
a 

Committee report on the orders of the Hon'ble National Green Tribunal, 
South Zone, vide Item Nos.3 to 11 in OA No.114 of 2020 to OA No.122 of 

2020 Dt:10-6-2021 

It is submitted that in obedience to the orders of the Hon'ble National 

Green Tribunal, South Zone, Chennai in OA No.114 of 2020 to OA No.122 of 

2020 Dt:10-6-2021, on 03-07-2021 under the chairmanship of Sub Collector, 

Gudur, a meeting has been conducted with the following line departments who 

are regulators in regulating unauthorized shrimp culture in Pittvanipalli, 

Ranganadapuram and Padartivarikandriga Villages 

Fisheries Department 

Police Department 

A.P. Pollution Control Board 

Revenue Department 

Ground Water Department 

Agriculture Department 

Irrigation Department 

Electricity Department 

Panchayat Raj Department 

In the said meeting directions had been issued to the concerned 

departments to take necessary steps in order to comply the orders of the 

Hon'ble National Green Tribunal, South Zone, Chennai and finally directed to 

file individual action taken report department wise on or before 1-8-2021. In 

continuation to the above meeting an another meeting was also conducted to 

review the progress on the action taken by the individual departments on 5-8-

2021 as well as on 18-8-2021. 

Accordingly all the line departments had submitted their action taken 

reports on the unauthorized shrimp cultures in Pittvanipalli, Ranganadapuram 

and Padartivarikandriga Villages of Chittamur Mandal. 

The Fisheries Department along with the Police, Revenue, Electricity and 

Ground Water, Agriculture, Panchayatraj and Irrigation departments inspected 

the subjected villages and noticed that there are totally 135 farmers are 

cultivating unauthorized shrimp culture in an extent of 139.96 Hectors in three 

villages of Chittamur Mandal. 

Accordingly notices were issued to the concerned farmers by the 

regulating departments ie., ( Fisheries as well as Electricity) on the 

unauthorized ponds as well as illegal electrical connections. Aggrieved on the 
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above notices some of the farmers had approached Hon'ble High Court of 

Andhra Pradesh with a request to stop the demolition activity. 

Since the orders of the Hon'ble High Court are pending on the above Writ 

Petitions, they were not demolished. After excluding the said court pending 

cases, unauthorized ponds in an extent of 110.08 Hectors covering 175 ponds 

belongs to 119 farmers were got demolished by the Fisheries Department under 

the protection of Police Department by imposing 144 Section in the area. In 

addition, the unauthorized Electrical service connections of 66 nos. in the said 

ponds were disconnected by the Electricity department. An abstract showing 

the status of the demolition of the aqua ponds is submitted below: 
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Pittivanipalli 80 57.77 102 2 5.02 14 17 15.17 32 99 77.96 148 

2 Padarthivarikandriga 10 8.77 12 7 8.98 15 11 9.86 16 28 27.61 43 

3 Ranganadhapuram 29 43.54 61 11 27.63 37 0 0 0 40 71.17 98 

Total 119 110.08 175 20 41.63 66 28 25.03 48 167 176.74 289 

Abstract showing the disconnected electrical service connections to the 
unauthorized aqua ponds is submitted below: 

SI.No Name of the Village 
No of services 
disconnected 

1 Pittivanipalli 39  
2 Padartivarikandriga 6 
3 Ranganadapuram 16  

TOTAL 61  

Photos showing the Demolishing Activities are hereunder 
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Further 96 tube wells which were in said unauthorized aqua ponds were 

brought in to not useful condition by disconnecting the electrical supply to 

those tube wells by the Ground Water department. The Government land 

involved in the said unauthorized ponds were taken possession by the 

Tahsildar, Chittamur and subsequently sign boards have been erected in the 

said Government land mentioning the said land is a Government land and 

necessary action initiated in the trespasses. 

It is further submitted that in the above three villages aqua ponds 

discharges the waste water into Royyalakaluva, Yetigunta Kaluva and 

Palamadugu Kaluva. 

Regarding Royyakaluva is a distributaries of Swarnamukhi river which 

off takes from Swarnamuki River near Vemuguntapalem Village in Naidupet 

Mandal and finally merges with salt water creak of Pulicat lake. 

Regarding Yetigunta kaluva is a distributoary of Pulikaluva ( Mallam 

tank supply channel ) and it feeds the agriculture fields in Pittivanipalli, 

Padarativarikandriga and Ranganadapuram Villages in Chittamur Mandal. 

Regarding Palamaudugu Kaluva is a drain channel that carries excess 

flood water from Pulikaluva ( Mallam Tank supply channel) and it merges with 

Royyalakaluva. Further Pulikaluva (Mallam Tank Supply Channel) which takes 

off from Mallam Anicut constructed across Royalakaluva, is the only source to 

Mallam Minor Irrigation tank. 

It is submitted that as per the action take report of the Irrigation 

Department it has stated that the waste water of aqua ponds are discharging 

waste water into Pulikaluva ( Mallam Tank supply channel) through which 

entering into the Mallam Tank. 

Therefore estimations were prepared for construction of regulator across 

Pulikaluva ( Mallam Tank supply channel) to divert waste water from Aqua 

ponds into Palamaduguvagu in Chittamur Mandal which is a drainage channel 

and accordingly proposals amounting for Rs. 30 lakhs was submitted by the 

Irrigation authorities to the District Collector, SPSR Nellore and the work will 

be initiated soon after getting the administrative sanction. 
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It is further submitted that as per the soil sample tests results which 

were conducted by the Agriculture Department, it has been observed that there 

are totally 31 soil samples were collected in the agriculture fields which are 

adjacent to the aqua ponds in Pittivanipalli, Ranganadapuram and 

Padartivarikandriga Villages of Chittamur Mandal and reported that 29 sample 

results are in the range of 0.2 to 1.5 EC, only 2 sample results are critical for 

germination which are having 3.7 and 3.9 ( Electrical Conductivity) and only 

one sample is injures to crop which is having 4.6 ( Electrical Conductivity). 

It is submitted that as per the recommendations of the scientist, the 

suitable reclamation to those three samples as application of Farm Yard 

Mannure ( FY1VI) and growing of new manure crop to the samples containing 

ECs 3.7 and 3.9 and application of lime @ 135 Kgs per acre to the sample 

containing EC 4.6 

Further as per the action taken report of the Agriculture Authorities, it 

has been evaluated that as per the crop cutting experiment results for the past 

5 years, there is no yield loss to the paddy fields in the subjected areas. By this 

it is clear that there is no loss to the paddy fields in the subjected villages and 

regarding the three samples which are having EC above 3.7, awareness will be 

created among the fanners as per recommendations of scientists. 

It is also observed that regarding drinking water there are no open well 

or borewell water is being used for drinking water purpose in the Pittivanipalli 

Village and the drinking water is supplied through borewell point situated in 

Chittamur village to the Pittivanipalli Village and the said pipe line is not 

passing through the prawn culture ponds. Further it is observed that there is 

no pollution for drinking water in Padartivarikandriga Village and 

Ranganadapuram village and further noticed that the aqua ponds are at a 

distance of the 3krn from the habitations which are within norms guided by the 

Coastal Aqua Culture Authority. 

Further as per the report of the Divisional Panchayat Officer there are 

no allegations received against the contamination of drinking water or quality 

of drinking water supplied in the said villages of Chittamur Mandal. 

Samples were collected from the Mallam tank 86 its surrounding 

villages on 25.06.2021. The analysis results are tabulated below: 

Point of Samples collection Parameters Value 

Royyalavagu, Near Thagethamma 
temple, Mallam (V), Chittamur (M) 

pH 6.99 
Total Suspended Solids 
(TSS) in mg/lit 

12 

Total Dissolved Solids 
(TDS) in mg/lit 

14322 

Chemical Oxygen Demand 
(COD) in mg/lit 

44 

Biochemical Oxygen 
Demand (BOD) for 3 days @ 
270C in mg/lit 

8.4 
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Palamaduguvagu, Pittuvanipalli (V), 
Chittamur (M). 

PH 6.87 

Total Suspended Solids 
(TSS) in mg/lit 

10 

Total Dissolved Solids 
(TDS) in mg/lit 

13194 

Chemical Oxygen Demand 
(COD) in mg/lit 

36 

Biochemical Oxygen 
Demand (130D) for 3 days @ 
27°C in mg/lit 

7.0 

Malian tank at Thunadalu, Gd Road, 
Nidigurthy Road, Mallam (V), 
Chittamur (M). 

PH 7.23 
Total Suspended Solids 
(TSS) in mg/lit 

18 

Total Dissolved Solids 
(TDS) in mg/lit 

5336 

Chemical Oxygen Demand 
(COD) in mg/lit 

40 

Biochemical Oxygen 
Demand (130D) for 3 days @ 
27°C in mg/lit 

8.2 

Malian tank near 
Jalagarthipalem(Nagarukomma 
Temple), Nidigurthy Road, Mallam 
(V), Chittamur (M). 

PH 7.32 
Total Suspended Solids 
(TSS) in mg/lit 

16 

Total Dissolved Solids 
(TDS) in mg/lit 

5487 

Chemical Oxygen Demand 
(COD) in mg/lit 

36 

Biochemical Oxygen 
Demand (BOD) for 3 days @ 
27°C in mg/lit 

7.0 

Zomaral tank, Mallam (V), Chittamur 
(M). 

PH 7.65 
Total Suspended Solids 
(TSS) in mg/lit 

20 

Total Dissolved Solids 
(TDS) in mg/lit 

1318 

Chemical Oxygen Demand 
(COD) in mg/lit 

52 

Biochemical Oxygen 
Demand (BOD) for 3 days @ 
27°C in mg/lit 

9.4 

Etigattukaluva, 
PecihavarthivariKandriga (V), 
Chittamuru (M). 

ps 7.76 
Total Suspended Solids 
(TSS) in mg/lit 

16 

Total Dissolved Solids 
(TDS) in mg/lit 

12587 

Chemical Oxygen Demand 
(COD) in mg/lit 

32 

Biochemical Oxygen 
Demand (BOD) for 3 days @ 
27°C in mg/lit 

6.8 

Puli kaluva at Muttumbakam (V), 
Vakadu (M). 

PH 7.05 
Total Suspended Solids 
(TSS) in mg/lit 

12 

Total Dissolved Solids 
(TDS) in mg/lit 

4861 

Chemical Oxygen Demand 
(COD) in mg/lit 

28 

Biochemical Oxygen 
Demand (BOD) for 3 days @ 
27°C in mg/lit 

5.2 

Samples from Aqua ponds which will be discharged into the channels 
after completion of the aquaculture activity: 

5



6 

Aqua 	pond 	of ParriRavanaiah, 
Pittuvanipalli (V), Chittamuru (M). 

pH 7.09 
Total Suspended Solids 
(TSS) in mg/lit 

12 

Total Dissolved Solids 
(TDS) in mg/lit 

18300 

Chemical Oxygen 
Demand (COD) in 
mg/lit 

28 

Biochemical Oxygen 
Demand (BOD) for 3 
days @ 270C in mg/lit 

5.8 

Water sample collected at Pull 
kaluva, Near Pittuvanipalli, 
Chittamur (m). 

px 7.08 
Total Suspended Solids 
(TSS) in mg/lit 

14 

Total Dissolved Solids 
(TDS) in mg/lit 

4990 

Chemical Oxygen 
Demand (COD) in 
mg/lit 

32 

Biochemical Oxygen 
Demand (BOD) for 3 
days @ 270C in mg/lit 

6.6 

Aqua pond of Hemanth Reddy, 
Pittuvanipalli (V), Chittamur (M). 

pH 6.91 
Total Suspended Solids 
(TSS) in mg/lit 

10 

Total Dissolved Solids 
(TDS) in mg/lit 

11309 

Chemical Oxygen 
Demand (COD) in 
mg/lit 

32 

Biochemical Oxygen 
Demand (BOD) for 3 
days @ 270C in mg/lit 

6.4 

Aqua pond adjacent to the Puli 
kaluva, 	Pittuvanipalli. 	(V), 
Chittamur (M). 

pH 7.43 
Total Suspended Solids 
(TSS) in mg/lit 

18 

Total Dissolved Solids 
(TDS) in mg/lit 

5569 

Chemical Oxygen 
Demand (COD) in 
mg/lit 

36 

Biochemical Oxygen 
Demand (BOD) for 3 
days @ 270C in mg/lit 

6.8 

Sample collected from Aqua pond 
of Mahesh Reddy, Muttumbakam 

N) , Vakadu (M). 

pH 6.71 

Total Suspended Solids 
(TSS) in mg/lit 

16 

Total Dissolved Solids 
(TDS) in mg/lit 

5922 

Chemical Oxygen 
Demand (COD) in 
mg/lit 

24 

Biochemical Oxygen 
Demand (BOD) for 3 
days @ 270C in mg/lit 

5.0 
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Ground water samples: 

Bore well water sample collected 
ZP 	high 	school, 	Mallam 	(V), 
Chittamur (M). 

PH 7.65 
Total Suspended Solids 
(TSS) in mg/lit 

8 

Total Dissolved Solids 
(TDS) in mg/lit 

1410 

Chemical Oxygen Demand 
(COD) in mg/lit 

16 

Biochemical Oxygen 2.4 
Demand (BOD) for 3 days® 
270C in mg/lit 

Bore well water sample collected 
at Ranganadhapuram Panchayat, 
Pittuvanipalli (V), Chittaraur (M) 

PH 6.72 
Total Suspended Solids 
(TSS) in mg/lit 

10 

Total Dissolved Solids 
(TDS) in mg/lit 

880 

Chemical Oxygen Demand 
(COD) in mg/lit 

16 

Biochemical Oxygen 
Demand (BOD) for 3 days @ 
270C in mg/lit 

2.6 

Bore well water sample collected 
at Muttumbakam M, Vakadu (M). 

Pli 7.18 
Total Suspended Solids 
(TSS) in mg/lit 

6 

Total Dissolved Solids 
(TDS) in mg/lit 

4608 

Chemical Oxygen Demand 16 
(COD) in mg/lit 
Biochemical Oxygen 
Demand (BOD) for 3 days @ 
270C in mg/lit 

2.4 

Bore well water sample collected 
at 	Anganwadi 	primary 	school, 
Chittamur (V & M). 

P" 7.27 
Total Suspended Solids 
(TSS) in mg/lit 

8 

Total Dissolved Solids 
(TDS) in mg/lit 

1835 

Chemical Oxygen Demand 
(COD) in mg/lit 

12 

Biochemical Oxygen 
Demand (BOD) for 3 days @ 
270C in mg/lit 

2.2 

The aqua ponds are located in the Aqua Zone earmarked by the 

Government of Andhra Pradesh. Hence, the Committee humbly submit the 

Honible National Green Tribunal that the environmental compensation may not 

be imposed on the aqua ponds as since there is no yield loss to the agricultural 

fields. 

Further, it is required to stop the discharge of saline water into 

the fresh water bodies. Accumulated salts if any in the water bodies will get 

diluted during the rains/ floods. Pull kaluva is the main feeding channel for 

Mallam tank. The flow in this channel will be high during rains/ floods. In the 

remaining period, flow will be very less and some of the aqua ponds discharge 

their wastewaters into the Puli kaluva. 

To achieve this, a regulator need to be provided at a suitable 

location to divert water during non-rainy days to Palamadugu Vagu to facilitate 

discharge of saline water into Sea. Accordingly, the Irrigation Department 

already submitted their estimations for construction of the shutters at Puli 

Kaluva to divert the aqua wastewater to the Palamadugu drainage channel 

during the non-rainy days. 
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It is further submitted that regarding the progress of the 

recommendations 

All the electrical connections in unauthorized ponds which are having no 

court cases were got disconnected. 

Regarding the installation of groundwater monitoring wells along the 

periphery of aqua ponds, the Deputy Director, Ground Water has 

requested to the Director, Groundwater and Water Audit Dept., 

Vijayawada for according permission from their Directorate. Soon after 

getting permission necessary action will be initiated. 

The Government lands which are having unauthorized aqua culture were 

handed over to the Revenue authorities and subsequently signing 

boards have been erected in the said land mentioning that the said land 

is Government land and action will be initiated on the trespassers. 

Proposal to drain out the waste water entering into MaIlam tank supply 

channel from Aqua ponds into Palamadugukaluva (which is a drainage 

channel) though there are small objections by the Agricultural ryoths 

who are pumping water from Palamadugukaluva by constructing a 

regulator across MaIlam tank supply channel the Aqua water entering 

into this channel may be diverted into Palamadugukaluva is submitted to 

the District Collector, SPSR Nellore for according sanction approvals. 

Involved all the line departments who are the regulators in the committee 

of approvals for No Objection Certificates for new aqua ponds 

applications as per the norms of Andhra Pradesh State Aqua Culture 

Development Authority. 

I) It is submitted that as per the report of the Division Panchayt Officer, 

Gudur there is no open well or borewell water is being used for drinking 

water purpose in the Pittivanipalli Village and the drinking water is 

supplied through borewell point situated in Chittamur village to the 

Pittivanipalli Village and the said pipe line is not passing throught the 

prawn culture ponds. Further reported that there is no pollution 

residing at Padartivarikandiga Village and Ranganadapuram village. 

g) It is further reported that the prawn culture is cultivating at a distance of 

3 Kms from the said villages. 

8



ao, 
Joint Director of 

Fisheries, 
SPSR Nellore 

9 

h) As since there is no yield loss to the paddy farmers and moreover out of 

31 random soil tests only two tests are critical and one is injures to crop. 

The scientist recommended the suitable reclamation to those three 

samples as application of Farm Yard Manure (FYM) and growing of green 

manure crop to the samples containing EC-3.7 and 3.9 and application 

of lime @ 135 kg per acre to the sample containing EC-4.6. The same 

recommendations were allotted by the agriculture department by guiding 

the said farmers. 

This is submitted for favour of kind information. 

Ch.Rajasekhar 
Environmental Engineer, 

A.P., Pollution Control 
Board, 

SPSR Nellore 

K.Atnjç Mrudhula 
Senio 	'entist (Agro) 
& Head, Saline Water 

Scheme, 
Bapatla  

A.AnItnIy Xa 'er 
Director ( Technical) 
Coastal Aquaculture 

Authority, 
Chennai 

V.Bitiarishna 
Revenue Divisional Officer Gudur, 

SPSR Nellore. 
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Government of Andhra Pradesh
Fisheries Department

From
Sri M. Nageswara Rao, M.Sc.,
Joint Director of Fisheries,
SPSR Nellore District
Andhra Pradesh.

To
The Hon'ble National Green Tribunal
South Zone, Chennai

Respected Sir,

Sub:- Fisheries - Gudur Division - Chittamur Mandal - Pittivanipalli,

Ranganadapuram and Padartivarikandriga villages

Implementation of orders of the Hon'ble National Green

Tribunal in OA No.114l2O2O to l22l2O2O Dt:lO-6-2O21 -
Demolition of unauthorized aqua ponds - Action taken report

submitted - Reg.

Ret-OrdersoftheHon'bleNationalGreenTribunal,ChennaiinOA
No.l t4 I 2O2O to r22 I 2O2O Dt:lO-6-2O21

I invite kind attention to the references cited.

In obedience to the orders of the Hon'ble National Green Tribunal,

chennai, a meeting had been conducted ot 3-7-2021 with all the line

departments who are regulators of the concerned departments on the

unauthorized aqua ponds situated in Pittivanipalli, Ranganadapuram and

padartivarikandriga villages of chittamur Mandal under the chairman ship

of Sub Collector, Gudur.

As per the instructions issued in the meeting, all line departments

had visited the said villages in order to identify the unauthorized aqua

cultures and accordingly it had noticed that there are totally 135 farmers

are cultivating unauthorized shrimp culture in an extent of 139.96 Hectors

in the said three villages of Chittamur Mandal'

InitiallyaWidepublicityhasbeenmadefromFisheriesDepartment

to the aqua farmers by beating Tom - tom, making announcement through

Mike set in shrimp farming villages, arrangement of voice message and

sent to each individual farmer & distributed Broachers & pamphlets etc'

for closure of shrimp farming in villages of Pittavanipalli, Padarthivari

kandriga & Ranganathapuram in chittamur Mandal and further notices

wereissuedtotheconcernedfarmersvidenoticeoftheAssistantDirector
Fisheries,GudurinNotice/BWAl2o2lDt,26.06.2021toeachindividual

un-authorized farmer duly mentioning the violated procedure / rules under

cAA 2005 & APSADA Act 2O2O and requested them to close the shrimp

Rc.No. 1053 /D I 2Ol9 Dt: 23-8-2021
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farms voluntarily within 15 days, otherwise action will be taken for closure

of the shrimp farms of un-authorized units.

As since they were not turned rp, another notice was issued by the

Joint Director of Fisheries SPSR Nellore issued notice vide Notice No.

lOSglDl2019 dt 4-O7-2O21 to each individual un-authorized farmer by

Registered post with Acknowledgement due for violation of following

procedure / rules under Coastal Aquaculture Authority Act 2005 and

requested them to close the shrimp farms by themselves voluntarily on or

before 23-07-2021, otherwise action will be taken for closure of the shrimp

farms of un-authorized units and who are causing pollution by discharging

polluted water into the water bodies and contamination of soils &

environment.

1) Most of agriculture fertile lands converted into the Aqua ponds.

2) The minimum distance of 50-100 meters in-between Aqua pond and
Agriculture lands have not maintained.

3) The minimum distance of 20 meters in-between pond to pond have

not maintained.

4) Due to releasing of aqua wastage water with high saline into the
canals and Agriculture fields, the fertile agriculture lands become low
productivity.

5) The Aqua farmers drawing high saline water to take up shrimp' 
farmin[ by excavating deep bore wells, instead of lifting water from
natural resources like sea & creeks, only by voilating of CAA rules.

6) Aqua farmers are releasing the waste water into the fresh water
canals and tanks source it leads water pollution.

7). Aqua farmers have not maintained minimum 100mts distance from
habitation to Aqua Ponds.

Aggrieved on the above notices, some of the aqua farmers had filed

Writ petitions before the Hon'ble High Court and the details of the Writ

Petitions files are hereunder.

S.
No

WP No Name of petitioner
No of
Petitio
ners

Sy Nos
Extent
in Hect

Name of
the

Village
Order dated

1
3342 of
2020

Kanuru Ramanaiah
S/o Alluraiah
Chimalapudi Vi &
Vakadu Mandal &
( 6) others

7

13/5,13/1A,1
9,A27 l7 ,29 l2
,t812182,27 /
5,2718,2716,

19,2719

5.628

Padhart
hivari

Kandrig
a

05-10-2020

2
13368

of 2O2L

Srrt Kanuru Santhi
W/o sudhakar
Cheemalapudi
Village Vakadu
Mandal & (6) others

7

19,A27 17,291
2,t812182,27

15,2718,27-
6,13-5,13-
1A,19,2719

4.528

Padhart
hivari

Kandrig
a

12-07-202r

ir
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3
13615

of 2021

Darsi Venkata
subbaRao S/o
Tirupathalya Bazar
Street Mallam
Chittamur Mandal &
(3) others

92,44,49-
2,49-

3,85,86,87,90
,92,a5

8.972
Rangan
athapur

am
t4-o7-2021

4
13652

of 2O2l

Ka-rni Reddy Kasturi
Reddy S/o Jayarmi
Reddy Thimmareddi
Vagu Pellakur
Mandal & (2) others

84- 1A, 84-
lA, lP-2, 2-2,

84- I
6. 188

Rangan
athapur

arn
15-07 -2021

5
14232
l2o2t

Theegal Suresh Babu
S/o Krishnaiah
Sangam vari Street
Kota Mandal

1

1, 3-P, 9-A,
9-A3, 9-B.

9-C
5.76

Pittavan
ipalli

6
14554

of 2O2l

Parvatha reddY
Venkataramana
Reddy S/o Narayana
Reddy Mallam Vi &
chittamur (M) &(6)
others

7

16-2A,76-
28,23-2,r7 -
2A,2t-4,15-
+A,21-1,75-
4C,21-3,15-
6,22-3,22-

2,21-2

6.44

Padhart
hivari

Kandrig
a

23-O7 -2021

r4646
of 2O2l

Malli Sreenivasulu
S/o Kondaiah
Venkannapalem Kota
Mandal&(9) others

10

g-P,*r,2,14- 
|

t, 14-2,31- |

sA.sB. I

6A,68,13,3,7
8,3s-1,2,3,

41,
| 4r,6t ,62,63-I z,so-ze

14.30
Pittavan

ipalli 2a-o7 -2021

8
14983

of 2027

Maram Reddy
Chiranjeevi ReddY
S/o Narayana ReddY
Agraharapeta
Naidupeta Mandal &
(2) others

3
84-1, 84-
tAlP-2,2-

o col
3.64

Rangan
athapur

am

I

Penumalli Venkata
Subbaiah S/o
Subrahmanyam
Vallipuram Mallam
Chittamur Mandal &
(2) others

3
85, 86 87,

92,aa,89-
2,89-3,90,92

7 .94
Rangan
athapur

am

TOTAL 45 63.336

ItisfurtherSubmittedtlratassincethewritPetitionswerefiled
which are pending before the Hon'ble High Court, AP, Vijayawada action

will be iniliated from case to case a-fter the outcome of the writ Petitions

(High Court order copies enclosed) and hence after excluding the farmers

who had frled writ Petitions before the Hon'ble High court, AP, Vij ayawada,

actionhasbeeninitiatedfordemolishingofunauthorizedpondsinthe
presence of the committee members on 2g'7 '2021 and 3O'7 '2021 in

Ranganathapuram'PadarthivarikandrigaandPittivanipalliofChitammaur

Mandal by engaging JCBs under the protection of Police Department by

imposing 144 Section in the area'

The detail particulars of aqua ponds and the action tal<en on the

unauthorized aqua ponds are furnished hereunder for kind perusal'

4

7

15t62
of

2021
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ACTION TAKEN REPORT ON AQUA PONDS IN PITTIVANIPALLI

Demolished
or Not

Demolished

Exte
nt
in
Ha

Authorised/
Unauthorized

Survey
Numbers

Name of the
Aquafarmers

Father NameS.
No

Unauthorised3 0.95Konduru Village
Vakadu Mandal1

Konduru
Baskar

o.793Muttembaka
Vakadu

Chintha
reddy
Chenga

Chintha Re{dy
Parandhama

1.584-1,2Muttembaka
Vakadu

Chintha
reddy
ChengaChintha reddy

Kota

Unauthorised5-1,2,3 t.74Vidyanagar
Kota4

Puchalapalli
Sudarshanamm
a

0.13 Unauthorised6Vidyanagar
Kota

Puchala
Sudarshanamm
a

5

Unauthorised8-1,2Malli
Kistaiah

venkannapalem
KotaMalli Seenaiah6

as per the
orders of
the HHC

WP
No:1423212

02l

9-P 1.80venkannapalem
Kota

Malli
Kistaiah

as per the
orders of
the HHC

WP
No:1423212

021

3.229-A,A3,B,Cvenkannapalem
Kota

Malli
Kistaiah

Unauthorised10 o.26
Pittivanipalli
Chittamur

Mandal

Pitti
Hanumanthaia
h

0.33 Unauthorised11Devalayama
Land10

t2 1.85venkannapalem
Kota

Malli
Kistaiah

11 Malli Seenaiah

Authorisedt.32
Pittivanipalli
Chittamur

Mandal
Manubolu
Anandh

Manubolu
Satheesht2

t.7514-1,2venkannapalem
Kota

Malli
Kistaiah

13 Malli Seenaiah

AuthorisedAuthorisedL.O215
Pittivanipalli
Chittamur

Mandal

Manubolu
Satheesh

Manubolu
Sailajal4

Authorised0.6517-1,2
Pittivanipalli
Chittamur

Mandal
Peda
Pitchaiah

Manubolu
Venkaiah15

o.l2 Unauthorised19

t.322O-1,3
Pittivanipalli
Chittamur

Mandal
Manubolu
Anandh

Manubolu
Satheesht7

1.2920-lA,28Muttembaka
VakaduEswaraiah

18

UnauthorisedL.472lvidya nagar
Kotat9

i

Address

Demolished

Unauthorised Demolished2

DemolishedUnauthorised3

Demolished

Demolished

Demolished0.89

UnauthorisedMalli Seenaiah

Authorised8 Malli Seenaiah

Demolished
9

Demolished

AuthorisedAuthorised

Authorisedt4-3

DemolishedUnauthorised

Authorised

Demolished
16 Kaluva

DemolishedUnauthorised

DemolishedUnauthorisedRangaiah

Demolished
Krishna reddy

13



20
Teruvayi
Tirupalu srinivasulu

Pittivanipalli
Chittamur

Mandal
22-1A,2,3 1. 19 Unauthorised Demolished

2l Rangaiah
Eswaraiah

Muttembaka
Vakadu

23-
r,2,5,6,a,9 2.O3 Unauthorised Demolished

oa P Chandraiah
Pittivanipalli
Chittamur

Mandal
t.77 Unauthorised Demolished

T.Seenaiah 25 1.03 Unauthorised Demolished

24
Manubolu
Venkaiah

Peda
Pitchaiah

Pittivanipalli
Chittamur

Mandal

27-
7,2,3,4,5,6,

7,8,9
2.32 Authorised Authorised

25
Manubolu
Satheesh

Manubolu
Anandh

Pittivanipalli
Chittamur

Mandal
o.92 Authorised Authorised

26
Manubolu
Satheesh

Manubolu
Anandh

Pittivanipalli
Chittamur

Mandal
2a-l 1.06 Authorised

27 Muni Baskar
Siddiguntapalem

Vakadu
29-\,2,4,5 0.95 Unauthorised

2a
Kalluru
Prabakar Sesha reddy

Kalluru Vakadu
Mandal

30-2F. t.52 Unauthorised Demolished

29 P.Baskar
ch

Pittivanipalli
Chittamur

Mandal
30-2B 0.36 Unauthorised Demolished

30 Malli Seenaiah
venkannapalem

Kota
o.7 4 Unauthorised Demolished

31 T.Seenaiah 3r-t,2,7 Authorised Authorised

.)a Kalluru
Prabakar Sesha reddy

Kalluru Vakadu
Mandal

32-
t,3,4,6,7

0.98 Unauthorised Demolished

Kalluru
Prabakar Sesha reddy

Kalluru Vakadu
Mandal

o.23 Authorised

34
Siva kumar
reddy

Allipuram
Nellore

33-1A,1B2 0.99 Unauthorised Demolished

35 Nunjala Madhu
rajaiah

Pittivanipalli
Chittamur

Mandal
33-1C Unauthorised

36 Nunjala Madhu
rajaiah

Pittivanipalli
Chittamur

Mandal
34 0.16 Unauthorised Demolished

Manubolu
Satheesh

Manubolu
Anandh

Pittivanipalli
Chittamur

Mandal

36-
12,1D,1E

1 2 1 Unauthorised Demolished

38
Teruvayi
Tirupalu srinivasulu

Pittivanipalli
Chittamur

Mandal
36- 1A 0.41 Unauthorised Demolished

39 T.Seenaiah 37 o.32 Unauthorised

40 T.Seenaiah

38-
1,1A,2,3,3A
,4,4A,5,6,6

2.40 Unauthorised Demolished

41 Sai Reddy
kota

Kota mandal
39-2,44 0.45 Unauthorised Demolished

42 T.Seenaiah 39-4,481 Unauthorised Demolished

43 Sai Reddy
kota

Kota mandal
39- 1 1.09 Authorised Authorised

44
Manubolu
Satheesh

Manubolu
Anandh

Pittivanipalli
Chittamur

Mandal
40 o.06 Unauthorised

Demolished

24-
t,2,3,4,5,6

23

28-2

Authorised

Demolished

5A,5B,6A,6
B

0.51

Authorised

0.98 Demolished

Demolished

0.85
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45 Manubolu
Satheesh

Manubolu
Anandh

Pittivanipalli
Chittamur

Mandal
4t o.73 Unauthorised Demolished

46 Jaya Balaiah Rama
Kistaiah

Singanalthuru
DV.Sathram

4l 0.83 Unauthorised Demolished

47 Nunjala Madhu
Raiaiah

Pittivanipalli
Chittamur

Mandal
4l o.56 Unauthorised Demolished

48 Manubolu
Venkateswailu Papaiah

Pittivanipalli
Chittamur

Mandal
4l o.94 Unauthorised Demolished

49 Chiranjeevi
Narasaiah

Pittivanipalli
Chittamur

Mandal
4l 0.68 Unauthorised Demolished

50 Beedu (Kalava)
Pittivanipalli
Chittamur

Mandal
4l o.22 Unauthorised Demolished

51
Teruvayi
Chandraiah venkataiah

Pittivanipalli
Chittamur

Mandal
4t 0.57 Unauthorised Demolished

52 Malli Seenaiah Malli
Kistaiah

venkannapalem
Kota

13 0.66 Unauthorised Demolished

53
Kalluru Sesha
reddy

Kalluru Vakadu
Mandal

49-1,2 Unauthorised Demolished

54
Parri
Koteswaramma Ramanaiah

Mallam
Chittamur

Mandal
50-2 0.43 Authorised Authorised

55 Teruvayi Mani
venkataiah

Pittivanipalli
Chittamur

Mandal
50-24 0.13 Unauthorised Demolished

56
Teruvayi
Chandraiah venkataiah

Pittivanipalli
Chittamur

Mandal

50-28,
1A,18,1C

0.19 Unauthorised Demolished

57 Nunjala Madhu
raiaiah

Pittivanipalli
Chittamur

Mandal
5o- 1, 1 l-,5,9 o.12 Unauthorised Demolished

5B kaluva 59 o.12 Unauthorised Demolished

59
Teruvayi
Tirupalu srinivasulu

Pittivanipalli
Chittamur

Mandal

60-
1 , 10, 10A,4

A,4C,7
t.27 Unauthorised Demolished

60
Duwuru
Dayakar Reddy

Mallam
Chittamur

Mandal
6L 0.75 Unauthorised Demolished

6t Duwuru
Dayakar ReddY

Mallam
Chittamur

Mandal
62 0.08 Unauthorised Demolished

62
Kalluru
Prabakar reddy

63-2 0.40 Unauthorised Demolished

63
Duwuru

Dayakar Reddy

Mallam
Chittamur

Mandal
63-2 o.74 Unauthorised Demolished

64
Duwuru
Madhu Reddy

Mallam
Chittamur

Mandal
64 0.05 Unauthorised Demolished

65
Duvvuru
Madhu Reddy

Mallam
Chittamur

Mandal
65 1.43 Authorised Authorised

66 Krishna reddy
Vidya Nagar
Kota Mandal

66 1.09 Unauthorised Demolished

67 Mallikarjun 66
0.34

6
Unauthorised Demolished

68 Beedu 67 0.10 Unauthorised Demolished

69
Parri
Vijayakumar Ramanaiah

Mallam
Chittamur

Mandal
68- 1,1B,4 o.29 Unauthorised Demolished

{

0.85

i
I

i

I

I

l,
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70
Parri
Koteswaramma Ramanaiah

Mallam
Chittamur

Mandal
6A-2,3 0.56 Authorised Authorised

Kapuluru Vara
lakshmi Sundaraiah

Pittivanipalli
Chittamur

Mandal
69-3 o.49 Authorised Authorised

72 Parri
Koteswaramma Sundaraiah

Mallam
Chittamur

Mandal
69- 1 Authorised Authorised

73 Teruvayi
Tirupalu srinivasulu

Pittivanipalli
Chittamur

Mandal

70-
1,3A,38,3D,

3E,3F
o.85 Unauthorised Demolished

Teruvayi
Tirupalu srinivasulu

Pittivanipalu
Chittamur

Mandal
7 t-r,2 0.18 Unauthorised Demolished

75
Pitti
Chandramma

Parandamai
ah

Pittivanipalli
Chittamur

Mandal
o.27 Unauthorised Demolished

76
Beedu ( No
Culture)

Parandamai
ah

Pittivanipalli
Chittamur

Mandal
75 0.30 Unauthorised Demolished

Beedu ( No
Culture)

75 0.18 Unauthorised Demolished

78 Kaluva
Pittivanipalli
Chittamur

Mandal
76 0.45 Unauthorised Demolished

79
Parri
Koteswaramma Ramanaiah

Mallam
Chittamur

Mandal
78-t,2 o.26 Authorised Authorised

80
Prabhakar
Reddy Sesha reddy

Kalluru Vakadu
Mandal

78 Unauthorised Demolished

81
Parri
Koteswaramma Ramanaiah

Mallam
Chittamur

Mandal
79 -3,4 ,5 0.75 Authorised Authorised

a2
Parri
Ramanaiah

Subbaramai
ah

Mallam
Chittamur

Mandal
t.o7 Unauthorised Demolished

83 Geetha reddy
94-

r,3,4,7,8
1.88 Unauthorised Demolished

84
Kalluru
Mallikarjun

Kalluru Vakadu
Mandal

95-3,4,5A,6 o.67 Unauthorised Demolished

85 Geetha reddy 105-5 o.l7 Unauthorised Demolished

86 Allipudi Babu
Babu

Chittamu 100 0.06 Unauthorised Demolished

87 Allipudi Babu
Babu

Chittamu 101 0.69 Unauthorised

88 Allipudi Babu
Babu

Chittamu 103-1,2A o.47 Unauthorised Demolished

89 Geetha reddy 104-tB,24 o.38 Unauthorised Demolished

772,1r2-2 Unauthorised Demolished

91
Teruvayi
Bujjamma Mani

1- 1 1 0 I Unauthorised Demolished

92
Nunjala
Sumathi

Nunjala
Madhu

Pittivanipalli
Chittamur

Mandal
1-14 o.40 Unauthorised Demolished

93 Malli Guravaiah
Pittivanipalli
Chittamur

Mandal

l? 0.50 Unauthorised Demolished

94
Beedu ( No
Culture)

1 0.45 Unauthorised Demolished

7l

o.2a

t.77

80-7,8,9,10

Demolished

Geetha reddy 1. 13

Pittivaripalli
Chittamur

Mandal

16



95
Pakam
Chengaiah

Palli palem
Vakadu Mandal

1- 1 0.61 Unauthorised Demolished

96
Venkatasubbai
ah

Muttembaka
Vakadu
Mandal

1-1 0.40 Unauthorised Demolished

97 Pandi Kotaiah Chenga
reddv

Muttembaka
Vakadu
Mandal

1- 1 o.40 Unauthorised Demolished

98
Putta
Subramanyam Kasthuraiah

Muttembaka
Vakadu
Mandal

1- 1 0.40 Unauthorised Demolished

99
Kalluru Sesha
reddy

Kalluru Vakadu
Mandal

45-1 0.40 Unauthorised Demolished

Authorised/
UnauthorLed

Demolished
or Not

Demolished

Survey
Numbers

Extent
in HaAddressName of the

Aquafarmers
Father
NameS.No

Demolishedt.643 4Pattbirami
Reddy

KotaVidya Nagar
Mandal

Konduru
Krishna reddy

0.40 Unauthorised5-2Pattbirami
Reddy

KotaVidya Nagar
Mandal

Konduru
Krishna reddy

0.615-3Pattbirami
Reddy

KotaVidya Nagar
Mandal3

Konduru
Krishna reddy

o.7t Unauthorised5-1APattbirami
Reddy

KotaVidya Nagar
Mandal

Konduru
Krishna reddy

o.97 Unauthorised6Beedu (No
Culture)5

Unauthorised8 t.2L6
Beedu (No
Culture)

DemolishedUnauthorised10 2.O8Beedu (No
Culture)

o.7l11-
lA,,Ll-2VijayawadaB

AuthorisedAuthorisedl2-3,4,5 0.68

WP No:
334212O2OUnauthorised13-

3,2,5,14
o.94Vijayawada10

AuthorisedAuthorisedl3-2,3 0.15Vijayawada11

AuthorisedAuthorised2.5315-4D,
15-6VijayawadaMohan kumarL2

WP No:
1464612O2ro.70

16-
2A,16-

2B

Mallam,chittamuru
mandal

Narayana
Reddy

Parwath Reddy
Venkataramana
Reddy

o.8517-
2C,28

Venkannapalem,kota
mandal

Valipi
Ankaiah

Valipi
Seenaiaht4

l1

ACTION TAKEN REPORT ON AQUA PONDS IN PADARTHWARI KANDRIGA

Unauthorised1

Demolished2

DemolishedUnauthorised

Demolished4

Demolished

Demolished

7

DemolishedUnauthorisedMohan kumar

Vijayawada9 Mohan kumar

Mohan kumar

Mohan kumar

Unauthorised
13

AuthorisedAuthorised

I
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15
Valipi
Seenaiah

Valipi
Ankaiah

Venkannapalem,kota
mandal

18-2B1 0.99 Unauthorised
WP No:

33+2l2O2O

16
Valipi
Seenaiah

Valipi
Ankaiah

Venkannapalem,kota
mandal

18-
2A,2A2

Authorised Authorised

t7 Valipi
Seenaiah

VaIipi
Ankaiah

Venkannapalem,kota
mandal

o.94 Unauthorised
WP No:

334212O2O

18
Valipi
Seenaiah

Valipi
Ankaiah

Venkannapalem,kota
mandal

20-1,2 1. 19 Authorised Authorised

19
Valipi
Seenaiah

Valipi
Ankaiah

Venkannapalem,kota
mandal

2t-5,6 0.75 Authorised Authorised

)A Valipi
Seenaiah

Valipi
Ankaiah

Venkannapalem,kota
mandal

21 Unauthorised
WP No:

t464612O2r

27
Valipi
Seenaiah

Va-1ipi
Ankaiah

Venkannapalem,kota
mandal

1. 13 Unauthorised
WP No:

t464612O21

22
Valipi
Seenaiah

Valipi
Ankaiah

Venkannapalem,kota
mandal

o.72 Authorised Authorised

Parwath Reddy
Venkata-krishna
Reddy

Mallam,chittamuru
mandal

23-2 0.61 Authorised

24 Valipi Seenaiah
Valipi

Ankaiah
Venkannapalem,kota

mandal
23-l t.t2 Authorised Authorised

Valipi Seenaiah
Venkannapalem,kota

mandal
24 0.36 Unauthorised Demolished

26 Valipi Seenaiah
Valipi

Ankaiah
Venkannapalem,kota

mandal
0.08 Unauthorised Demolished

27 Valipi Seenaiah
Valipi

Ankaiah
Venkannapalem,kota

mandal
1.01 Authorised Authorised

28 Valipi Seenaiah
Valipi

Ankaiah
Venkannapalem,kota

mandal

27-
1,3,4,5,
6,A,9,2

3.35 Unauthorised
WP No:

t336812O2r

Demolished
or Not

Demolished

Extent
in Ha

Authorised/
Unauthorized

Survey
NumbersAddressFather NameName of the

Aquafarmers
S
No

DemolishedUnauthorised4.3578-t,2Vidya Nagar
Kota mandal

Balakrishna
reddyMarri Siva ReddyI

DemolishedUnauthorised79-BVidya Nagar
Kota mandal

Balakrishna
reddy2 Marri Siva Reddy

DemolishedUnauthorisedt.2t81-3,4Vidya Nagar
Kota mandal

Balakrishna
reddYJ Marri Siva Reddy

DemolishedUnauthorisedo.7879 - t,2Balakrishna
reddyMarri Siva Reddy4

DemolishedUnauthorised.70 0.43
Mallam

Chittamur
Mandal

MunikistaiahNalajam Manjula5

DemolishedUnauthorised0.3079Mallam
ChittamurMallikarjuna6 Nalajam Syamala

o.25

t9

0.93

)t-
t,2,3,4,5

Narayana
Reddy

Authorised

Valipi
Ankaiah

27 -Pt,P2

ACTION TAKEN REPORT ON AQUA PONDS IN RANGANADHAPURAM

o.49

Vidya Nagar
Kota mandal

18



Mandal

7 Poluru Bujjamma
Mallam

Chittamur
Mandal

79 0.40 Unauthorised Demolished

Pulasa Kotaiah
Vidya Nagar
Kota mandal 100 3.79 Unauthorised Demolished

9 Pulasa Kotaiah
Vidya Nagar
Kota mandal BO L.42 Unauthorised Demolished

10

Mallam
Chittamur

Mandal
9l 4.to Unauthorised Demolished

Ramanaiah
Mallam

Chittamur
Mandal

97 1.56 Unauthorised Demolished

t2 Sivalanki Sudhakar
Vidya Nagar
Kota mandal

8.10 Unauthorised Demolished

13 Bal4ji Kota 90 1.56 Unauthorised
WP No:

L36t5l2O2t

l4 Balaji Kota 92 o.49 Unauthorised
WP No:

ts6t5l2o2r

15 Gudur Subba rao
Vidya Nagar
Kota mandal

92 2.39 Unauthorised
WP No:

t36t5l2O2t

16 Gudur Subba rao
Vidya Nagar
Kota mandal 89-2,3,4 3.11 Unauthorised

WP No:
r36t5/2021

Gopala Krishna Kota 89- 1 0.40 Unauthorised Demolished

18 Gopala Krishna Kota 82-1,2 t.52 Unauthorised Demolished

19 Gudur Subba rao
Vidya Nagar
Kota mandal

88 3.66 Unauthorised
WP No:

t36r5l2O2r

20
Purnamalli
Venkatasubbaiah

Kota 87 t.99 Unauthorised Demolished

Beedu 93 0.34 Unauthorised Demolished

22

Mallam
Chittamur

Mandal
111 0.95 Unauthorised Demolished

23 Seshu Reddy
Mallam

Chittamur
Mandal

lo7-1,2 2.31 Unauthorised Demolished

24 Seshu Reddy
Mallam

Chittamur
Mandal

108 o.28 Unauthorised Demolished

25 Valipi Seenaiah
Venkannapalem

Kota mandal
10,10-2 0.66 Unauthorised Demolished

26 Valipi Seenaiah
Venkannapalem

Kota mandal
9-2,3 1.01 Unauthorised Demolished

27 Valipi Seenaiah
Venkannapalem

Kota mandal
ll-L,2,3 1.40 Unauthorised Demolished

28 Valipi Seenaiah
Venkannapalem

Kota mandal
l2 1.04 Unauthorised Demolished

29 Valipi Seenaiah
Venkannapalem

Kota mandal
7 0.53 Unauthorised Demolished

30 Valipi Seenaiah
Venkannapalem

Kota mandal
6-1,3,7 0.18 Unauthorised Demolished

i1

8

Ramanaiah

11

97

t7

2t

Seshu Reddy

lr

I

I
I

i.
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31 Bala Krishna Reddy 84 0.40 Unauthorised Demolished

32 M.Ravana Reddy 84 o.76 Unauthorised Demolished

33
Maram Reddy
Chiranjeevi reddy

Narayana
Reddy Naidupeta 84-r 3.64 Authorised WP No:

t36s2l2O2t

34 Maram Reddy
Kasthur reddy

Jayarami
Reddy

Naidupeta 84-14 1.82 Authorised WP No:
t36s2l2O2t

35
Kami reddy
Chandra Reddy

Jayarami
Reddy Naidupeta

84-1A,
lP-2,2-

2
r.82 Authorised WP No:

t3652/2O2t

36 Purnamalli
Venkatasubbaiah

Kota 85 2.57 Unauthorised WP No:
136rsl2O2L

37 Bala Krishna Reddy B3-1,2,4 t.72 Unauthorised Demolished

3B
Purnamalli
Venkatasubbaiah

Kota 86 3.38 Unauthorised
WP No:

r36tsl2o2L

39
Maram Reddy
Chiranjeevi reddy

Narayana
Reddy

Naidupeta 85 3.L7 Unauthorised WP No:
r36ts/2o2t

40
valipi

Ankaiah
Venkannapalem

Kota mandal 1-1 1.11 Unauthorised Demolished
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1 Pittivanipalli 80 57.77 ro2 2 5.02 I4 t7 15.17 32 99 77.96 148

2 Padarthivarikandriga 10 8.77 t2 7 8.98 15 11 9.86 16 28 27.6t 43

3 Ranganadhapuram 29 43.54 61 11 27.63 37 0 0 0 40 7t.t7 98

Total 119 110.08 175 20 41.63 66 28 25.03 4B 167 176.74 289

It is finally submitted that regarding the remaining aqua ponds

which are pending before the Hon'ble High Court action will be initiated in

due course of time from case to case in accordance with the orders passed

by the Hon'lcle High Court AP Amaravathi.

This is submitted for kind perusal and necessary action.

Yours

A
of S

Copy submitted to the District Collector,
information.

SPSR Nellore
SPSR Nellore for favour of

Valipi Seenaiah
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rt":.B.251 l2O2l

From
Smt I.Munilakshmi, s.e.,
Tahsildar,
Chittamur.

O/o Tahsildar,Chittamur
Dt: 24-8-2021

To
l.The Honble National Green Tribunal

Chennai.
2.The Revenue Divisional Officer,Gudur

Sir,
Sub:- Aqua-Chittamur Mandal- Pittivanipalli, Ranganadapuram and

Padartivarikandriga Villages- Implementation of orders of the
Honble National Green Tribunal, Chennai issued vide OA
No. | 74 / 2O2O to 122 I 2O2O Dt: 10-6-202 | -Action taken Report
submitted -Reg.

Ref:- Orders of the Honble National Green Tribunal, Chennai
issued vide OA No.1l4l202O to 12212O20 Dt:10-6-2021

I invite kind attention to the reference cited.

It is submitted that in obedience to the orders of the Hon'ble National
Green Tribunal, Chennai issued vide OA No.114 l2O2O to 122 /2O2O Dt:10-6-
2027 the Fisheries Department had noticed total 167 aqua farmers are having

unauthorized ponds. During field verification it was brought to light that some

of the farmers of unauthorized aqua ponds had approached the Hon Hon'ble

High Court on the action of the aqua authorities of demolishing of aqua ponds

and they are pending before the Hon'ble High Court and some are authorized
ponds. After excluding those ponds which are involved in court cases before the

Hon'ble High Court and authorized ponds , it had been evaluated that there

are totally 119 aqua ponds farmers are there for which action has to be

initiated and accordingly the fisheries authorities had demolished the un
authorized ponds.

It is submitted that as per village records, it has noticed that the

foliowing ponds which are demolished are in Government lands.

Name
of the

Village
S.No

As Per RSR
Authorised/

Unauthorized

Dentolished
or Not

Demolished

Reason for not
demolishedSy.No

79

Extent Classification

a
D.

,q

1 8.92 Cayalu Unauthorised Demolished

1"t.94 Gayalu Unauthorised Denolished

3

I

66

E7

9.92

8.70

Vagu Unauthorised WP No:
'13675 / 202-l

vog, Unauthorised Dcmolished

88 't0.37 Cayalu Unautholised WP No:
73675/ 2021

93 5..10 Nadi Unautholised Den'.olished

5

2

6
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7 97 31.22 Gayalu Unauthorised Demolished

li 100 14.96 Gayalu Unauthorised Demolished

() 111 1.26 Gayalu(AW) Unauthorised Demolished

S,NO

Name
of the

Village

As Per RSR Authorised/
Unauthorized

Demolished
or Not

Demolished

Reason for not
demolished

Sy.No Extent Classificaiton

I

o-

c.

.l .1.26 Gayalu(AW) Unauthorised Demolished

2 b 7.62 Ka Iu va Unauthorised

3 11 3.32 Endowment Unauthorised Demolished

4 19 0.92 Kaluva Unauthorised Demolished

:) 21 3.62 Anadeenam Unauthorised Demolished

6 25 -1.9J Vagu Unauthorised Dernolished

7 29 ,1./O Gayalu(AW) Unauthorised Demolished

6 3.1 1.58 Kaluva Unauthorised Demolished

'37 2.50 Kaluva Unauthorised Demolished

l0 38 0.25 Kaluva Unauthorised Demolished

1.1 10 2.32 Kaluva Unauthorised Demolished

12 .11 13.46 Kaluva Unauthorised Demolished

13 49 2.^15

0.09

Gramakantarn Unauthorised

Unauthorised

Demolished

1.1 Gayalu(AW) Demolished

15 59 0.60 Kaluva Unauthorised Demolished

16 6l L.52 Kaluva Unauthorised Demolished

17 62 0.75 Kaluva Unauthorised Demolished

18 6.+ 0.99 Kaluva lJnauthorised Demolished

19 67 0.79 Kaluva Unauthorisecl Demolished

76 3.20 Kaluva Unauthorised Demolished

27 9.1 0.1.1 Gayalu(AW) Unauthorised Demolished

22 95

r00

0.08 Kaluva Unauthorised Demolished

Vagu Unauthorised Demolished.1.81

24 4.50 Vagu Unauthorised Demolished

103 0.22 Kaluva Unauthorised Demolished25

Denrolished

.)

50

20

101

22
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-_l

S.No

Hence all the above ponds were taken control of the Government

andsubsequentlyaboarderectedinthesaidlandmentioningthelandis
Government land and action will be initiated on the trespassers' The photo

copies of erecting sign boards in above Government lands in which

unauthorised aqua ponds were laid and got demolished are enclosed herewith

for kind perusal

Yours faithfullY

of Tahsildar, pr,g
Chittamur

As per RSR Reason for
not

demolished

Demolished
or Not

Demolished

Authorised/
Unauthorized

ClassilicationExtentS,NO

Name
of the

Village

AuthorisedViliage Site0.11"t7
1

WP No:
1.4646/202"1UnauthorisedDonka0.39222

DemolisheclUnauthoriseclKaluva3.5213

DemolishedUnauthorisedKaluva3.0925I

DemolishedU nauthorisedkKa luvat.374

G
bo

'E
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-d
o
c.

5
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GOVERNMENT OF ANDHRAPRADESH

GROUNDIOUATER AND WATER AUDIT DEPARTMENT

From

Sri R.Sobhan Babu

Deputy Director
Groundwater and Water Audit
Department
SPSR Nellore

To
The Hon'ble National Green Tribunal

Chennai
The Revenue Divisional Officer,
6udur Division

Lr.No.3l8lHg/2021, DI:21.08.2021.

Rerpected Sir.

Sub : Groundwater and Water Audit Department - 5P5R Nellore District - Gudur

Division-Chittamur Mandal- Ranaganadhapuram, Padharthivari khandrika and

Pittuvanipalli Villages-lmplementation of orders of Hon'ble National Green

Tribunal issued vide O.A.No.]l4 of 2020 to O'A.No.122 of 2O2O DT l0-06-2021

- Action Taken Report Submitted- Regarding'

Ref : l) orders of Hon'ble National Green Tribunal issued vide o.A.No.l14 of 2O2O

to O.A.No.'|22 of 2O2O DT l0-06-2021

2) Minutes of the meeting held on implementation of the National Creen

Tribunal Order in the chambers of 5ub Collector, 6udur on 03.O7.2021

3) Lr.No.l53lHgl2O20 dated24.09.2O2O of this office.

4) ) Lr.No.38/Hg/2021 dated 18.08.2020 of this office.

---t!:!r.____

I invite kind attention to the referencet cited'

ln obedience to the Orders of Hon'ble National Green Tribunal

issued vide O.A.No.114 of 2020 to O.A.No.l22 of 2O2O DT 10-06-2021 and instructiont

of the Sub collector Gudur which was convened during a meeting with Environmental

Engineer, Pollution Control Board, Joint Director of Fisheries, Joint Director of

Agriculture, Deputy Superintendent of Police, Gudur, 5uperint€nding Engineer of

irrigation and APSPDCL, Divisional Panchayat officer, MPDO, Tahsildar chittamuru,

Deputy Executive Engineer of RWS and Deputy Director of Groundwater DePartment on

03.o7.2021to implement the orders of the Hon'ble National Green Tribunal , instructed

this department to assess the unauthorized bore wells and its illegal extraction of

groundwater for aqua culture purpose in RanaganadhaPuram, Padharthivari khandrika
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Accordingly inspections have been conducted in the above said three

villages and 150 tube wells which being used for brackish water aqua culture purpose

were identified. lt is reported that these tube wells are constructed up to a depth range

of 150 to 180 feet's or 50m to 60m bgl and energized with 5 to 7.5 HP submersible

Motors lowered at l40 to 170 feet's. The present depth to water levels collected in some

of the existing tube wells ranges from 2.4m to 9.2m bgl.

It is submitted that randomly few yield tests were conducted to these exi(ing
tube wells by using time & volume and jet methods and found that the tube wells are

working with good yields with an average yield ranging from 9,000 to 15,000 LpH. lt is

also reported that each tube well is being used at least 5 to lo hours per day to fill their
ponds. This indicates that a total of 45,000 to 150,000 liters or 45 to 150 KL of
groundwater is being extracted from each tube well in a day.

It is further submitted that, ar per rules in vogue, brackish water aquaculture shall

be permitted with the help of surface water sourcer like creek/estuary/canal/backwaters
only. No aqua farmer is authorized to use groundwater for the brackish water
aquaculture purpore. lt is also submitted that the approvals for brackish water
aquaculture does not come under purview of Groundwater Dept., and our department
has not given permission to anyone to use groundwater for brackish water aquaculture
purpose and none of the aqua farmers have obtained feasibility report from our
department to construct their tube wells. Therefore all the existing tube wells in the
above said three villages are unauthorized and to be stopped from drawing
groundwater.

and Pittuvanipalli Villages of Chittamuru Mandal and also instructed to take necessary

steps for the closure of unauthorized bore wells along with Revenue Department.

It is further submitted as since all the tube wells are unauthorized and
utilization of groundwater for brackish water aqua cutture is strictly prohibited, a total
of 96 tube wells out of 150 tube wells were brought into not usable condition by
disconnecting power supply with the Electricity Department. No action was taken on the
remaining tube wells as the farmers obtained stay order from the court (detailr enclosed
separately). The power connection to those remaining tube wells will also be
disconnected once the court stay order period expires.
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Further, regarding the installation of groundwater monitoring wells along the

periphery of aqua ponds, it is to submit that a request letter was sent to the Director,

Groundwater and Water Audit Dept.,Vijayawada vide reference 4ih cited, for installing

in the said villages and further action will be taken at soon as we get the permission from

our Directorate.

Yours faithfully

f;#,ffi..%K,
GW&WA Dept.

Copy to the Tahsildar, Chittamuru Mandal, furnishing the details of the disconnected

tube wells with a request to ensure for taking steps for not bringing the said tube wells

into usable condition again.

Copy to The Collector and District Magistrate, SPSR Nellore
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)
CROUNDWATER AND WATER AUD T DEPARTMENT. NELLORE

ACTION TAKEN REPORT ON AQUA PONDS IN PITTIVANIPALLI OF CHITTAMURU MANDAL

No.of Existing
Tube wells
Identified

Whether C.oundwrt€r
ExEa.tion is

Autho.ized or
Unauthorized

A.tion Taken to Stop Unauthoriz€d
Erdrrdion o{ Groundw.t€r

Suruey Extent in
Ha

As per the
Firsheri€s

Departmcnt

Unauthorized)

Adion taken by the Fishries
Department ( D€molished

or Not Demolished)
S.No

BrouSht into Notusable
Conditioo by Disco recting

Power Connection.
Uruuthorised I

Konduru Village
Vakadu MandalI

l Unauthorizcd
Broutht into Notusable

Conditron by DiscoturcctrnS
Poucr Connection.

Muttembaka
0.79 Una u thoris{rl2

Chintha Reddy
I'arandhama

Reddy

Chintha reddy
Chenga reddy

Brought into Notusable
Condition by Discorn€cting

Power Connection.
r.58 Unauthorisird Dcnrolishod I

Chintha roddy
ChenSa roddy

Mutt€mbaka
t-1,2Chintha reddy

Kota reddy

BrouAht into Notusable
Condition by Disconfl.cting

Power Cooncction-
l)t'molishedGopalrao

Vidyanagar
Kota

5 1,2,3 1.71I
l'u€halapalli

BrouSht into Notusable
Condition b' Disconn€cting

Power Connectioa.
DcmolIshcd

2

Copalrao
Vidyanagar

Kota
0135

Puchalapa[i
Suda rshanagtfia

Brought into Notusabl€
Conditron by Disconnecting

Power Conrlection
Dcmolishcd 1 Unauthori,,xdMalli Kistsiah

Kota
lt 1,2 0.89Malli Soenaiah

1
as pcr the nders of (he HI{CWP

Nott42j2/2C211.8
as per th€ orders of the

I IrIC WP No:r4232120217 Malti S('|rnaiah Malli Kistaiah
venkannapalem

Kota

as pcr thc orders of th€ llHC WP
No:1a32/2o2r322 as per th€ orders ofthe

HHC WP No:1423212021
ll l\,lalli S{ruiah Malli Kistaah

venkarlllapalem
Kota

Brought ioto Notusablc
Condidon by Disconnectir€

Power Connection
0_26 Dcmotishcd 1

Pitti
Hanumanthaiah

PittivanipaUi
Chittamur Mandal

l0

t1 033 Dcmolishcdt0 Dcvalayarna Ilnd

185MaUi Sccmiah MalliK6tni.rh
Koia

t2

IPittivanipalli
Chittamur Mandal

20-1,3 t.32t2
Manubolu
Sath€esh

Manubolu

Brought into Notusable
Condition by Disconnecting

Power Connectron.
I

Kota
14-1,2 173t'l Malli SeeMiah Malli Klstaiah

0.95Konduru Baskar

L)cmolished

9-A,A3,ti,C

I
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Manubolu Sailaia
Satheesh

Piftivanipalli
Odttamur Mandal

l5 1.02
Unauthorize d

t5
Manubolu Pittivanipalli

Chittamur Mandal
t7-7.2

o.12 Unauthoriscd Dcmolished

1

t7

Kaluva

Manubolu Pittivanipatli
Chittamur Mandal

20 7,1 t-32 I)emolishcd I Un uthorircd
Brought into Notusable

condition by Disconnecting
Power Conflection

)8 Rangaiah [swaraiah
Muttembaka 20,1A,28 r_29 Unau&orisad Demolirhcd l UnauthoriTtd

Brought into Notusabl€
Condition by Disconnccting

Power Connection.

l9 Krishna reddy
vidya natar

Kota
2t 7.47 Un uGoriscd Demolishcd I Unauthorizcd

Brought into Notusable
Condition by Disconnccting

Powcr Conncctron-

20 I eruvayi Tirupalu
Pittivanipallt

Chittamur Mandal
22-t A,L3 1.19 Unauthoriscd Demolishcd I

Brought into Notusable
co.dition by Disconnecting

Power Connection,

?'l Rangaiah lswaraiah
Mutr€mbaka

23-1.2.3,6,8,9 2.03 Demohshcd t Unauthorncd
Brought into Notusable

Condition bY Disconnecting
Power Connection.

PChandraiah
Pittiv.nipall i

Chittamur Mrndal
21-t ,2,3.4,5,6 7_77 l)emolish.d

,l Unauthorizcd
Brought into Notusablc

Condition by Disconnecting
Power Connection.

21 't.Sc'€naiah 15 1.03 Unauihorised D€molishcd I Unauthorned
Brought into Notusable

Condition by Disconnecting
Power Conn€ction

11 Pcda I'itchaiah
PittivaniPall i

Ciittamur Mandal

27-
't.2,1,4,5,6,7,

8,9

I Unauthorized

25
Manubolu
Satheesh

PittivaniPalli
ChittaBtur Mandal

28,2 o.92
I Unau thorized

26
Manubolu
9the€sh

PittivaniPall i
Chittamur Mandal

28 l 1.05
I Unauthorizcd

27 Mum Easkar
SiddiSunrapalcm 29-t,2.4,5 0.95 Unauthorieed D€molishcd I Unauthorizcd

Brought into Notusablc
Condition by Disconn€cting

Power Conncction.

2A KaUuru Prabakar Scsh, reddy
KaIturu Vakadu

Mandal
30:A 1.52 Demolished t Unauthorized

Brought into Notusable
Condition by Disconnectirg

Power Connectron

29 P Baskar chcn8aiah
PittivaniPalli

Chittamur Mandal
30 2ll 0.36 l)cmolLshci I

Bmught into Notusable
Condition by Discornccting

Power Connection.

l{
I

0.65

Manubolu
Satheesh

Unauthorr-ed
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30 MalliS.{Miah Kot
31-

5A58,6A,68
\J 71 l)cmolish€d I

Brought into Notusable
Condition by Disconnecting

Po*!r Coonection.

3l T.S('enai,h 31-1,27 051 I

32 Kalluru Prabaka. Sesha reddy
Kalluru Vakadu

Mandal
32-7,3,4,6,7 0.94 Una uthorised DcmoLishcd I Unauthorized

Brought into Notusable
Condition by Disconn€cting

Power Connection.

33 Kalluru Prabakar S€.ha rcddy
Kruuru Vakdu

Mandal
32-5 023 I Unauthorized

1{ Siva kumar rcddy
Allipuram

Nellore
33-14,182 099 DcmolGhcd l

Brought into Notusable
Coodition by Disconnecting

Power Connection.

35 Nunjala Madhu raiaiah
Pittivanipalli

Chittamur Mandal
33-1C 0 9rl Dcmolish€d

I

Unauthorira{
Brought into Notusable

Condition by Disconnecting
Power Connection

36 Nuniala Madhu rajaiah
Pittivanipalli

Chittamur Mandal
1{ 016 I)cmolishcd Unauthorizcd

Brought into Notusable
Coodition by Disconnecting

Power Connection.

Satheesh

Manubolu Pittivanipa lli
Odttamur Mandal

Yrl2,lO,7E 121 U na u thorised Dcmolished I

Brought into Notusable
Condition by Disconnccting

Powcr Connectron.

38 Teruvayi Tirupalu
Pitivanipalli

Chittamur Mandal
361A 0.ll Dcmolished I

Blought into Notusable
Condition by Disconiecting

Power Connection.

'l.Sccnaiah 37 0rl I)cmolishcd

Brought into Notusable
Condition by Disconnccting

Powcr Connection.

.10 'LSeenaiah
3&

1,1 ?\"2.3,3t1"

44A5h,64
2.1 I)cmolishcd

Brought hto Notusable
Condition by Disconnecting

Po{rcr Connection.

.lt Sai Rcddy
Kota mandal

39-2"14 045 I)cnrol6hcd I

Brought into Notusable
Condition by Disconnecting

Power Conn€ction.

12
-I-S(rnaiah 39-4,. 11 085 Unruthoris(d Demol'shed I

Brought into Notusable
Condition by Disconn€cting

Power Connection,

.13 Sai Reddy
Kota mandal

39-l 1m I Un uthorizcd

4'l
Manubotu
Satheesh

Manubolu Pittivanipalli
ahittamur Mandal

10 006

1

Unauthorizod
Brought into Notusable

Condition by Disconnecting
Power Connection.

45
Satheesh

Pittivanipalli
Chittamur Mandal

1t o.73

Brough( hto Notusable
Condition by Disconnecting

Power Conncctro[,

Unau thorised

37
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,16 laya Balaiah Rama Kistaiah SinSanalthuru
DV.Sathram

41 0.83 Demolished I

47 Nuniala Madhu Raiaiah
Pittivanipali

Chitt mur Mandal
rll 0s 1

Brought into Notusable
Condition by Disconnecting

Powcr Conncctron.

Manubolu
Papaiah

Pittivanipali
Chittamur M.ndal

:lt 0.9.1 Unauthorised DcmolGhed I Unauthorizcd
Brought into Notusable

Condition by Disconnectins
Powcr Connection

Chnanjocvi Narasaiah
Pittivanipalli

Chitlamur Mandal
ll 0t8 1

Brought into Notusable
Condition by Disconnectina

Power Connection

Beedu (Kalava)
PittivanipaUi

Chitamu! Mandal
{l o22 Unauthorised Demolished

31
Ieruvayi

Chandraiah
Pittivanipalli

Chitiamur Mandal
tl o_57 Dcmol'shcd I

Brought into Notusable
Condition by Disconnecting

Power Connection

52 MalliSccnaiah
Kota

t3 Un.ru(horised Dcmolishcd I

Brought into Notusable
Condition by Disconnecting

Power Connection.

53
Kalluru Scsha Kaluru Vakadu

Mandal
49 1,2 085 Demolishcd I Unauthorizcd

5"1
PaIri

502 0.r3 I Una uthorizcd

55
Pittivanipali

Chittamur Mandal
fl-zA 0.r3 Unruthoristd Dcmolishcd

I

56
Teruvayi

Chandraiah
l'ittivanipalli

Chittamur Mandal
5G28,

1A,tB,1C
0.19 Unauthorised Demoli!hcd

Brought into Notusable
Condition by Disconnecting

Power Connection.

57 Nuniala Madhu raiaiah
Pittivanipatli

Chlttamur Mandal
5Gl,t 1,5,9 0t2 Demolishcd I Unauthorizcd

Brought into Notusable
Condition by Disconnecting

Power Connection.
58 59 o 12 Unauthorised Dcnrnishcd

59 Ieruvayi I'iIupalu
Prttivanipalli

Chi(tnmur Mandal

a-
1,r0,10A,,rA,

4q7
1.2t Unauthoriscd Dcmolishcd I

Brought into Notusable
Condition by Disconnectrng

Power Connection.

g) Duwuru Dayakar
Reddy

Mallam
Crittamur Mandal

o75 Demolishcd

I

Brought into Notusable
Condition by Disconnccting

Power Conncction.

61
Duwuru Dayakar

Reddy
Ma[am

Chittamur Mandal
0.08 Dcmolishcd Unauthorizcd

Brought into Notusable
Condition by Disconnecting

Power Connection.

Brought into N

Conditioo by Disconnecting
Powcr Connection.

48

Brought into Notusable
Condition by Disconnccting

Power Conoection.

MaUam
Chittamur Mrndal

Brought into Notusable
Condition by Discoonectrng

Pow€r Conncction.

Un uthorised
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62
Kaluru Prabatqr

reddY
63-2 0..1 Unauthorised Demolishcd I Unauthornod

Brought into Notusable
Condition by Disconnecting

Powcr Connection.

63
Duwuru Dayakar

Reddy
Mallam

Chitt mur Mandal
61-2 o.74 Demolishcd

I

Unauthoriz,cd
B.ought into Notusablc

Condition by Disconnccting
Pow€r Coflnection.

Duwruru Madhu
RcddY

MaUam
Odttamur Mandal

Demolishcd Unaufiorizcd
Brolrght into Notusable

Condition by Disconnccting
Power Connection.

6a
Duwlru Madhu

Rcddy
MaUam

Chittamur Mandal
55 r.l3 I UMuthorizcd

Krirhna reddy
Vidya Nagar
Kot Mandal

l09 Llnauthorised I)cmolishc.i I Unauthorized

MaIika4un 0 3.16 U authorised D€mohshcd I

Brought into Notuseble
Condition by Disconnccting

Powcr Connectron-

68
Bccdu ( No
Culture)

01 Demolishcd

I'arri viiayakumar Rnmanainh
Mallam

Chittamur Mandal
()l.i t,l IJ,l o.29 U nauthorised DemolLshcd

Brought rnto Notussble
Condition by Disconnccting

Power Cotutection.

70
Parri Mallam

Chittamur Mandal
68-2,3 056 I

7l
lakshmi

Sundaraiah
Pittivanipalli

Ctuttamur Mandal
69-3 0..19 l Unaulhorizod

72
Parri

Sundaraiah
Ma[am

Chitt2mur Mandal
6rr-1 0.28 I Unautho.izcd

.Icruvayi firupalu
I'ittivanipalli

Chittamur Mandal

70-
1,3A,38,3D,3

E,3r
0.85 Drmolrsh('d

I

Unauth(xirld

71 I'eruvayi Tirupatu
Pittivanipali

Chittamur Mandal
7t-1,2 0.18 Unauthoris€d Demolishcd Unauthorizcd

Brought into Notusable
Condition by Disconnccting

Power Conn€ction.

75
Pitti

Chandramm.
Pittivanipalli

Chittamur Mandal
71 o_27 Demd ith('d t UIuUthoriTxd

Brought into Notusable
Condition by Disconnecting

Pow€r Connection.

76
Beedu ( No
Culture)

Pittivanipalli
Chittamur Mandal

73 0.3 I)cmrlishc(i

n &'edu ( No
Culturu)

73 018 Demol,shod

0.05

Brought into Notusable
Cordition by Discon necting

Power Connection.

Unauthorized

I

Brought into Notusablc
Condition by Disconnecting

Powcr Connection.
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78 Kaluva Pittivanipalli
Chittamur Mandal

76 0.45 Dcmolishcd

79
Parri MallaEr

Chittamur Mandal
7*7.2 0.26 I Unauthori^d

80 Prrbhakar Reddy Sesha reddy
Ka uru Vakadu

Mandal
78 tn UMuthorised Demolishcd I Unau thorizcd

Brought into Notusabl€
Condition by Disconnecting

Powcr Conncction.

81
Parri Mallam

Chittamur Mandal
79-3,4,5 0.7s Authoriscd I Unau thorizcd

82 Subl,arama'ah
MalLm

Chittamur Mandal fi-7.8,9,10 t07 Demolirhcd I
Brought into Notusable

Condition by Disconnecting
Power Connection.

83 C,cetha r€ddy 94 1,3,4,7,8 1.U8 Dcmolislred I

BrDught into Notusable
Condition by Disconnectine

Power Conncction.

8J
Kalluru

Mallikadun 9r3.4,51.,6 o67 Una u thorisrd Demolishcd I Unautlrorizcd
Brought into Notusable

Condition by Disconn€cting
Porrcr Conncction

85 C,cotha reddy 105 5 ot7 Una ulhoriscd D€molishcd

AlLpudr lJabu ttabu Chittamu r00

I

Brought into Notusable
Condition by DisconnectinA

Power Connection.

87 AllipudiBabu Ilabu Chittamu 101 069 Demolishcd Unauthorizcd
Brought into Notusable

Condition by Discormecting
Power Conncction.

88 AlLpudi Iiabu Chittamu 103-r,2A n.47 Dtmol!shed I Una u thorizxd
Blowht into Notusable

Condition by Disconnecting
Powcr Conncction.

89 G€ctha rcddv rO,L1B,2A 0 3ll Dcmolishod

l

Unauthorit cd
Brought into Notusable

Condition by Disconflectrng
Power Conne.tion

90 Gcctha reddy 112,112 2 l.13 Dcmolirhed Unau thoriTrd
Brought into Notusable

Condition by Disconnecting
Power Connection.

91
'Icruvayi
Btiiiamma

PittivanipaUi
Chittamur Mandal

1l l.0l Unauthoriscd D€moLshcd I
Brought into Notusable

Condition by Disconnecting
Power Connection.

9A Nuniala Surnathi NunFla Madhu
Pituvanipali

Chittamtrr Mandal
1-1A 04 Demolishcd I Una u thorizcd

Brought into Notusable
Condition by Disconnccting

Pow€r Conncction.

93
Pittivanipalli

Chittarltur Mandal
1-3 0.5 Demoli.hcd I

Brought into Notusable
Condition by Disconnecting

Power Conncction.

Ka[uru Vakadu
Mandal

Babu

Malli Curavarah
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Beedu ( No
Culture) t 0..r5

95 Pakam Chengai,rh Patti pal€m l-l 0.61 I)emolGhcd t
Brought into Notusable

Condition by Disconncctirrg
Pourcr Corurection.

Vakadu Mandal
1-1 0.,1 Dcmolishcd 1

Brought into Notusable
Condition by Disconnccting

Power Connection,

Pandi Kotaiah Chen8a rcddy
Muttembaka

Vakadu Mandal
1-1 0.1 Una uthoriscd I)emolishcd 1

Brought into Notusable
Condition by Disconnccting

Power Conn€ction.

9S
Putta

Subramanyam
Mulr€mbaka

vakadu Mandal
1,',I 0.,1 Unauthoriscd fr€molishcd 1

Brought into Notusable
Condition by Disconnecting

Power Connection.

Kalluru Sesha
r€ddy

Kalluru Vakadu
Mandal

,tt1 0,I l)emolishcd 1

Brought into Notusabl,e
Condition by Disconnectirg

Power Con.(tion
a2

(. s--t w-lr,- ,

_ Deputy Direc,t. 2ltilq
Groundwater and Water Audit Dept

Nellore
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)

Ai pq Ule riFhai6
Fishrie D.prrtmena (

Wt€(h6 Crc$dw.t€r

L
Rcddy 7A t,2 4.35 3

B.ought into Notueblc Condition
by Disonnctina Pou€r

Conn.crion

2
Rcddy 79.0

Brought into Notueble Cohdilion
by DisconncctinA Powrr

Conncction

3 al 3.4 t.2l I

Brcuaht into Notusablc Condition
by Disconn€cting Pokr

Conncclion.

't9 1,2 o.7a I

t'9 o.43
Brcuaht into Nottrsabl. Condition

by Dis.onnetinA Porer
Conncction.

o3
arouaht into Notusablc Condiuo.

by DisconnectinS R,wer
Conne.Lion

o4
Bmught into Notueblc G)ndilion

by Di$onncctina l,o.i,ver

Conn ction.

loo 379 2
Brouaht into Notusablc Condinon

by Di*onnetina turer
Connection.

tto 142 I

Brcusht into Notusble Condition
by Disconn€cting Power

Connetion.

lo 4.t I
B.ought into Notusable Crndirion

by DisnetinA l,owcr
Conn€ction.

97 t.56
Brought into Notuebl€ CondiUon

by DisconncctinA Powcr
Conncction.

t2 3
ArouAht into Notueblc Condition

by Disconnectin8 Powr
Conncction-

l3 1.56 wP No, 13615/2021 WP No: 13615/2021

l4 92 049 wP No: 13615/2021
I

wP Nor 13615/2021

l5 92 2.39 WP No: 13615/2O2I wPNo:13615/2021

l6 a9 2.3.4 3.1I wP No: 13615/2021
2

WP No: 13615/2O21

GROIII{DWATER AND WATER AUDTT DEPA.RTTf,ENT, [ELI,<'RE
ACnOn TAI<Ei REPCTEI Olt AQUA P<rtrDS llf RAlfcAiIADHAPlrRAiit villagc of Or CHTTTA.IIURU !,tAltDAL

Adior T.k n to Stop Uduthoriad
Ekbrtion otCm{ndw.ter

Brcusht into Notueblc Conditiof,
by Disconnecting Pow.r

Conncction-

2

I

8.t

arraji 90
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)
Arouaht into Notusabl. Condition

by Diso.ncctina Powr
Comcction.o4a9 I

l7 Brouaht i.to Notusablc C,ndition
by Di$onncctina Powr

Connetion.t52a2-1,2
1a

wP No. 13615/202t
2wP No 13615/2021

a8
l9 Brought nto Notusablc Condition

by Disconnc.tinA Powcr
Conncction'al

20

03493
2t Brcuahl into NotusabL Condition

by Dis.onnccting Po$tr
Conn€ction.o9slll

BrouShl inlo Notusblc Condition
by D is.onndting PoEr

Conncction'2 3llo7- 1,2
23 Brouaht into Notusabk Condition

by Di*onn€cting Powr
Conffition.o2atoa

BrouAht into Notusablc Condition
by Dis.onn.ctina Po!'tr

Conocction'lo,lo-2Vcnkannapalcm Kola
25 trrouahl ioto Notusablc Condition

by Di$onn ctina Powr
Conncction-I Ol9-2,3Vcnkannapalcm Kota

lrrouaht into Notusablc C,ndition
by Di$onnccting Powr

Conncctioo.
I I 1,2,3VcnkannaPalcm Kota

nrough( into NotusabL Condidon
by Dis.onndtrnA Po*€r

Connectionl.o4t2v.nk nnaPalcB (ota
2a IlrouAht into Notusablc Condition

by Di*onn€ctin8 Powr
Conn.ction'o.537VcnksnaPal.ln Kora

29 irroutht ioto Notusablc Condition
by Dis.onnc.tinA Powr

Conncction.o la6. r.3,7Vcnka.naPal.o Kotr
30 tlrouaht into Notueblc Condition

by Dis.onncctina Powr
Comcction.0.484Bala l(fishna

RcddY3l Arcu8hr into NotusbL Condition
by Di$onnc'cting Pos/Gr

c.nn ction.O 1tr
'.12

Rcddy
wl, No: 13652/2O21

2wl'No: 13652/2O21
3.64a4,l

Chirrnjccvi33

wP No' 13652/2o21ta2

I

22

I

27

I

I

I

{14

wP No: 1552/202I
1
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35 84-lA, lP 2,
22 wP No: 136s2/2021 I wP No: 13652/202r

36 a5 wP No: 13615/2021 2 wP No. 13615/2021

37
R€ddy a3 |,2,4 t.72 I

Brought into Notusblc Condition
by Disonnccting Porcr

Conn(tion.

38 3.38 wP No: 1361s/202I 2 wP No: 13615/2021

Reddy a5 3.t7 wP No: 13615/202t 2 wP No: 13615/2021

no Vc.kannapalem Kota ll l.l I I
urcught into Notusablc Condition

by Disonnccting Porcr
Connection-

44

Groundwater and water Audit
N€llore

(. qttc
oeputy oirecJr

_u..
2lY{!

Departsnent'
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)
GROI'ITDSATER AND WATER AUDIT DEPARTMENT, I{ELII)RE

ACAIOI{ TAXEI{ REFORT O!( AQUA POITDS IN PADARTIIyVARI XAI(DRIGA Vilage OF CIIITTAMITRU UANDAL

S.No H.

As p€.th€ tirsh€rics Action l!ke. by th€
Fishrics Dcpartm€nt (

D.molish€d o. Not

No.of€xistint

Id.ntificd

Wherher Grcundw.ter
Erh.ation is Auahoriz?d

or Un:sthori"2d

Aclion T.k€n to Stop Un uthorird
Et t ntion of Crcundw.rel

I
Kondtrru Krishna

reddY
Pattbirami

Reddy
Vidya Nagar
Kota Mandal

3,4 1.64 I

Brought into Notusable
Condition by Disconnectinr

Pow€r Conncction.

2
Reddy

Vidya Nagar
Kota Mandal

5-2 o4 Dcmohsh€d
Brought into Notusable

Condition by Disconnctina
Pomr Conlktidn

3
Reddy

53 06r

I
Brough( into Notusabl€

Condition by Di€conn€ctrng
Power Conncction.

4
Konduru Krishna

r€ddy Reddy
Vidya Nagar
Kora Mandal 5 lA o7t Demolished l

BrDwht into Notusable
Condition by Dbconn€cting

Power Conncction.

5 Beedu (No Culture) (t o97

() B.cdu (No Culturel a t21 Demolished

? Bccdu (No Culturel l0 208

8 I I,lA,,l l-2 o 7t o€motished I

Brought into Notuseblc
Condition by Disconn€cting

Powcr Conn€ction.

9 12"3.4,5

lo l3-3,2,5,lA 094 wP No: 33a2l2020

ll 13,2,3 o.l5

t2 15 4D, t5 6 253 2

t3
Reddy

Reddy
l6-2A,16-

28 o7 IVP No: 14646/2021 I wP Nor la6a6l2021

l4 17 2C.28 085 I

l5 valipi Ankaiah la-2E}l o.99 WP No: 3342/2O2O I WP No: 3342/2O2O

l6 Valipr S€enarah ra 2A,2M o _2s I

Vidya Nasar
Kota Mandal

064

WP No: 3342/2020
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t7 valipi Scenai,ah t9 o.94 wP No: 334212020 I

I8 valipi Seenaiah 20-t,2 l.t9 I

t9 Valipi S€€naiah
nandal

2t.5,6 o_75 I

20 Valipi Secnaiah valipi Ankaiah 2t 0_93 WPNo 1464612021 I wP No: 14646/2021

21 valipi Secnaiah 22.1,2,3,4,5 I.t3 wP No: 14646/2021 I WP No: 14646/2021

22 Valipi Seenaiah
mandal

23-2 o.72 I

23
Parwath Rcddy

RcddY
Reddy

0.61 I

24 valipi seenaiah 23t Lt2 I

25 Valipi Sccnaiah 24 0.36

I

Brought into Notusable
Condition by Disconnecting

Power Connection.

26 Valipi Seenalah Valipi Ankarah 25 0.oa Demolished
Brought into Notusable

Condition by Disconnecting
Power Connection.

27 valipi Sc€naiah 27 -Pr,P2 101 I

2a valpi Ankaiah m,kola
mandal

27-1.3,4,5,
6,A,9,2

3.35 wP No: 13364/2O2r 2 WP No: 13368/2021

24

(. euvgg-
n.puty oi."lto. Q [Q'l ]7

Groundwater and wat€r Audit Dept.'
Nellore

Vatpi Ankaiah

valipi Seenaiah

wP No: 3s42l2020
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Sub: Aquaculture- Chittamur Mardal-Soil samples collected - On the
implementation of the orders of the Honble National Green
Tribunal issued in OA No.1 14 ol 2O2O to OA No.122 of 2020 Dt: 10-6-
2021 Sent to Lab- analysis report received and same is herewith
submitted-Reg.

Ref: Minutes ofthe meeting held on 5.8.2021 by Revenue Divisional
OIIicer,Gudur.

With reference to the subject cited above , I am here with submitting that
some of the farmers in Chittamur mandal are cultivating aquaculture in their fields.
Some of the nighboring farmers of same mandal were complained that due to those
cultivation of aquaculture the paddy fields are affecting .ln this circumstances,the
Mandal Agricultural Oilicer,Chittamur Mardal has collected soil samples (31 Samples)
from fields which are adjacent to Aquaculture lields and sent to Soil Testing
Laboratory,Nellore.

The Laboratory authorities has analysed the samples ard sent the
analysis report stating that among 3l samples ,2 samples are critical for germination
which are having 3.7 and 3.9 EC and one sample is injurious to crop which is having
4.6 EC .

Further I submit that the l,aboratory authorities are also recommended
the suitable recclamation to those 3 samples(Fields) as application of Farm Yard
Mannure (FYM) and growing of Green Mannuer crop to the samples containing EC3.7
a-rld 3.9 and application of Lime @135 Kgs per acre to the sample (Fieldlcontaining EC

4.6. The remaining samples are suitable for cultivation of Paddy crop.
Further I submitted that as per t}le crop cutting experiment results for

the past 5 years in tie subject area ie., Pittivaniapalli, Ranganadapuram and
Padartivarikandriga Villages it has been observed that there is no yield loss in the
paddy fields.

Hence this is submitted for favour of kind information.

Thanking you sir,

Yours faithfully,

tc \\-/
- b'z \62

ttrre

From,
Sri G.Siva Narayana,M.Sc.,(Agri)
Joint Director of Agriculture ,

SPR l\*ellore District.

To,
The Hon'ble National Green Tribunal
Chennai.
The Revcnue Divisional Omcer, Gudur

Joint Di cul
Joint DireEoF{lpAqric

Neiioro
u lture

Encl: Lab report of soil samples of Chittamur Mandal

Sir-

67



!OIL ANAIYSIS REPORT OF CHITTAMUR MANOALtl
arro

O6ENNAMI II]E TARMER

t3

19

5NO NO EC o(
sslrJ

5U

ZN

t a E GE UE E E E E G' UI E UE GE t GT

1 6 0.2 0.39 irish 16 r. 3 0.15 0.12 182 0.87

2 !(L

scL

5lighttt

o2 0 4l

22,1

188 1l 1.45 High 0.ll 224 0.3s

3 scL 72 1.9 036 282 450 0.12 7.24

9 5C!

INIURIO

US IO
CROPS 0.15 51 258 0 052 Hi8h 054 z3 1 tl'Eh 423

5Cr 7.5

SliShrlv

09 )2 High 264 I igh L.S2 28.2 1.r5

scL o8 23! 19 t3a ll o.s2 High 015 18.1 High ,r 9s 0.36

5

6 1

I 5CL 5.9

SliEhtly

0a 5) hiSh 023 0142 26.1 234 086

tl

Ouwun' Ram.li.gaReddy

G.r. C hin, N.rrsai.h
5lighlly

0.i 5l r12 062 ItiBh 025 423 2.36 It Ch ,lr8h

scL 62
SliEhdy

03 0le 7? 0.24 111 High H/Cn 042

l5 1.t

3

1!

Ana.jrl. ro66m.

M.<hi..ddy so.rh.t.r R€d. 5CL 0.5 l6! 151 high 0.85 HiSh 5.54 4.!6 1.01

.rllr!-

l6 Sneulur! Prabhrtar reddv 5Ct 6a
5lightlv

02 o.11, 23) !2 HiEh 014 0.021 12.3 Hith 2.74 High 0.62 High

5Ct 61
Slithtlv

0.2 0.63 r29 2L a7 06a HiSh 0.12 HiEh 7.t\ 025

ra 5CL

SliShtlv

07 5l HiBh 151 0.52 0.12 High r.01 015 niEh

11

g
1l

19 5L 72 0t 05I 192 5l 203 t27 053 HiBh 0.25

243

0 21

20 5C( 61
Slithrly

02 0.16 129 High 8l 0.25 0.2r5 26.1 Hith t.t5

15 2l 5L 5.7 0.2 0.61 125 114 246 0.24 254 High 0.23 015

.22 Chillaturu Sri.ivasulaRedn scL 0.8 0.37 236 92 High 255 2 1 high 065 HiEh 0.32 )aa 3.54 Hrgh 0a6 uigh

Chillakuru tharlara Reddy

handris. ,

5CL 62 0.88 Hieh l6 HiSh 100 0.31 008 113 fiigh r1i8h

Chillekuru M.dhuieddy 5CL 09 09 Biah 5l HiSh L3a 115high 0.052 204 High t35 0.65

:lt SCL 1,' 063 2l 188 99 102 HiEh o2r 224 115 nrth7C

)

-T T

HiSh

ua

tlL

)L
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26

5lighlly
13 (65 065 0r) HiEh 165

Slishlly
726

235 062 HiEh 035

23 l7 t75 rriSh 5

r70 I,!!_

0.52 High HiSh 213 033

19

5lighlly
036 25' :2(i 0.12 024 9.25 tlieh 2.98 045

1.3 035 135 lligh 154

hi8l_

hith HBh 035 114 High 1.55 0.52

l1 63
Sligntly

0.1 120 5l 1l 0.r3 o 032 26.4 Bich ,.56 012

Adivital, venkzteswa lu

sr

5t 6.r

5lighlly
1.1 165 l5 161 0.65 Hlgh 0.056 21n Hieh 105 023

3l (anapu Peddacuravaiah 5CL 6

5liShily

0.1 039 245 tt 60 0.r 520 0 0c2 High 085 056 HiBh

34 lGnapu Peddaauravaiah 5L

5liShtly

11 135 Sigh ) 024 0.021 2t4 246 0.62

35 5CL 5.2

Slightly

245 21 s3 hiBh 0.42 0.062 261 High 213 Hith 035

36 Maddirala Sal, (otaiah SCL 6.i
Slightly

0.2 152 15 121 )\ 0.65 0 032 2.16 0.35

)
5CL

6.'

207

t5

?r,r

2l 
';

adivitala Venkatesw, lu

l

t6

t8

t9

SCL

Pt.
l.

Soll Testlng Lab, N€ or€

t.._t-t-
t"ll
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MANDAL WISE, VILLAGE WISE AND EXPERTMENT WISE GROSS AND NET YIELD PARTICULARS

DISTRICT: SPS NELLORE YEAR :2020-2021

CROP: PADOY SEASON: RABI

! ILLAGE CODE &NAME

59258 i-CHITTAMURU

5925tI 
'.CHITTAMURU

59253 i-SOMASAf,4UORA[,4

59258,J.SOMASAMUDRA[,4

59258 i-SOt\,4ASAt\tU DRAM

5g25 i6.SOMASA 4UDFtAM

59258 S.PITTIVANIPALLE

5925 i].PITTIVANIPALLE

59258 ].PITTIVANIPALLE

5925 I].PITT VANIPALLE

I

5925:] /.PADARTHIVARI
KHA ] ]IIIKA
5925I] /.PADARTHIVARI
KHAh)RIKA

5925 JI)-PUTRAGUNTA

5925'IJ.PUTRAGUNTA

5925! I.MUKKIDIPALEIV

5925 T.I.MUKKIDIPALEM

59259 5.GANGUPALEM

5925 , ;GANGUPALEM'

5925').MALLAM

5925s i-MALr-Ai,i

5925 i i-[4ALLAN,|

5925 ]i.MALLAM

5925 7-RANGANADHAPURAM

5925'.RANGAI\]ADHAPURAI\4

59259 /.RANGANADHAPU RAI\4

5925 ] :,RANGANADHAPURAIM

5925,1t-KOGtLl

5925.,j.KOGtLt

5926 IJ.PERATALAMITTA

5926C ].PERATALAfuIITTA

(tq .t.4\
Agricutturg

'C1,"
3z

blrector of

st.
No

IvIANDAL CODE &NAME

2113 05193, CHITTAMUR

2114 05193. CHITTAMUR

2115 05193. CHITTAIVUR

2116 05193. CHITTAMUR

2117 05193 - CHITTAMUR

2118 05193 . CHITTAMUR

05193, CHITTAMUR2119

2120 05193 . CHITTAIVUR

2121 05193 - CHITTAMUR

2122 05193 - CHITTAMUR

2123 05193. CHITTAMUR

2124 CsT 93 - CHITTAI\,4UR

05193. CHITTAI.TUR

2126 05193 , CHITTAI\4UR

2127 05193 - CHTTTAwUR

2128 05193 - CHITTAMUR

?129 05193. CHITTAMUR

2130 05193. CHITTAMUR

2131 05193 - CHTTTAI\,,IUR

2132 05193 - CHITTAMUR

2133 05193. CHITTAMUR

2134 05193. CHITTAMUR

2135 05193. CHITTAIUUR

2136 05193. CHIITAI'UR

2137 05193 - CHtTTAt\,,tUR

2138 05193 ' CH|TTAi.,lUR

2139 05193. CHITTAMUR

2144 05193 CHITTAI\,4UR

2141 05] 93 . CHIITAIVUR

2142 05193. CHITTAMUR

YIELD

(Kss/Plot)UNIT
NO

EXPT
NO

HARVEST
DATE

Gross Net

SUPERV
tsoN
cooE

16 02 I0500 03 05-03-2021 16 02

0500 04 a7 -03-2021 17.05 17 05

0501 01 21.03-2021 16.45 16 45

15.64 15 64 I0501 a2

17 96 17 96 90501 03 21.03-2421

0501 04 27 -03-2421 16.98 I

0502 01 14-04-2021 15.34 15.34

14.2 1420502 a2 14-04-2021

16 3

I

!0502 03 04-03-2021

0502 04 19-03-2021 16 5 !l

19-03-2021 16 45 16 45 I01

162 I0503 a2 1S 03-2021

0503 03 26-02-2021 11 65 11.65

0503 c4 26-02-2021 1 1.85 11 85 15

0504 c1 26,A2-2021 10 10 T5

I0504 a2 1145 1145

I0504 03 14 00 14 0N

0504 04 11-03-2021 14 5 145 I

0505 01 03-03-2021 10 10

0505 c2 2A-02-2021 201 201 9

0505 03 26-02-2021 19 8 19 8 15

15.2 1520505 C4 03-03-2021

16.49 16 49 90506 01 22 03-2021

16 580506 a2 22-03-2421 16.58

153 90506 03

0506 04 3A-03-2021 15 27 15 27 I

01 a4 a3-2021 16 01 16 01 (.10507

0507 a2 27 0?-2021 15.16 15.'16 I

0507 03 27.02-2021 15 07 15.07 9

0507 04 04.03-2021 15.63 15 63 9

I

Page 66 of 82

Nellore

9

I

27 -03-2021

16.98

16 3

16 5

0503

15

26-42-2021

11 A3-2021

15.330-03-2021
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)

SOILANALYSIS RCPORT OF CHITTAMUR MATIDAI-

ECs.No
LA

a NAME Of THE fARMER FATHER'S NAME MANDAL VILLAGE CROP

SURV

EY O. EXTENT ADHAAR NO GPS Coordinates cotoR
TIXT

URE

HCt-.R

EACTI PH

VALU€ RANGE VAI.UE

0.21 6 Duwuru SeshuReddy Hanumantharamireddy chittamur Ranganadhapuram paddy 103-1 2.68 ?719 14791184 13.947308 80.093595
LGSR scl.

F 7.4
Slightly Alkaline

I.GBR F 7.4
sllghtly Alkallne

0.22 1 l{alaiam Ramamma chenSaiah chittamur &anganadhapuram p.ddy 15-{ 0.20 9391 2S98 2888 13.959243 80.097189 sct-

6 8 Ransanadhapuram paddy 8-28 1.6 13.960519 80.099184 LGBR scL 7.2
Neutral

3.9Bhimala Ramaiah Chittamur

4.64 9 Ouwuru Eswaramma Hanumantharamlreddy chittamur RanSanadhapuram paddy 43-1c 0.34 8000 5633 5515 13.952803 80.097635 I,G8R scL 7.3
Neutral

I,GBR sct- F 7.5
SliShtly Alkalin€

0.95 10 Nalajam Munikrlshnaiah Gurevaiah chlttamur Rangenadhapuram paddy 42-2 5.19 13.952072 ao_099477

Ranranadhapuram paddy 41 o.74 4039 ilo94 9946 13.9s2808 80.100195 LGBR scL F 7.1 0.86 11 Poluru Murall Anandalah Chlttamur

0.87 12 Duwuru RamalinsaReddy Hanumantha.amkeddy chittamur Ranaanadhapuram paddy 48-1c 0.34 13.951872 80.097333 I.GBR scL 5.9
sliShtly Acidic

13.953114 80.101042 I.GBR scL F 5.1
Slightly A.idic

0.38 13 Gara c hina Narasaiah Achalah chittamur Ranganadhapuram paddy 38-3 1.00 4548 2699 9359

RanSanadhapuram paddy 2a-2 o.12 13,9s4392 80.097s66 LGBR scL F 6.2
Sllthtly Acidlc

0.3I AnSajala Kotamma Subbaiah chittamur

0.510 15 Machireddy Sudhakar Redd' MasthanReddy chittamur Ranaanadhapuram paddy 27-L 0.68 41841538 5704 13.955357 80.098463
GBR

scL F Neutral

13.958286 80.103183 8r scL F 6.3
slightly Acidic

0.211 saguturu Prabhakar reddy v€nkat.subbaRcddy chittamur Ranganadhapuram paddy Itfii8 o.42 4132 zrfi AO15

o.212 17 chlttamur RanSanadhapuram paddy 8fl##S 1.58 4634 6236 6070 13.9591 4o.1027 Br sct- F 5.1
sllghtly Acldlc

Duwuru Sujathalnma BhaskarReddy

o.713 18 Poluru Murali Anandaiah Chittamur Rangenadhapuram paddy 77-111 0.3 4039 4094 9946 13.9i14854 80.088979 LGBR scr I 6
SllEhtly Acidlc

III

14
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ZN FI CUoc
NITROG

EN

PHOSPH

ORUS

POTAS

SIUM

SUI.PHU

R BOROnI

RANGE VALUE RANGE vat-ut RANGTRANGE VALUT RANGE VALU€

RANG

E vAt-u€ RANGI VAI.UERANGI VALUE RANGE VALUE RANGT VALUE RANGE VALUE

L4.24 HiBh 4.12 Hish 0.87 High44 HiBh 161 8 0.15 0.120.89 BiSh 224

0.35 H18hhiEh 1.45 Hi8h 0.13 4.52 HiSh 2.24 High0.41 195 12 Hith 188 Medium 13

Hlsh 4.47 Hish 1-24 Hlah282 Medlum 450 hish 0.12 0.28 6.280.!6 164 40 HlSh

24.43 HiSh 4.28 Hirh 0.86 HiSh61 lilsh 264 170 hlgh 0.52 High 0.s4
INJURIOUSTO

cRops 0.35 1,45

Hish14S hi8h 1.52 Hish 0.41 28.21 Hlgh 3.84 HiSh174 !2 Hlrh 268

18.32 HIsh 4.95 Hish 0.856 Hith188 33 hi8h 0.52 Hlgh 0.150.41 235 39 High

0.142 26-t4 Hiah 2.34 Hith 0.85 High57 Hl8h 194 48 high 0.230.42 236

0.64 Hl8h112 hiBh 0.62 Hi8h 0.25 42.24 High 2.35 Hith0.4 206 53 HiSh l4l

Hish 1.64 Hish o-42 Hlrh141 Medlurn 43 hish 0.14 o.24 11.30.38 223 27 HiSh

HiEh 0.()4 6.68 Hlth 4.36 High 1.01 High44 Hish 282 163 high 0.850.9 HiSh 165

HIEh o.62 H18h246 hish 0.14 0.02r 12.34 tii8h 2.140.71 mcdium 232 32 High 141

8.26 Ha8h 2.L1 Hith 0.25 HiSha7 48 hlgh 0.54 Hi8h o.720.68 medium 128 21

Hlsh 0.12 24.28 Hirh 1.012 0.345 HiShs3 Hl8h 58 hlgh 0.520.41 124

Critlcallor
rmlnation

lo.o
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14 viarahala Rathnaiah Rathnacharl chittamur Rangrnadhapuram paddy 16 0.45 5255 10314840 13.945r08 80.086405 t8R SL 7.2 0.s

15 20 Chittamur RanSanadhapuram paddy 39 1.89 it039 ,$94 9946 13.953435 80 099901 I.GBR sct F 5.1
SliBhrly A.idlc

o-2

16 21 puliMan€iah chittamur Rantanadhapuram paddy 77-rl3 0.3 13.946388 80.085792 LBR SL I 5.7 o.2

17 Chillaluru SrinivasulaReddy sundararamlReddy chlttamur PadarthWarikhandri 7'7A o.a7 498195715rr43 13.96089r 80.093425 I.GBR scr- 7.1 Sli8htly Allaline 0.8

1a 23 Chlllakuru thaskara Reddy SundararamlReddy chlttamur Padarthyvarikhandrl paddy 10--1 0.31 2724 1247 9A3a 13.960294 80.094986 BR sct 6.2
sliShtly acidi.

0.7

19 24 chillakuru MadhuReddy SundararamiReddy chittamur Padarthyvarlkhandrl paddy 10-.4 0.89 3675 0984 8283 13.950842 80.093627 [GAR sct I 6.7 Neutral 0.9

20 25 Munlala Madhu Rajalah chlttamur Pittjv.nipalle paddv 107-3 0.16 8117 1516 8511 13.9673s0 80.098857 I.GBR scr 5
sli8htlYAcidic

1.5

21 26 PittiVenkateswarlu VenkataRamanalah chittamur Pittlvanipalle paddy 83-3A 0.31 13.955220 80.110230 BR 5Cr- t 5.3
slightly Acidic

1.3

22 27 Adlvlkale venkateswarlu JayaRamaiah chitramur Plttivanlpalle paddy 97-3 0.20 2214 7 532 0665 13.950891 80.093425 I.GBR sct F 6.5
Sllghtly A(ldlc

0.9

6z 28 Theruval thaayaLakshml Thlrupalu chittamur Plttivanlpalle paddy 46-1A 0.21 9575 7196 6754 13.967747 80.094544 BR scL t 5.8 l{eutral 3.7

24 29 Adivlkala Venkateswarlu layaRamalah chittamur Pittivenipalle paddy 10s-2 0.32 2214 7532 0665 13.963617 80.099974 I.GBR scr- F 6
slightly Acidic

1.4

25 30 PollpatiAmaramma Dasalah chittamur Plttlvanipall€ DaddY 104-1r 1.67 9429 4367 5707 13.965419 80.099870 I.GBR scL t 6.6 1.3

26 31 PittiVenkateswarlu VenkataRamanaiah chittamur Pittlvanlpalle paddy tt2 1.00 13.966101 80.099941 LBR st t 6.3
Slishtly Acidlc

0.3

27 32 TheruvalThirupalu Srlnlvasulu chlttamur Plttivanipalle paddy 70-3F 0.34 13.964895 80.094752 L8R SL F 6.1
slightlY acidic

1.3

28 33 lGnapu P€dd.Suravaiah Guravaiah Chlttamur Pittivanlpalle paddy 97-t 0.25 5098 7028 2255 13.96S364 80.097617 G8R scr- F 6
sllthtly Acidic

0.3

29 34 Kanapu PeddaSuravaiah Guravaiah chlttamur Pittlvanipall€ paddy 0.90 so991024 2256 13.966427 80.097054 t8R st 7.7
Sllthtly Alkallne

1.1

30 35 PlttlThlrupalamma Ramanaiah chittamur Pittivanipall€ paddy 72-2 0.59 5741 t219 2123 13.963561 80.0935,48 LGSR 5CL 6.2
slightlY Acidic

0.4

31 35 Maddlrala Sala xotalah P€ddaiah chlttamur Pittivanlpalle paddy 73,18 0.50 5435 0421023! 13.963S71 80.01r5708 LGBR scL f 5.3
slightly Acidic

0.2

19

t,

t,

73



o.52 medlum 192 53 HiBh 208 r27 hish 0.58 Hith 0.25 13.25 HiSh 0.213 0.24 Hi8h

Normal 0.35 129 32 Hi8h a7 1M hith 0.25 0.215 26.22 Hish 3.56 Hish 0.84 Hlrh

0.63 125 34 HiBh 114 38 hiEh 2.45 Hi8h o.24 25.36 High 0.28 0.34s Hlth

0.37 235 92 HIBh 255 211 hish 0.65 Hlrh 0.32 28.21 Hlgh 3.54 HIRh 0.86 Hi8h

0.88 HiBh 205 35 Hish 100 104 hiSh 0.3r 0.08 11.25 HiSh 7.X4 Hi8h 0.85 HISh

Normal 0.9 Hi8h 205 53 Hlgh 188 Medium 145 hlsh 1.35 HiSh 0.052 20.35 Hlgh 1.352 0.65 HIEh

Normal 0.53 medium 185 2t 188 Medium 99 hlsh 1.02 Hith 0.21 22.1s HiEh 3.14S 0.45 Hi8h

0.65 mediulr 225 23 Medlum 207 Medlum 127 high 0.6s HlEh 0.32 22.35 Hlth 3.5S Hith 0.355 High

0.67 245 25 Medium 235 Medium 170 hlBh o.52 Hish o.26 23.56 Hlgh 4.06 High 0.85 Hith

Crltlcal for
gerlnlhatlon o.7 175 44 Hi8h 141 Medium 475 hirh 0.62 HiSh 0.14 10.2S Hlsh 2.t3 Hish 0.325 Hish

Normal 0.85 Hl8h 249 48 Hlrh 255 Medium 226 hlgh 0.12 o.24 9.25 Hish 2.98 Hish 0.45 HlSh

0.35 185 44 High 154 Medium 74 hlsh o.67 Hiah 0.3s 11.35 Hi6h 1.65 o.s2 HIsh

0.4 120 53 H18h 114 13 hlSh 0.13 0.032 25.35 Hl8h 1,56 0.!2 Hith

0.38 155 23 161 LL7 hiSh 0.55 HiBh 0.055 2r.36 HIth 1.05 0.23 High

0.39 245 27 HlBh 60 20 hish 0.15 0.052 7.25 HISh 0.85 0.55 Hi8h

Normal 0.4 18s Hish 147 211 hith o.24 0.023 21.35 High 2.36 High o.622 Hlgh

0.41 245 27 274 5! high 0.42 0.052 26.32 Hi8h 2.13 High 0.85 Hi8h

0.89 Hith 152 25 121 25 hish 0.69 High 0.032 24.36 Hish 2.16 Hlsh 0.85 Hi8h

AD/t&/
I
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NAM E

U NIT
NO

EXPT.
NO

HARVEST
DATE

NET

Designation
of the

Supervisor

0500 03 26-03-2017 12.300 09

0500 04 02-03 - 2017 13.700 09

SOMASAMUDRA14 U5U1 01 0 1-0 3-2 017 14.2 50

0 501 a2 09

0 501 01-0 3 -2 017 15.440 0-o

0501 04 01-03 - 2 017 14. 120 09

PITIIVANIPALLE 0502 01 10-03-2017

74;120

o o:)o 0.000 l4

0502 28 -0 2- 2017 7,080

0502 03 14-03-2017 7.150 7.150 09

0502 04 19-03-2017 8.450 8.450 09

PADARTHIVARI KHANDRIKA 0503 01 19-03-2017 10.2 50 10.250

0503 02 19 -0 3"2017 9.850 09

PIJTRAGUNTA 03 0.000

0503 a4 10-0 3- 2 017 0.0 00 74

MUKKIDIPALEI',I 0504 01 22-03-2017

9.850

0.c,10

0.c00

0,0t0 0,000 22

0 504 a2 0.0 00 0.000 22

POTHUNAYANIPALLE 03 3 0-03 -2 017 0. c,)0 0.000 22

0504 04 3 0-03-2 017 0.000 22

MALLAM 0505 01 22-03-20t7 22

0505 02 06-04-2017 0.000 22

03 22-03-20t7 0.000 22

0s05 04 0,000 22

RANGANADHAPURAM 050 5 01 30 -03 -20 17 12. 15 0 09

0 506 02 30-03 -2017 12.450 09

03 10-03 - 2017 0.000 !4

0 506 04 30-03-2017 7 .120 09

0022 KOGIU 0507 01 27 -02-20t7 12.620 09

27 -02-2017

05 07 03 1 1.840 I 09

0507 04 12.0 20

MANEAL wrsE, VTLLAGE WrsE AND EXPERTMENT wIsE GRoss AN r. NET yrELD parlcuLARs

ISTRICT : SPSR NELLORE

TVISION : GUDUR

CROP : PADDY

VILLAGE

:ODE

0 010

0012

0011

0014

0018

0016

0020

YEAR : 2016-2( :.7

MANDAL : CHITTAT IUR

SEASON : RABI

i

t

;
YIELl ( kss/ Plot)

GROTiS

12.3 r .)

13.7 r ,0

L4.2;)

14.'6 iJ

15.440

0.000

0.100

0.000

0,000

12.15 0

li 450

0 000

7 L20

t-/- 620

1:'.060

27 -02-20!7 1..840

27 -02-2 t!7 1L .020

6\o

01-03 - 2017 14.680

03

7,08 0 09

09

0503 10-03-2017 14

22-03-20t7

0504

0,0 00

0505

06-04-2017

0.1'00

0506

0507 12.0 60 09

75
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\L WISE, VILLAGE WISE AND EXPERIMENT WISE GROSS AND NE'I YIELD PATICULARS

CT: SPSR NELLORE YEAR : 2OT-7.2OT8

)N : GUDUR MANDAL: CHITTAMUR

: PADDY

VILLAGE

)

SEASON : RABI
oesignation

of the
SuDervisorNAME

UNIT
NO

EXPT
NO

HARVEST
DATE

YAKASIRI 0493 01 27-02-2078
GROSS - NET
!7.620 ;.7.620

YIELD (kgs'/Plot)

17

17.9 50049 3 o2 77

!7 ,220
.7.9 50

r.1 .220 09049 3

0493 o4 03-03-2018 16.96 0 0916.960
18.600UPPALAMARTHI 0494 01 24-02-2018 13.600 77

24-02-20t8 19.7 50o494
0494 10-0 2- 2018 20.750 l/ADDEPUDI

0494 04 10-0 2 - 2018 18.3 50 i8.350 77

01 09MARIAPUDi JANGALAPA 0495
02

23.30 0

22.9 00 090495
049 5 27-02-207A 2 3.900 2 3.90 0MANNEMALA

04 2t -02-2014 23.7 00049 5 09

PELLAKURU 0496 01 10-03 - 2018 19.820
26- 02-2018 t9.2200496 o2 15

03 26-02-2478 20.460

23.700
i 9.820
' 9.220
20,460 15

0496 04 06-02- 2 018 _ 17. 150 17. 150 t7
GUNAPADU 0497 01 24-02-2078 24,700 24.700 09

,o497 24-02-20t8 2 3.90 0 .23.90 0 09

\\v 049? 03 24-02-2074 2 5. 100 ,:5, 100 08
o497 o4 24-02 - 2018 2 3.60 0 082 3,600

I'4 ETTU 0498 01 19-02-2018 18.3 50 09

0498 02 20-03 -2 018

18.350
:10.5 20 09

0498 03 02-03-2018 22.460 15

049 B 04 02-03-2018 22.420 f2.420 '15

ESWARAWAKA 0499 01 20-0 2 - 2018 15,700
0499 o2 18-03-2018 18.3 10 18.3 10 17

03 28-02 - 2018 18 ,38 0 18.38 0 77

0499 04 20-03-2018 21.160 ,21. 160 77

CHITTAMURU 0500 01 14-03 - 2018 21.3 90 21.3 90 15

0 500 o2 20-03-2018 22.420 09
0 500 14-03 - 2018 22.380
0500 04 0 2-03- 2018 23.530 17

SOMASAMUDRAM 0501 01 08-03 - 2018 24.200 09
0 501 02 0B-03-2018 2 3.900 2 3.900
0501 03 0 8-03- 2 018 24.700 24.700 09
0501 04 24.150 24.t50 09

PITTIVANIPALLE 0502 01 06-03-2018 14.750 r4.750 17

0502 o2 14-03-2018 ,14,250 t7
0502 03 22-03- 2018 16.50 0 77

0502 22-03-2018 15.7 5 0 17

l

27-02-20t8
03-03-2018

:9.7 5 0 r702

03 ?0.750

21-02-20!8 23.3 00

27-02-20t8 22.900
03 09

09

0496

02

20.520
22,460

15.700 77

0499

'22.420

03 22.380 15

23.530
24.200

09

10-03 - 2018

14.2 50

I 16.500
o4 15.750

76



MANDAL WISE, VILLAGE WISE AND EXPERIMENT WISE GROSS AND NET YIELD PATICULARS
DISTRICT: SPSR NELLORE YEAR : 2017.2018
DIVISION : GUDUR MANDAL: CHITTAMUR

.Q 512

CROP : PADDY SEASON : RABI

VILLAGE

CODE NAME

UNIT
NO

EXPT
NO

HARVEST
DATE NET

Designation
of the

Supervisor
0011 PADARTHIVARI KHANDR / 0503 01 26-02-2018 2,880 2,88 0

0 5!3 02 26-0 2 - 2018 2.370 2.370 15

0017 MANGALAVARIPALLE 0503 03 0 2 -03 -2 018 12.690 12.690 1,7

0503 o4 02-03-2018 8.950 8.9 50

0016 POTHU NAYANI PALLE 0504 01 13-03-2018 11.840 11.840 09

0504 02 25-03 - 2018 11.200 09
0018 MUKKIDIPALEM 0504 03 10. zu u 16.200 09

0504 12-03-2018 13,460 13.460 L7

0020 N4 ALLAM 01 10-03 - 2018 9.610 9,610
0505 i0-03-2018 7.760 7.760 17

0505 03 13-03-2018 10,610 10.610 t7
0:0 5 04 13-03-2018 13.060 13.060 77

00 21 RANGANADHAPURAM 01 26-0 2 - 2018 3. 180 3. 180 150506
0106 o2 26-02-20!8 0.000 0.000 15

0506 03 13-03-2018 a.220 8.220 t7
0506 o4 01-04- 2 018 12. 1 10 12. 1 10 77

0022 KOGILI 0507 01 10-0 2- 2 018 16.700 16.70 0 09

02. 10-02-2018 16.40 0 16.40 0 09c 507

0507 03 19-02-2018 16. 100 16, 10 0

19 -0 2 -2 018 15.900 15.900 09
00 23 TADIMEDU 0 508 01 10-03-2018 2 2.300 t7

03-04-2018 22.650 22,650 17

0508 03 10-03-2018 23,500 77

olioB 04 .03-04-2018 23.500 23.500 77

YELLASIRI 01 10-0 3 -2018 24.500 24.500 090.50 9

0 509 02 12-03-2018 2 3.8 50 23.8 50 09
03 12- 03 - 2018 24.L50?4 1qn 09

04 19-0 3 -2018 22.150 22.!50 09
NORTH VARATHUR 01 23-02-2018 15.900

02 23-02-2018 16.30 0 16.300 09
03

r 509

-)509

: 510

( 510 16. 10 0 16.100 09
o4 16.7 00 16, 70 0 09

0040
c 510

0511 01 0B-02-2018 17.600 17, 60 0 09
0511 23-02-20La 19.500 19.5 00 09
qs1I 08-0 2-2018 16.900 16.900 09

o4 08-02-2018 17.100 17.100
00 26 MOLAKALAPUDI

0511

L572 01 23-03-2018 22.!50 22.750
02 23-03-2018 22.400 22.400 09

03 23-03-2018 21.350 21.350 09

04 23-03-2018 22.750 09

-I

II

I

I

1, 6

I YIELD (kss/Plot)

GROSS

15

11.200
12-03-2018

04

0505 T/

09

0507 04

22.300
0508 o2

23,500

00 25

00 28 15.900 09

) 510

23-02-2018
23-02-2018

KALAGURTHIPADU

02

03

09
09

'o512

.t)512 22.7 50

77



. MANDAL WISE, VILLAGE WISE AND EXPERIMENT WISE GROSS AND NET YIELD PATICULARS

DISTRICT: NELLORE YEAR i 2Ol8-2O19

DMSION: GUDT R MANDAL: CHITTAMUR

PAOOY SEASON r RABI

YIEI.D (kgs/Plot)
t
I

CRO P

GE

N

LI-AI

corrt

I
0

i-!--.
l^rn 

)

.1,-

UNIT NO
EXPT.

NO
Designation of
the Supervisor

q0

GROSS

r 2.550Q4e1
0493

0l
o)

09
09
09
09

r.,L-.I 0006r-- t) 09

000/r UPPAL NlI.\R I IiI
09
09I

09
092,!

riori )

t4ANNt FlAl A 09

o9
1/'r,q,

PT LLAKIJRU

0001 C,Ut":lrPnl;tt

0oi)) lvlr ll U

0008

0t 09 ctirrlAt4uRU

0o 10

00r2 PII IIVANIPALLI.

rt
I

-l

o496
0.496

09
t/
l/

I

I

,l

o496
0496
o49 /
q!2./
o49 /

09

o491
0496
0498
0494
0498

00rI

I

I

I

I

I

l
I

i
I

I

I

0013 VN DLAVANIPALLE t/

00rB

PO I HIJNAYANI PN LLL

MAt-1.-Al'4

0104..
q50l
0504
0504
0 505

15 03 20 r9
1.5.03.20r 9

9.1 B0

r. r20
5. 110
6.340

1/
09
09

r 5-03.:2019 q9
09 l

l
15 03-2019
)) o) 201<) 016!9 _

r /.390 I

I

I

l

1

/

002 r. RANGN NADI]APUIIAM 0506

0506

09-o3-20r 9
)) -o)-2019 0.030

0505 04 09 03 20r 9 t8.6{J0 r8.680
0l 11 03 2019 r8.920 r8.920

0506
0506 03 13 0J.2019 16.550

0) 19 0?.20r 9 o.2 t;0

050.,
0505

r)9
0.;210
6 550

09-
J9
r')9

09
0g

o4
050/ 0I
05() / a)

13 03-20 r9 2 r .030 2 r .0:]0
r8.480
).3)O-!l-ro2?!!919-02"2019

ta.f!g
2..1)O

l

1/
t/

,l

_l

09
l)
ti
1/
1/
t/

NET

06 03.20r 9

HARVES'T
DATE

r2.550
05-03-201I 17.500 l,/.500

0493 03 06-03-2019 15.300 r5.300
0493 o4 06-03'2019 16.3 50

0l 09 03-20190494 1 5.3 00
r 6.350
1:i.300

o494 o2 09-03-2019
03 14-03-2019

I6.200
13.200

o494
o494

04 14,03-2019 10,500

0495
01

o)
t9 02-2.019
19 0? .7019

0.0:r 0
0.0r 0

03 06 03,2019 16.300
0495 04 1_) 02 2019 13.200

r6.200
r3.200
r 0.500
0.0 r 0
0.01 0

16.300

0l

03
o4
0l
o)

o)
03

o4
01

03

0l
o4

2t.500

l 6.660

l6.230

r6.84u
16.200

15.800

13 04 2019

18 0J 20r 9

02'03'2019

t:l 04-2019

04 03-20r.9

13-04-2019

04 .03.2019

25 0?.2019

15.690
1 ) .480
9.3? 0
8.:100

r6,230

18.4b0
1\.41O

r 5.690

r 8.460

17 .480

15.4 t O

9.320
8.300

2r.500
r 6.230

l 6.84 0
r 6.2002 r .03 .20r 9

) / 03-201.9

2 / O3-2-Ot9

2/ 03. )O19
?JO : ior.j

.16.2,lq_-..

r!.94!.-
16.660

o2 16.400 r6.400
o499
0499
o499 03

08-03'20r I
08 03-2019 14.290
)1 03-20t9 1) .)40

01

04
16 03-20r 9 18.300

14.290
i7 .?40
t8.300

16.400
r5.300
14. )oo

r6.400
I r,.lQ9-
14. tOO

16.840
lIt.550

r 6 03 2019
r.6 03.2019
1/ 03 2019
1/ 03'2019
I / 03 ?O1.9

16-03.2019

t / ,540
1 / .5)O

16.860
15.860

r 5.350
15 03'20r 9
15 03 2019
15 01.r019

1/ 03.20r 9
1.5 03.2019

)1-0)-2019

02

0l
D)

01

03

02
03

o4

04
ol

03
04

0509 
l

0500
05oq
0501

050l
0 502
p 502
0507
qla?__
0503

0500

0503
0503
050:i

0499

0!0 r

0 501

o4

21 03 )O)9
2r !!29re _

2i.03.2019

I 6.84!
15.550
t /.r79-
1 / .\20
l|).3 50
r6.860

13.580
r5.580
r5.200

11,.540

0_1

01

03

o4
0r
l\2

t3.680
r_.!.680

r5.700
r 5.340
1 5.540

1 1.1.20

l/.390

5.1 10

6.340
0.6tto

0.030

0022 KOGII]

050/ 03 ? t o? .2019 16.540 il,

6\.

0495

-_1___
_u.
09

I 09

-,__q9.

soMAsAtlur)RAM

I{UKKID] PAI IM

l

l

.001_6

seilo

0125

r 3.200

o2

02
l 5.860

r 5.340

9.180

r6.540

78



HANDAL wrsE, VTLLAGE wrsE AND E,'ERTMENT wrse cnoss liD NET yrELD pATrcuLARs
DISTRICT : NELLoRE

CROP I PADDY
YEAR :2019-2020

SEASON : RABI)
sL.
NO

2118

2rL9

2t20

2127

2122

2L24

2125

2L26

2127

2128

2129

2130

2131

11 2:

2134

2135

2136

2137

2138

2139

2r40

2!41

2t42

2r43

2744

i

k
YIELD

PI
MANDAL CODE & NAME VILLAGE COOE & NAME U NIT

NO
EXPT.

NO
HARVEST

OATE
GROSS NET

Su perv
ision
Code

05l93.CHTTTAMUR 592586.SOMASAMUD&AM 0501 03 18.61 18.61 15

O5I93.CHTTTAMUR 592 586.SOMASAI\4UDRAM 0501 04

20-c2-2020

15-03-2020

L_7----

17.41 17.4L 11

05193-CHTTTAMUR 592588.PITNVANIPALLE 0502 01 0a-a2-2020 18.64 18.64 9
05193-CHmAMUR 592588.PITTIVANIPALLE 0502 02 17.98 17.98
05193-CHTTTAMUR 592588-PIMVANIPALLE 0s02 03 18.45 18.45 9
05193-CHITTAMUR 592588.PMIVANIPALLE 0502 04 18.24 18.24 9
05193-CHmAMUR 592587.PADARTHIVARI

KHANDRIKA 0503 01

0ii-02-2020

17-02-2020 18,28 9

05193-CHnTAT4UR 592587.PADARTHIVARI
KHANDRIKA 0503 02 L8.47 18.47 9

O5193.CHTTTAMUR 592589.VADLAVANI PALLE 0503 17.94 !7.94 9

O5193.CHTTAMUR 592589.VADLAVANI PALLE 0503 16.99 16.99 9
05193-CHITTAMUR 59,2594-I'4UKKIDIPALE[1 0504 01

17-02-2020

1',.-02-2020

1',1-02-2020

t7 -02-2020 17.84 17.84 9
592594.MUKKIOIPALEM 0504 02 1'; -02-2020 17.67 17.67 9

O5193.CHTTTAMUR

05 19 3 -CH rrrAM U R
592592-
POTHUNAYANIPALTE 0504 1. -02-2020 18,12 18.12 9

O5 19 3 -CH TTTAM UR
s92592-
POTHUNAYANIPALLE 0504 04 17.24 17.24 9

O 5 19 3 ^CH TTTAM UR 592596-MALLA[4 0505 01 r8-02-2020 18.46 9
05193-CHrrIAMUR 592596-MALtAN4 0505 02 18.32 9
05193-CHrrrAplUR 592596-MALLAt'l 0505 03

ltj-02-2020

18-C2-2020 17.84 17.84 9
05193-CHTTTAMUR 592596-MALLAN4 0505 04 18-02-2020 18.09 18.09 17
O5193.CHITIAMUR 592597-

RANGANADHAPURAM 0s06 01 19-02-2020 17.85 17.85 15

05193-CHmAMUR 592597-
RANGANADHAPU&qM 0506 02 17.47 17.47

592597-
RANGANADHAPURAPI 0506 03 18.23 18.23 15

05193-CHmAMUR 592597-
RANGANADHAPU&AM 0506 04 17.23 17,23 15

05193-CHmAMUR 592598-KOGrLr 0507 01 16.85 16.85 9
O 5 19 3.CH TTTAM U R 592598-KOGILI 0507 02 17.28 17.28 905193.CHITAMUR 592598-KOGILI 03

11.02-2020

r!-02-2020

0l 02-2020

0t 02-2020

05 02-2020

02-20200 17.9 17.9 905193-CHmAMUR 592598-KOGTLI 0507 04 o-d ozlozo 18,1 18.1 9O5193.CHTTTAMUR 592599.TADIMEDU 0s08 01 17.9 17.9 9O5193.CHTTTAMUR 592599.TADIMEDU 0s08 02 0odoz-zoz 17.34 17.34 9O5l93.CHTTTAMUR 592599-TADIMEDU 0508 03 15.94 l 115.94 9

2145

\

2!t7

2123

2]32

I

t

03-32-2020 9

08-02-2020

18.28

03

04

03

17-02-2020

18.46

18.32

O5l93.CHTTTAMUR

0507

0s-02-2020

0q.02-2020
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NAM E

U NIT
NO

EXPT.
NO

HARVEST
DATE

NET

Designation
of the

Supervisor

0500 03 12.300 09

0 500 04 02-0 3 - 2017 13.700

SOI'4ASAMUDRAM U)U1 01 01-03-2017 14.2 50 0_o

02 01^03-2017 14.5 80 09

0 501 01-03-2017 15.440 09

0501 04 01-03-2017 09

PITIIVANIPALLE 0502 01 10-03-2017 0.000 14

0502 02 28-02-2017 09

0502 03 14-03 -2017

7.08 0

7.150 7. 150 09

0502 04 19-0 3 -2017 8.450 8.450

PADARTHIVARi KHANDRIKA 0503 19-03-2017 10,2 50 10.2 50

0503 a2 19-03"2017 9.850 09

0503 03 10-03-2017 0.000

0503 04 10-0 3- 2017 74

MUKKIDIPALEM 0 504 01 22-03-20L7

9.850

0. C '10

0.0 t0 0,000 22

0504 02 22-03-20t7 0.0 00 22

POTH UNAYANIPALLE 0 504 30-03-2017 0,0 00

o4 30-03-2017 22

0505 22-03-20t7 0.000 22

02 06-04- 2 017 0.000

0505 03 22-03-2Atl 22

04 06-04-2017 0,000

0021 RANGANADHAPURAM 3 0-03 -2 017 09

0506 02 12.450 09

0506 03 74

0506 a4 30 -03 -2017 09

0 022 01 27 -02-2077 12.620 09

o2 27-02-2017 12.0 60

0s07 03 11.840 x 09

0 507 04 09

MANEAL WISE, VILLAGE WISE AND EXPERIMENT WISE GROSS AN I. NET YIELD PATICULARS

TSTRICT: SPSR NELLORE YEAR : 2O16-2(.J.7

TVISION: GUDUR MANDAL: CHITTATTUR

CROP : PADDY SEASON : RABI

YIEL: (kgs/ Plot)

)ODE GROtiS

12.3 ),J

LJ,i/rttl

0 010 L4.2)X

14.6 i J

15.4 4 0

0011

0014

0018

0020

0.000

O.DJO

0.000

0. J00

0.000

0.1r00

0,0 00

12. 15 0

0 000

7120

!2 620

27 -O2-2 tL7 1., .020

s\o
t\

VILLAGE

0012

0016

1:r.050

27 -02-2077 1,.840

,
I
t

i

I

I
t
!

I
i
F

t
I
I

I

I
I
t
t
i

26-03-2017

09

0s01

03

14. 120 14.120

0.0 )0

7.080

09

01 09

PUTRAGUNTA L4

0.c00 0.0 00

03 22

0504 0.000

MALLAM 01

0505 22

0.000

0505 22

0506 01 12. 15 0

3 0 -03 -2017 12 450

10-03-2017 0.00 0

7 .t20
KOGILI 0507

0507 09

12.0 20
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\L WISE, VILLAGE WISE AND EXPERIMENT WISE GROSS ANO NE'T YIELD PATICULARS

CT: SPSR NELLORE YEAR : 2Oi7.2O18
3N : GUDUR MANDAL: iHITTAMUR

I PADDY

VILLAGE

l16.5oo

l

2

EXPT
NO

HARVEST
DATE GROSSNAM E

UNIT
NO

Designation
of the

Supervisor
049 3 77 .620YAKASIRI r7

o2 27-02-20L8 17.9 5 0 r7
049 3 03 03-03-2018 77 ,220

YIELD (k9s,/Plot)

II ET

;7 .620
'7.950

7.220 09

03-03 - 2 0180493 o4 09
01 24-02-2074 18.600UPPALAMARTHI

16.9 60
i..3.600

o494 02 24-02-2018 19.7 5 0 '-9.750 77

ADDEPUDI 0494 03 10-0 2- 2 018 20.7 50 :i0.750 L7

10-0 2 - 2018 18.3 50o494 04 i8.3s0 77

0495 01 09MARLAPUDi JANGALAPA

0495 02 27-02-2078 22.900
23.30 0

22.9 00 09

MANNEMALA 049 5 03 27-02-20t8 2 3.900 2 3.90 0 09

049 5 04 23.700
01 10-03 -2018PELLAKURU 0496 09

0496 02 26- 02-2018 19.220 15

0496 26-02-20r8 20.460 15

0496 04 06-02-2018

23.700
i 9.8 20
'9.220
20,460
17, 150 t7

GUNAPADU 0497 01 24-02-2018 24.700 09

A497 o2 24-02-20L4 .23.90 0 09
' o4g7 03 24-02-207A 25. 10 0 ;:5. 100

o497 o4 24-02-2018 2 3.600 082 3,600
0498 01 19-02-2018 18.3 5 0 09
0498 02 20-03-2018

18.3 50

:.0.520 09
0498 03 02-03-2018 22,460 22.460 15

0498 04 02-03-2018 22.420 22.420 I]
ESWARAWAKA 0499 01 2 0-02- 2 018 15.700 15,700 17

0499 02 1B -03 - 2018 18,310 18.310 77

0499 03 28-02-2018 18.3 80 18.3 80
21. 160 '21, 150 l7

CHITTAT4URU 0 500 01 14-0 3 -2018 21 .39 0 21.39 0

050 0 20-03-2018 22.420 09
0500 03 22.380

22.420
22.380 1)

0500 04 02-0 3 - 2018 23.5 3 0 2 3.530 L/
SOMASAMUDRAM 0501 01 08- 0 3 -2018 24.200 24.200 09

0501
.08-03-2018

2 3.900 09
0501 08-03 - 2018 24.700 24.700

10 -0 3 -2018 24.r50 09
PITTIVANIPALLE 0 502 01 t7

0502 02 14-03-2018 14.250
74.750

, !4.25O r7
0502 03 16,5 00 l7
0502 04 22-03-2018 15.750 t715.7 50

Ks'

r

'I

SEASON : RABI

01 27-02-2078
049 3

16.9 60

0494 r7

21-02-2018 23.30 0

27 -02-2074 09
19.8 20

03

17. 150

24.700
2 3.900

08

I'1ETTU

20.5 2 0

!7
0499 04 20-03- 2018

02

14-0 3 -2018

02 23.90 0

09
0501 04 24,r50

06-03 - 2018

2 2-03 - 2018

I
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MANDAL WISE, VILLAGE WISE ANE EXPERIMENT WISE GROSS AND NET YIELD PATICULARS
DISTRICT I SPSR NELLORE YEAR I 2O17-2O1A
DIVISION : GUDUR MANDAL: CHITTAMUR

()512

0 512

n512

SEASON : RABI

VILLAGE YIELD (kgs/Plot)

GROSS NET

Oesignation
of the

supervisorCODE

UNIT
NO

EXPT
NO

HARVEST
DATE

0011 PADARTHIVARI KHANDR / 0503 01 26-02-2074 2.8 80 2.8 80 15

I)0 5't3 02 2 6- 02- 2 018 2.370
12.690 770017 MANGALAVARIPALLE 0503 03 02-03-2018
8,950 8.9 50 !70503 04 02-03-2018

0901 1 1.840 1 1.8400016 POTHUNAYANIPALLE

11.200 11.200 090504 02 25-03-2018
0903 12-03 - 2018 16.200 16.2000018 MUKKIDIPALEM 0 504

13.460 13.460 770504 04 12-03-2018
770505 01 10- 03- 2 018 9.610 9.6100020 MALLAM

7.760 1,702 10-0 3 - 2018 7.760
10.610 1703 13-03-20i8 10.6100505

13.0 60 13.06004 13-03-20180505
l501 26-02-2018 3.180RANGANADHAPURAM00 21

0.000 15

0506

0:06 o2 26-02-2018 0.000
l713 -0 3 -2 018 4,220 4.2200 506

12. 1 10 12. 1 10 r70506 04 01-04- 2 018

10-02 - 2 018 16.700 16.7 000022 KOGILI 0 507
0902 16.400

16. 10 0 16. 10 0 09
c507
0507 03 19-0 2 - 2018

0904 15.900 15.9000507
22.300 22.300 t70508 01 10-03-20180023 TADIMEDU

t702 03-04-2018 22,6500 508
!703 10-03-2018

23.500 77oi"io s 04 .03-04-2018

24,500 24.50001 10-0 3 - 201800 25 YELLASIRI

12-03 - 2 018 23.8 5 0 23.8 5 0

0509
0509 02

0903 12-03-2018 24.150
0904 19-03 - 2018 22.150

15.900 09NORTH VARATHUR 01 23-02-2018
16.3 0002 23-02-2018 16.3 00

0903 23-02-2018 16. 100

r 509

: 510

1510

( 510
0904 23-02-2018 16.70 0

17,600 09KALAGURTHIPADU

c 510

c511 01 08-0 2 - 2018 17.600
19.50 0 19.500 090511 02 23-02-201,8

16.9 00 16.9 00 09c.511 03 0B-02-2018
0904 0B -0 2 -2018 17.100
0901 22.r50 22.1500026 IVOLAKALAPUDI

0511

22.400 22.400 09o2 23-0 3 - 2018
0903 23-03-2018 21.350 21. 3 50

22.750 22.7 50 0904 23-03-2018

I

I

I

4, 6

CROP : PADDY

NAM E

2.370
12.690

0504 i 3-0 3-2018

0505

77

3.180

03

0901

10-02- 2018 16.400

19-0 2 -2018

22.650
23.5000508 2 3.500

23.5 00
09

09

24.150
22.750.r5 09

15.900002I
09

16.100
16.700

0040

17.100
23-03-2018r 512
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. MANDAL WISE, VILLAGE WISE ANO EXPERIMENT WISE GROSS AND NET YIELD PATICULARS

DISTRICT ! NELLORE YEAR r 2018-2019

DIVISION: GUDUR MANDAL: CHITTAMUR

CROP i PADDY

YIEI.D (kgs/Plot)
t"

I

L

i
t.

YILI.AGE

NAME
I

Y/\K AS J it I
i

U NIT NO

o49i
0493

Designation of
the SupervisorcoDf

oor:',

GROSS

12.550
17.500

09
09

09

loon6

i-
t-_
lrrt'1-
t

)i)t:PU Dl 09
09

000/t UPPATAIYAR I hI

oo) 4 14ANNTMALA

90

I

I

!

I

I

i
I

i

09
09
09

I rroLi

I onn

f-

rnAxlrr r'lrE,f---

PT I IAKURU

09
)/
09
t/
t/

C U rlA P,r f:,ii

0Or))

0008

0009 CIiII IAT4URU

SO 14ASAl'1U l)RA N1

PI] I IVANIPAI,I.I

1/

I
I
ll{r rllJ

90
I

I

t/
1/
l/

09

1/

lr)

t/
.1_/
l/
t/
1/
l/
lt

0011

VN DI AVANIPALLT:

ggrB 14UKK]DIPAL[N1

.t6 PO TIIUNAYANIPALL.L

t)
l
l

_-1 !
t/

0 504
q5q1
0504

15 .03- 20 r 9
1/

9.r80 09
09
09

15 03 2019
15 03-2019 5.1t0 5.110

0 54,4 15 03 201q 6.340 6.340 09
IYAI.IAl4

RANGANADIIAPUITN M

09
09

05
05
05

01,

05

05 0l 2) O) )O19 0.61;o 0.6 50
l)2 09-03 20r q 1 / .390 l /.190
03 )),o2-?019 0.030 0 030

0505 04 09 03 20r 9 r8.6{J0 r8.680
I 8.92 C)

0.21r0
0 506 0:, 11 03 20r 9 r6.550 I 6.550
0 506 o4 rl03 20r 9 21.030 2 r .030
050/ 01 r 3.03 .2019 l8.4ti0 18.480

t/
l/

l

l
L

I

05qq,_
0506

_q1_
o?

.1 ,!_0_L ?.0-!-e_..
19 0?-2019

,- 18.e20
0.2 50

r)9

_q2

050 / o) 19 07 2019

d\

NET

0l

EXPT.
NO

12.550
I /.500o)

06 03 2019
06 .03- 2019

HARVEST
DATE

06-03-2019 I 5.300 r5.30003o493
0493 o4 06'03-2019 16.3 50

15.300
r 6.350
r Ii.3000:1. 09 03-2019

o? 09 03'2019
03 14 03-2019

r 6.700
13.200

r6 700
r3.200

o4 14-03-2019

o491
o494
o494
o494 r 0.500

0.01.0
0.010o)

0l 19 02 20r I
19 02 2019
06 03-201903

049 5
0495
0495
0495 o4 1l 02.20r 9

10.500

0.0r 0
16.300
r:.r.200

0.0r 0

15.690

r6.300
r3.200
r5.69001 l3 04'2019

03
04
01

o2
03
o4
0l
o)
03

o49 /
o49 /
049 /
0498
0498
0498
0498

0496

o49 /

o496

0496
0496

o4
01

17.480

16.230

9.3)O
8.300
21.500
16.2 30
15,4 I O

r 8.460

l /.480

8.300
9.320

02-03-2019
04 03-2019
04 03-2019
25 02-2019
1l-04-2019
r3 04-20r 9
18 03'2019
2 / 03-2019

2r .500

r8.460

r6.2.10

18.300
11 .)40
14.)90
r 6.400
r 6.200
16.840

16 03-2019
2r 03-2019
08 03-2019
08-03'20r e
2r.03'20r9
) / 03-201.9

r6.660

14.)90
r6.400
t6.200

t) .)40
r8.300

-.2 / .O3 )019
7 / 03 )O)9

r 6.2:L0,-
r 5.80015.800

16.660

o)
0499
o499
0499 03

01

04

r6 03-7019
r6 03-20 r 9
r / 03 2019
r. / 03-20 r9

16.03 20l9

1/ 03.2019
1/ 03.20r 9
1.5 03.2019
15 03'2019
15 03 20r 9
15 03.2019
21 03'2019

o)

01

0l
0)

o4

03
o4

03

o4

01

t))

Q2
03

00t3

o4q9 |

ol-oo-l
0!oo l
0500
0 !00
05ql
ql0t'..
0501
0501_
0 502
0502

I oro,I osoz

L o,in:-
050 3
0503
050 3 o4

2r 03-20i9

-2!!?:?9!e -
2 i .03.20r I r5.540

r3.680
r5.860

16.400

16.840
14. ) OO

15.300
r6.400

r5.680
l',.200

r5.550

13.580

t / .\40
1 / .5)O
l 5.350
16.860
15.8(,0

r5.6U0

1:l .t 70

r:i.700
| 5.340
15.540
9.180

1 t .\)o

1 6.8o0
r5.350

| / .540

16.84q
11,.550

I t!.q,0_-
14.700

03

01
o)

t/

00) ) KOG1II

050/ 0l
._?))-9.-.
16. !40

_::12\
t6.540

...09
- il9

09

SEASON , RABI

09_

09

I 00()

.l

09

,qs

0012

l1.lt
100

Lnu
o4

2Cr

002l

02

1\.4 /O

___16_.,-q!-0 ._

03 15.340

) I 02.?O19
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GOVERNMENT OF AIVDHRA PRADESH
WATER RESOURCES DEPARTMENT

To
lhe Hon'ble National Grccn Tribunal,
Southcm Zonc,
Chcnnai.

t4

Sir,

Sub: Irrigation Dcpartmcnt - Aqua - Gudur Division -Chittamur
Mandal-lmplcmcntation of Hon'ble National Green Tribunal

ordcrs issucd OA No. '1.74 to 722 of 2020- Action takcn report-

submitted- Rcg

Rcf: Orders of the Flon'ble NCT issucd for OA No. "11.4 to 122 of 2O2O

Dr.10.05.2021

@@@

On bchalf of thc District Collcctor , SI€R Nellore . I herc with

submit thc action takcn rcport of Irrigation Department regarding the discharge of

salinc watcr int,o thc irrigation channcls in Chittamur Mandal on thc pctition filcd

bcforc the I{on'blc N.G.'I on O.A. No. 114 to 122 of 2020. During the meeting hcld on

03.07.2021 in the Chambcrs of Sub-collector office the Sub-collector, Gudur

addrcsscd thc lrrigation f)cpartmcnt to implcmcnt thc orders of the Hon, blc N.G.,f

issucd vidc oA No. 1"14 to 122 of 2020 Dt. '10.06.2021 based on the Committcc rcporr

submitted bythc loint l)irector of Fisherics sI,SR Nellorc, Environmcntal Engincer

from A.P. Pollution Control Board SIJSR Ncllorc, Scnior Scicntist (Agronomy) &

Hoad saline watcr scheme Bapatla, Director ('technical) Coastal Aquaculture

Authority Chcn.ai and sub-.Collcctor Gudur sPSR Ncllorc by duly co-ordinating

Intter. No. SE/IC/NLR/ DB/ 787 Datcd: Q | .08.2021 .
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with thc l)cpartmcnts of Fishcrics, Rcvcnuc, ljlcctricity , Pollution Control Board

and Ground Watcr . Accordingly, aII the concemed dcpartment officcrs along with

policc protcction dismantlgd thc outlcts of un-authoriscd Aqua ponds in

IlanganadhaPuram, Padarthivarikandriga and Pittuvanlpallc villag,cs of Chittamur

Mandal on 29.07.2021, &. 30.07.2021. The details of un-authoriscd Aqua ponds

dismantlcd arc hercwith listed as (ollows.

Dcmolishcd Aqua-ponds

S.No Villagc No- of farmcrs Extcnt (in FIa.)

Ilang,anadhapuram1

3

29

2 Pittuvanipalli

Padarthivanikandriga 10

u0

43.54

57.77

61

102

12

17i

8.77

7L9 110.08

Further, 37 ponds {or an extent of 27.63 Ha in RanganadhaPuram(V), 14 ponds for

an cxteart of 5.02 Ha in Pittuvanipallc(V) and 15 ponds for an extcnt of 8.98 tla in

Padathivanikandriga(V) are not dismantled duc to the court ordcrs as informcd by

thc I;isherics Department.

The Aqua ponds in thc abovc mentioncd thrcc villagcs of

Chittamur Mandal discharge the wastc water into Royyalakaluva, Yctigattukaluva &

l'alamadugu kaluva . Iloyyalakaluva is a distributary of Swarnamukhi rivcr which

off takcs from Swamamukhi rivcr ncar Vemuguntapalcm village in Nayudupcta

Mandal and finally merges with thc salt watcr crccks of Pulicat lakc

Yctig,attukaluva irrigation channcl is a distributary of Pulikaluva (Mallam tank

No. of Pontls

j
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supply channel) and it feeds the 
lgriculture 

fields in Pittuvanipalt,

Padarthivarikandriga, Ranganadhapuram.'tiUagos in Chittamur Mandal.

Palamadugukaluva is a drainage channel that carries excess flood water from

Pulikaluva (Mallam tank supply c-hannel) and it mergcs with Royyalakaluva.

Pulikaluva (Mallam tank supply channel) which uikes off from Mallam Anicut

constructed across Royyalakaluva is the only source to feed to Mallam Minor

Irrigation tank. 'ltrc Aqua Ponds in Vakadu, Gollapalem, Durgavaram &

Muttcmbaka villagcs of Vakadu Mandal arc discharging the wastc water into

Mallam tank zupply channel which were entering into Mallam tank. The villagers of

Muttcmbaka of Vakadu Mandal approachcd thc Dishict Collcctor SPSR Nellorc

through thcir represcntation dated. 07.07.202"1 for constructing a structure across

Mallam tank supply channel for diverting the waste water from Aqua ponds into

Palamadugukaluva to stop thc waste water entering into Mallam tank for

which thc District Collector instructed thc Irrigation Deparhnent to submit tho

ncccssary estimatc. Meanwhilc, lhe Rcvenue Divisional Officer, Cudur and thc

Joint Dircctor of liisheries, Nellore during the meeting held on 05.08.2021 also

rcqucstcd the Irrigation Department to vcrify for any possibility to divert the waste

watcr from Aqua-ponds into any onc of thc cxisting channel without entering into

thc Mallam tank . Accordingly thc Ilnginccrs from thc Irrigation Dcpartment

examincd thc proposal to drain out the waste water entering into Mallam tank

supply channel from Aqua ponds into Palamadugukaluva (which is a drainage

channcl) thoug,h thcrc are small objectiors by thc Agricultural ryoths who arc

pumping watcr from Palamadugukaluva. Thc Department opined that by
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constructing a rcgu.lator across Mallam tank supply channcl thc Aqua watcr entcring

into this channcl may bc diverted into Palamadugukaluva by providing shuttering

arrangcmcnts. Palamadugukaluva mcrges with Royyalalaluva which finally adjoins

the salt water creeks of Pulicat Lake. An Estimate for the work "Construction of

Rcgulator across Pulikaluva (Mallam tank supply channcl) to divert wastc watcr

from Aqua ponds into Palamaduguvagu in Chittamur Mandal of SISR Ncllorc

District " amounting for Rs 3O0O000/- (Rupees Thirg Lalhs only) is zubmiftcd to

tlrc I)istrict Collector, SPSR Nellore for approval. Aftcr gctting the ncccssary

sanction orders from the District Collcctor thc work will be startcd.

All the above stated circumstanccs of thc lrrigation Dcpatment

rcg,arding orders Lssucd for OA No. 114 to'122 of 2020 D1.10.06.2021 arc submittcd to

the Hon'blc National Grccn Tribunal, Southcm Zone, Chennai for information and

rcqucst t}lc tribunal to pass such other ordcrs or ordcrs in thc in justicc.

{t._ Q={,p1,
h,xecuuve Engrnccr

Watcr Resources Dcpartmcnt
Ncllorc South Division

Gudur.

Watcr
Su m8

rCCS

lrrig,ation Circlc,

Ncllorc.

t
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:

GOVE DES$H
WATER RESOURCE DEPARTMENT

CONSTRUCTION OF RN,GULATOR ACROSS PULI KALUVA
(MALLAM TANK SUPPLY CHANNEL) TO DIVERT WASTE WATER
FROM AQUA PONDS INTO PALAMADUGU VAGU IN CHITTAMUR

MANDAL OF SPSR NELLORE DISTRICT.

Estd., Cost RS 30,00,000/-

{E OF WORI(

IRRIGATION CIRCLE. NELLORE
NELLORE - SOUTH DIVISION. GUDUR
IRRIGATION SUB-DIVISION, VAKADU
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the excavated soii neatly in dump area or for the formation of service road /
embaakment as directed etc., complete with initial lead upto 1 km and all lifts.

8. Manufacturing,supplying and fixing of screw gearing steel shutter of size 3.00mt

x0.60mt ; shutter frame with ; Operating handle 1 No etc.,, one coat of anti corrosive

prirner paint and 2 coats of apory paint including cost and conveyance of all materiais

from work shop to work spot; labour charges; fabrication charges, Trial operation

etc., complete for finished item of work.

9. Provision for GST at12o/" on (ECV+NAC+Seigniorage)

10. Provision for NAC at 0.107o

11. Provision for seigniorage charges

12. Provision for Photographic ,Xerox charges and unforseen items etc.

The Estimate is Prepared with Current SSR 2027-22 and worked out to Rs 30.00 Lalhs. The

necessary Administrative Sanction may be accorded at the earliest.

As tant Exe E
t6 k

Irrigation Section krigatiorrSub-
ChittamurVakaduGrrhr

- R====. *,"r",
-. ltiEC{}ftEffii6lflEerDrvrX;D{l! Oiyiri.n, Gulur

VAKAOU
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N.W:-. CONSTRUCTION OF' REG LATOR ACROSS PULI KALUVA (MALLAM TANKU
SUPPLY CHANNEL) TO DIVERT WASTE WATER FROM AQUA PONDS INI'O

PALAMADUGU VAGU IN CHITTAMUR MANDAL OF SPSR NELLORE DISTRICT

S.No
Quantity Description of Work Rate pcr Amount

1 25.00

Excavation for foundation in all kinds ofsoil including
boulders upto 0.3mt dia for dam, spillway,intake structures
and other appurtenant works and placing the excavated soil
neately dump area or disposing offin the same as directed
etc., compleie with initial lead upto I km and all lifts.

t47.90 cutn 3697.50

2 25.00

Providing and laying insitu vibrated M- l5 (28 days cube

compressive strength not less than l5 N/Sqmm ) grade

cement concreie using 20mm down size approved,
clean,hard,graded aggregates for sub-structure / super-
structure works including cost ofall materials machinery
labour form work centering charge,scoffolding
charge,cleaning,batching, mixing, placing, in position,
Ievelling vibrating,finishing,curing etc., complete for plain
concrete works witll initial lead upto I km and all lifts (
Cement content 280 kg/Cum with use ofSuper plasticizer ,
CA 0.80cum, Blending Ratio of CA 65:35 FA 0.45 cum)
for 15.71cum

6443.',70 cun'l 16 t092.50

3 50.00

Providing and laying insitu vibrated M-20 (28 days cube

compressive strength not less than 20 N/Sqmm) grade

reinforced cement concrete using 20mm down size approved
clean,hard, graded aggregates including cost ofall
materials,machinery,labour charges.fonl rvork.scaffolding

,cleaning,batching,mixing,placing in position. levelling,
vibrating, finishing.curingetc., complete wirh initial lead
upto 50m and all lifts.(Cement content 330 kEcum) with use

ofsuper plastisizer (0.4olo by weight ofcement and CA 0.80
cum blending ration of CA 65:35,FA 0.45 cum)

5759.00 cUt]t 287950.00

4 r 143.75

providing and filling Murrum/Gravel lor foundarioin
including breaking clods. spreading in layers of l0 to l5 cm
watering, compaction by earth masters to achieve density
control ofnot less than 95 04 etc., complete with lead up to
50mts and all lifts.

924.0 t c ul]l r0568i6.71

5 15.00

Manufacturing,supplying andfixing of900 dia NP3 class
RCC socket and spigot type pipes including cost and

conveyance ofall materials and labour charges for Iaying
and fixing the pipes true to line complete for the finished
item of work

6768.00 Rrrt l0 | 520.00

6 5

Laying andjointing 900 mm dia NP3 class pipe in CM
( l:2)mix proportion by volume including cost ofall materials
(Excluding cost of pipe) machinery labour,aligning, packing
joints with hemp,finishing,curing etc., complete with inirial
lead upto 50mts and all lifts.

86t. r0 No's 43 05.5 0
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7 5513

Excavation in all kinds ofsoil including boulders upto 0.3 m
diameter for canal, sealing ofembankment, tilter drains /
catch water drains etc., including dressing bed and sides to
required level and profile, cost ofall materials, machinery,
labour, placing the excavated soil neatly in dump area or for
the formation ofservice road / embankment as directed etc..
complete with initial lead upto I km and all lifts.

I t7 .20 cunl 616065.00

B

Manufacturing,supplying and fixing of screw gearing steel

shutter ofsize 3.00mt x0.60mt ; shutter frame with ;

Operating handle I No etc.,, one coat ofanti corrosive
primer paint and 2 coats ofapoxy paint including cost and

conveyance ofall materials from work shop to work spot ;

labour charges; fabrication charges , Trial operation etc.,
complete for finished item ofwork.

I I t219.00 No's

1595II'l

Lumpsum provisiolts

9 LS Seigniorage Charges 70.538

10 LS NAC @ 0.r% 2595

17 LS GST @ l2% on (ECV+NAC+Seigniorage) 320t9t

LS Provision for Tender Schedules & Photographic charges I ti52

IIIIITIIIIII

II

(Rupees Thirty Lakhs only) J00000t)

M-r,.le
Assrstant hxec Lngrneer

Inigation Section

Chittamur

ts,;s+shndJalPl
Irrigation Sub-Division

Vakadu

G==+9',,
hxecutrve F-ngrneer

Nellore South Division

Cudur

333657.00

Estimated Contract Value

t2
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N.w:-. CONSTRUCTION OF RECULATOR ACROSS PULI KAIUYA (MALLAM TANK SUPPLY CHANNEL) TO
U VAGU IN CHITTAM

NELLORE DISTRICT

Name ofrvork : Construction ofresulalor across Pulikaluva{Mallam tank supplv channel.)

DETAILED ESTIMATE
SI.N

Description Nos l-ength Breadth Deplh Quantiry-

I

l,xcavation for foundation in all kinds ofsoil including
bculders upto 0.3mt dia for dam . spillway,intake
structures and other appunenat works and placing the

excavated soilneately dump area or disposing ofl in the

same as directed etc., complete with inilial lead upto I km
and all lifts.

|or tl/S Cut-off I \ I r0.tt0 0.i0 0.d) I.9l
lor D/S cul-o[f I I I0.1t0 0.30 015 t.{6
li)r abutmcnt I \ l 2.OO 2.10 0..15 -'t.78
lixTvings I \ "l 2.OO 2.10 0.45 1.56
l.i)r rcturns I \ I 2.OO 2.10 0..15 7.56
lor picr walls I \ l 2.O0 1.50 0.15 2.71)

25.00

Proriding and laying insitu vibrated M-15 (28 days cube
compressive strength nol less than 15 N/Sqmm ) grade

ccmcnt concrete using 20mm do$ n size approved,
clcan.hard.graded aggregates for sub-structure / super-
struclure rvorks including cost ofall materials machinery
latxrur form rvork centering charge,scoffolding
,jhar8e.cleaning.batching. mixing. placing. in position.
levelling vibrating,finishing,curing etc., complete for plain
concrete works with initial lead upto I km and all lifts (
Cement content 280 kg/Cum with use ofSuper plasticizer
. ( A 0.80cum. Blending Ratio of CA 65:35 FA 0.45 cum)
li)r l5.7lcum

For U/S Cut-off I \ I t0.80 0.30 0.60 Lq-l
lirr t)/S crrroff I \ I t0.80 0.30 0.{5 L.l6
li)r abutment 1 2.00 2.t0 0.15
I iJr \\ ings I .l 2.OO 2 t0 0.45 7 .56
lior rcturns I \ .l 2.r0 0.,15 1 .56
l:or picr \\alls I \ l Lit) 0..15 2.70

25.00

I'ro!iding and la),ing insitu vibrated M-20 (28 days cube

conrprcssi\c strength not less lhan 20 N/Sqmm) gmde
rcinforced cenrent concrete using 20mm doun size

appro\ed clean.hard. giaded aggregates including cost of
all nralerials.machinery.labour charges,form
u ork.scafl blding .cleaning,batching,mixing.placing in
posilion. levellin& vibrating, linishing.curingetc.,
complete with initial lead uplo 50m and all lifis.(Cemenr
content 330 kg/cum) with use ofsuper plastisizer (0.4%o

b) weight of cement and CA 0.80 cum blending ration of
(lA 65:35.FA 0.45 cum)

2.OO

2.00

I

--l

f r f t _r-

Ir___-
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For 'lmenl \ralls I l :.00
( 1.50+0.6

0y2
3.0c 12.60

For Wings

l -t 2.00
( 1.50+0.6

olt2
(3.00+1.50Y2 18.90

For rclums
I .l 1.00

( I.50+0.6
0)t2

1.50 12.60

Fo. piers I 2.00 0.90 r.50 i.10

{9.50
i0.00

I

providing and tilling Murrum/Gravel for foundatioin
including brcaking clods, spreading in layers of l0 to l5
cm watering, compaction by earth masters to achieve

density control ol'not less than 95 7o etc., complete with
Iead up to 50mls and all lins.

!'or lnspection Path ofSupply Channel from Vakadu
Road to Mallafi Anicut

I I r 525 5.00 0. r5 1t13.75

5

Manufacturing,supplying andfixing of 900 diaNP3 class

RCC socket and spigot t)?e pipes including cost and

conveyance of all materials and labour charges for laying
and fixing the pipes true to line complet€ for the finished
item olrvork

I \ I l5 RDrl

l.aling andjointing 900 mm diaNP3 class pipe in CM
( l:2)mix proponion by volume including cost ofall
materials (E\cluding cost ofpipe) machinery
labour.aligninE. packingjoints with hemp,finishing,curing
ctc.. complete with initial lead upto 50mts and all lifts.

I \ I 5 No's

,7

Excavation in all kinds ofsoil including boulders upto 0.3
m diameter lor canal. seating ofembankment, filter drains
/ catch waler drains etc.. including dressing bed and sides

to required level and prolile. cosl ofall materials.
machincry. labour. placing the cxcavated soil neatly in
dump arca or for lhe formation ofservice road /
embankmenl as direcled elc.. complete with initial lead

uplo I km and all lins.

tir Desihing of Palamadugu drain I \ I 3500 1.50 ri..l5
i5 l].5

ll

Manuf'acturing.supplying and fixing of scre$ gearing steel

shutter ofsize 3.00mt x0.60mt : shutter lrame with ;

Operaling handlc I No etc... one coal ofanti corrosive
primer paint and 2 coats ofapoxy paint inciuding cost and
convcyance ofall materials from work shop to work spot I

labour charSes; l'abrication charges , Trial operation etc.,

complete lbr finished item ofwork.

I

tr.,$,W#,[d,tt ,l *op
Executive Ensineer

lnigation Sub-Dir ision

Vakadu

^.,.,**.,1,31,Inigation Section

Chitlamur
Nellore South Division

Gudur

:F
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SHUTTER DETAILED

Qua ntity Descrription of Work Rate per Amount

Manufacturing,supplying and fixing of screw gearing
steel shutter of size 3.00mt x0.60mt : shutter frame
with Flat size 63mmx1omm (3M long Horizontal -'12
Nos and 0.60M long vertical 12 Nos) ;MS plate
(Skin plate) 1omm Thick to the shutter frame ; Screw
gearing rod 63 mm dia 3.30 m long ; Cutting
arrangements of screws ( threads) to MS rod for
length of 1.50mts ; 2 Nos of I - beams of size ISMB
'150 x 80mm of length 2.00m for hoist bems , gear
Box set with ball bearing arrangements with keys ,

capstan nut 1 No ; foundation bolts 2 Nos; End clips
; Operating handle 'l No etc.,, one coat of anti
corrosive primer paint and 2 coats of apoiy paint
including cost and conveyance of all materials from
work shop to work spot , labour charges, fabrication
charges , Trial operation etc., complete for finished
item of work.

80.751 kg M.5 Screw gearing Rod 63mm dia 3.30m long 47 .00 lKg 3795
3.30RM X 24.47kglRM=80.751

211.68 kg MS Flat - 63mm wide and xlommthick size 48.00 1kg 10161

For Frame Horizontal - 12 Nos and Vertical - 12Nos =
3.00mX12.0+0.60X12.0=43.20mts

43.20RM X4.90 kglRM=211.68Kg

1,41,.3 kg M.S( Skin )Plate 10mm thick of size 3.0m X0.60m 1kg 791,3

3.00 m X0.60m=1.80sqm

1.80sq mX78.50kg/R M = 141.30

89.4 Kg
R.S. Joists to Hoist Beams (l-Beams of Size ISMB

150mmx80mm ) 2Nos. Each 3.0m length 1kg

2 X 3.0m x 1a.90 kglRM =89.40KC

PAINTING

Surface cleaning of metal surfaces by chemical

cleaners and then by hand and power tool cleaners

and removing dus tafter cleaning, applying primary

coat with one coat of Zinc Rich epoxy primer to a
thickness of 100microns, followed by finishing coats

2 Coats with coalTar epoxy with material, labour
and all accessories with all leads and lifts

2.00
a)

For Skin plate both sides =

1x2 x3.00x0.60=3.605qmt

b)
For Frame Horizontal - 12 Nos and Vertical- 12Nos =
3.00mX12.0+0.60X12.00=43. 20mts

6.31 2x43.20x0.073m=6.31 Sqmt

0.65 c)
Screw gearing MS rod = 3.14x0.063x 3.30mts

=0.65Sqmt

II

III
56.00

47 .00 2801

Steel Shutter

tttl
I

I

I

----r--
=

=

I

--l
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2.48

d)

Hoist Beams -

Flange - 4x 0.08 = 0.32mts
web: 2x0.15 = 0.30mts
1x2x 2.00x0.62mts =2.48Sqmts

1,1.44 Sqmt Total Area for painting in Sqmt 455.50 Sqmt 52L1,

supplying the Rubber water seal 100mm x14mm

3 mt 670.00 metre 2010

LABOUR CHARGES

1

1. Ma n ufactu ring,Su p plying and Fixing of Gear box

set with captan nut 2. Cuttrng andturning the
Screws to MS Rod (with suitable threads.) for a

length of 1.50mts (As per the Quotation)

1s000 lset 1s000

1 No
Manufacturing & Supplying the suitable operating
handle to capstun Nut(As per quotation) s000 1N o. 5000

2 Nos Supplying and fixing the End clips with Holding
down bolts; one No ofT Rod (As per the quotation)

3s00 1N os 7000

1 Job
Charges for Skin Plate welding to Angular frame. (8

Rmt)
10000 l Job 10000

1 job Conveyance charges for shutter frame from work
shop to Work spot

12000

9000

ljob 12000

1 lob
Fixing the shutters with its accessories in position

with chain pulley block and Trialrun operation etc.,
1l ob

1 .Job

Fabrication and fixing the Rubber water sealand
Supplying and fixing the flat overthe Rubberwater
seal and Rivet with nut and bolts etc.,

8000 llob

Total Rs 97891
Add Contractors profit 13.615% 13328

111219

^,,**p,[["lrrigation Section

Chittamur

t5",k4h113ilshl!lt-t Executive Engineer
Nellore South Division

Gudur
Inigation Sub-Division

Vakadu

set

9000

8000
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N.W:-. CONSTRUCTION OF REGULATOR ACROSS PULI KAl.UvA (MALLAM TANK SUPPI-Y CtIANNEL)
\t NI AN

Ol SPSR NI:l.l.ORl: I)lS I RIC'l

DATA

I

Excavation for foundation in all kinds ofsoil including boulders upto 0.3mt dia for dam ,

spillway,intake structures and other appurtenat works and placing the excavated soil neately dump

area or disposing off in the same as directed etc., complete with initial lead upto I km and all lifts.

8{t0 cum

0NIL
B MACHINERY

Hour 8.00 t 529.70 12237.60I shovel 0.85 cum capaciry

Fuel and energy charges Hour 8.00 t428.30 I t426.40

2 Dumpers 5 cum capacity 6 Nos Hour 48.00 53 t.00 25,t8 8.00

llour 48.00 654.40 3t4t 1.20Fuel and energy charges

Tipper 5 cum Capacity I No llour 8.00 404.90 3239.20

3926.40Fuel/Energy charges Hour 8.00 490.80
87728.80Total cost of Machinary

C LABOUR CHARCES
Hour 8.00 304.20 2433.60I Crew for shovel

14016.002 Crew for Dumper Hour 18.00 292.00

Hour 8.00 228.20 t825.60Crew for tipper

Work Inspector Day 1.00 6.10.00 640.00.l

Day r 6.00 490.00 7840.00)
26755.20Total Cosr of

15587.00Add contractors profit and over head charges

130071.00Total cost of EWE for 880 cum

l{7.90Total cost of EWE for I cum

U
I

Providing and laying insitu vibrated M-15 (2E days cube compressive strength not less than I5

Ni Sqmm ) grade cement concrete using 20mm down size approved, clean,hard,graded aggregates ior
sub-structure / super-structure works including cost ofall materials machinery labour forn': work
cenlering charge,scoffolding charge,cleaning ,batching, mixing , placing, in position, levelling
vibrating,finishing,curing etc., complete for plain concrete works with initial lead upto I km and all

lifts ( Cement content 280 kg/Cum with use ofSuper plasticizer, CA 0.80cum. Blending Ratio ofCA
65:35 FA 0.45 cum) for I5.71 cum

kg .1398.80 16t87.58Cement for mix
kg 78.5 5 ..r.68 289.06Cement for incidentals @ 5 kg / cum

curI] 8.17 I -.i 13.00 I0726.16Coarse aggregate 20-10 mm

c!m '1.40 967.00 1253.64CoaBe aggregate l0 mm below
Fine aggregate cUnl 7 .0'7 605.00 4217.05

Super Plasticizer kg 17.60 55.00 967.74

Use rate ofshuttering for 40 uses sqnr 31 .42 2 80..15 881 I .74

Scaffolding @ olshuttering 250k ).202.94

Sundries LS 0.50 34.00 17.00

177 J2.9t
MACHINARY CHARCES

HourConcrete mixer 300/200 ltr ( diesel ) 8.00 47.30 378.40

Hour 8.00 t29.80 1038.40Fuel / Energy charges

5 hp pump ( diesel ) Hour 0.5 0 9. t0 1.5 5

Fuel / Energy charges Hour 0.5 0 ll9.lt0 6,1.90

Water tanker 8000 Itr lloLrr 1.00 -.180.50 :i 80.50

Hour 1.00 490.80 .190.80Fuel / Energy charges

Ilour 8.00 6.90 55.20Needle Yibrator 40 mm dia ( petrol )
8.00 27.50 220.00Fuel / Energy charges

Total hire charges of Machinery RS 2632.15

I II III

III
I II IIII

II

I II

I

Materials

Mazdoor

13.615%

I lour
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LABOUR CHARGES
Crew for Concrete mixer Hour 8.00 286.00 2288.00

Crew for Pump Hour 0.50 r.13.50 7 t.75
Crew for Water tanker Hour 1.00 225.20 225.20

Crew for Vibrator Hour 8.00 205.90 1647.20

Day t.00 585.00 585.00

work inspector Day t.00 640.00 6.10.00

mazdoor

lor batching materials Day I1.00 490.00 5390.00

for loading mortar pans Dav .1.00 .190.00 t960.00

for laying Day 4.00 490.00 t960.00
for conveying concrete Day 15.71 490.00 769',7.90

for cleaning/ washing/ curing Day 1.00 490.00 490.00

Labour cost for shuttering sqm 3t.42 120.7 5 3'193.9't

Labour cost for scaffolding @ 25% 948.49

Total cost of Labour Rs 21691 .5t
ABSTRACT
A. Cost of Materials 11132.91

B. Hire charges of Machinery 2632.15

C. Cost oflabour 21697.51
D. Add tor conractofs protit and overheads on
(A+B+C) 13.615% Rs 10628.30

Lead Charges for l0 Km for FA cum 7 .07 178.83 t264.33

Lead Charges for 65 Km for CA 12.5',7 897. r0 I t274.80

Total cost per 15.71 Cum Rs 10t230.60

cost per Cum RS 64,13.70

Total cost per Cum 6J{3.70

say

Providing and laying insitu vibrated M-20 (2E days cube compressive strength not less than 20
N/Sqmm) grade reinforced cement concrete using 2Omm down size approved clean,hard, graded

aggregates including cost ofall materials,machinery,labour charges,form work.scaffolding

,cleaning,batching,mixing,placing in position, levelling, vibrating, finishing,curingetc., complete with
initial lead upto 50m and all Iifts-(Cement content 330 kg/cum) with use ofsuper plastisizer (0.4!o by
weight ofcement and CA 0.80 cum blending ration ofCA 65:35.FA 0.45 cum)

MATER IALS Unit 15.76 Cum

I Cement for mix kg 5200.80 3.68 I 9 t ]8.94

Cement for incidentals @ 5 kg / cum kg 78.80 3.68 2 89.98

) Coarse aggregate 20-10 mm culn 8.20 1313.00 10760.10

Coarse aggregate l0 mm below cul]l l.t I 967.00 1267.18

Fine aggregare cum '7.09 605.00 1290.66

l Super Plasticizer kg 20.80 55.00 44.18

Use rate ofshuttering sqm 7.8 8 280..15 2209.95

6 Sundries LS 5.00 34.00 170.00
-lotal 

cost ol Materials 12.2'71.19

B MACHIN ERY

I Concrere mixer 300/200 ltr ( diesel ) Hour 8.00 47.30 i 78..10

Fuel / Energy charges Hour 8.00 129.80 l0_r8.10

2 5 hp pump ( diesel ) Hour 0.50 9. t0 4.5 5

Fuel / Energy charges Hour 0.50 r29.80 6,1.90

Needle vibrator 40 mm dia ( petrol ) Hour 8.00 6.90 5 5.20

Fuel / Energy charges Hour 8.00 27.50 220.00

Total cost of Machinery l76l.15
C LABOUR CHARGES

Crew for Concrete mixer Hour 8.00 286.00 2288.00

Crew for Pump Hour 0.5 0 i,13.50 7t.75

II

I

IIIII
III

Mason Classl

cum
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Crerv tbr Needle vibrator Hour 8.00 205.90 t 641 .20

I Mason Class-l Day 2.00 585.00 I 170.00

.) work inspector Day 1.00 6.10.00 640.00

6 mazdoor

for batching materials Day 11.00 490.00 5390.00

for loading mortar pans Day 4.00 490.00 r960.00

for laying Day 4.00 ,r90.00 r960.00

for conveying concrete Day 15.7 6 190.00 7722.10

for cleaning/ washing/ curing Day 2.00 190.00 980.00

1 Labour cost for shuttering sqm 7.8 8 t20.7 5 951.5 t

Total cost of Labour 21780.86

ABSTRACT:
A. Cost of Materials 4227 t.t9
B. Hire charges of Machinery t76t.45
C. Cost of Labour 24780.86

Total Rs: 688 ri.50
D. Add for contractor's profit and overheads on t3.6150/o 9368.96

Lead Charges for l0 Km for FA 7 .09 r78.83 1268.26

Lead Charges for 65 Km for CA 12.61 897. l0 I t310.69
Total cost per 15.76 Cum 9076t.40
Rate per Cum (A+B+C+Dy15.76 Rs., 5758.97

Rate per I Cum 5759.00

U

providing and filling Murrum/Gravel for foundatioin including breaking clods, spreading in layers of
l0 to l5 cm watering, compaction by earth masters to achieve density control ofnot less than 95 %
etc., complete with lead up to 50mts and all lifts.

Materilas

Gravel Cum t2.00 I .r 8.00 t656.00
Total cost of Materials t656.00

u MACHINERY
I NIL

C LAt]OUR
I Day 0.5 0 585.00 292.50

Work Inspector Day 0.50 6.10.00 120.00
Mazdoor Day 6.00 .190.00 2940.00
Total cost ofLabour 3552.50
ABSTRACT

Cost of Materials t6-56.00
c Total cost of Labour 3 55 2.50

5208. s0
Add contractors profit 13.6 t5% 709.1.1

Total cost for 10.00 Cum 5917.64
per cum 591.80
Lead Charges for I Km Gravel 332.21
Total Cost per I Cum 92J.0t

II

I

IIIII
II
II

Ca(ment with double bullock cart
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E

Manufacturing,supplying andfi xing of 900 dia
NP3 class RCC socket and spigot rlpe pipes

including cost and conveyance ofall materials
and labour charges for laying and fixing the
pipes true to line complete for the finished
item of work

5 859.00

900 mm dia NP3 class RCC S&S pipe per

metre
909.02

6768.00

U
(-)

Laying and jointing 900 mm dia NP3 class pipe in CM (l:2)mix proportion by volume including
cost ofall materials (Excluding cost ofpipe) machinery labour,aligning, packingjoints with
hemp,finishing,curing etc., complete with initial lead upto 5omts and all lifts.

l0 joints for analysis
Cement 44.6 Kg/joint Sand 0.45 cum hemp yarn 0.34 kgijoint
MATERIAI,S
Cement Kg 446.00 -1.68 164t.28
Sand screened cum 0.15 700.00 3 t5.00
Hemp Yam Kg 3.40 79.00 268.60
Total cost of Materials 2224.88

u MACH INERY
NIL NIL

C LABOUR CHARGES
Mason Cl - II Day 3.00 525.00 r575.00
work inspector Day 1.00 6.10.00 640.00
Mazdoor Day 5.00 490.00 2450.00

,1665.00

Cost of Materials includin S charges
Hire c s of Machinery

2224.88

0.00
Cost of Labour charges 4665.00
Total cos t for l0joints 68 89.8 8
Add fbr contractors profit 13.6150/o 93d"06

1817.91
Labour charges cost per Joint 782.1q

NP3 loyo Extra 861.I0

IRR-

CAW

1-1

Excavation in all kinds of soil including boulders upto 0.3 m diameter for canal, seating of
embankment, filter drains / catch water drains etc., including dressinB bed and sides to
required level and profile, cost of all materials, machinery, labour, placing the excavated
soil neatly in dump area or for the formation of service road / embankment as directed etc.,
complete with initial lead upto 1 km and all lifts.

Rate in Rs. ANALYSIS UNIT: 925.00 cum
A. MATERIALS:

pa rticu la rs Quantity
Amount in

Rs.

1 NIL 0.00 0.00 0.00
Totalcost of Materia ls Rs 0.00

SI N

B. MACHINERY:

Description Unit Quantity Rate in Rs.
Amount in

Rs.
sl N

ABSTRACT

-l

=r
__l

L
r

__l

r

f--T_-
I

=
=

+

+

Unit Rate in Rs.
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1

2

Shovel 0.85 cum capacity

Fuel / Energy charges

Tippers 5 cum capacity 5 Nos

Fuel/ Energy charges

Hour

Hour

Hour

Hour

8.00

8.00

48.00

48.00

t529.70
1428.30

404.90
490.80

L2237 .60

11426.40

1943s.20

2 3s58.40

65657.50Total hire charges of Machinery
C. LABOTJR:

sl N

ABSTRACT:

A. Cost of Materials Rs:

B. Hire charges of Machinery Rs:

C. Cost of Labour ' Rs,

Total Rs:

D. Add for contractor's profit and overheads on after l3.6L5o/o Rs:

Total cost for 925.00 cum Rs:

Rate Per cum (A+B+C+D)/925 Rs.

Rate in Rs. per cum say Rs:

0.00

66557.60

28727 .20

95384.80

1,2986.64

108371.44

I17.20
L17.20

Description Unit Quantity
Amount in

Rs.

1

2

4

Crew for Shovel

Crew for Tipper
work inspector
mazdoor

Hou r

Hou r

Day

Day

8.00

48.00

1.00

30.00

304.20

228.20

640.00

490.00

2433.60

10953.60

640.00

14700.00
Total cost of Labou r Rs 28727.20I

Surface clean of metal surfaces by chemical cleaners and then by hand and power tool cleaners
and removing dust. After cleaniong, applying primary coat with one coat of Zinc rich
r.pory primer to a thickness of 100 microns, fo owed by finishing coats 2 aoats with

PM
w-3-

26
New Coal tar epoxy with material, labour, and all accessofles with all leads and lifts
Data Rate Analysis Und 100 sqm

A. Materials

SI, N Particulars Unit Quantity
RS

Rate Amount in
Rs.".J

1 Rust Cleaner/ lnhibilor Itr 13 00 129.00 1677 .00
2 Zinc rich epoxy primer Itr 14.00 613.00 8582.00
3 Thinner@10% Itr 140 93.00 130.20
4 Coal Tar epoxy paint Itr 4 0.00 192 7680.00
5 Thinner@100/o Itr 400 93.00 372.O0
6 Wire Brush Itr 2.00 42
7 Sundries (brushes, Ladders, platforms) LS 3.00 34 102.00

Total Cost of Materials 18627 .20
B. Ivlachinery

SI. N Particu la rs Unit Quantity Rate in Rs
Amount in
Rs.

NIL

Total Cost of Machinery 0
C. Labour

SI, N Particulars Unit Quanlity Rate in Rs.
Amount in
Rs.

1 Painter Class-ll Day 20 '10500

2 Helper Day 20 490.00 9800
Total Cost of NIachinery 20 300

ABSTRACT
A. Cost of Materials: 18627 .20
B. Hire Charges of Machinery
C. Cost of Labour 20300.00

IIIIIII

Rs:

Rate in Rs.

84.00

525.00

000
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Total 38927 .20
D. Add for Excise Duty on 75% cost excluding cost of nraterials) 0% 0

Total 38927 .20
E. Add for transportation Charges upto worksite @ 3o/o 1167 .82

Total 4C095.02
Add for Contractor's Proflt and Overhead Charges @13.615% 13.6150/o 5458.94

Total Cost per 100 sqm 45553.96
Rate per sqm 455.50

MAT .
00123
VP 16

Supplying the Rubberwater seal to the bottom of steel shutter etc., including costof the
Material charges.
MAT - 00123 VP No of 16 of the SOR 2020-21
Rubber bottom seal (lS:11855 ) (100mmX14 mm) Rmt 670 00

II

II

II

II-I

II
II

IIIIIIIIII

h,!w.P,d/"?mh,Assistant Exec Engineer
Irrigation Section

Chittamur

Executive Engin!'er
\ a./r "1"rzlE l2)

lnigation Sub-Division
Vakadu

Nellore South Division
Gudur
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Vom
Sri SK. Ismail Ahmed,M.rech.,M.B.A.,
Executive Engineer,
Operation,SPDCL
Gudur.

To
1.The Hon'ble National Green Tribunal

Chennai.
2. The Revenue Divisional Officer,

Gudur.

Lr.No.EE/O/GDR/A.E/T/F.No D.No.14OO/21 Dt:19-8-2O21

Sub:- APSPDCL - Chittamur Mandal - Pittivanipalli,

Ranganadapuram and Padartivarikandriga Villages -
Implementation of orders of the Hon'ble National Green

Tribunal, Chennai issued vide OA No.114l2O2O to
l22l2O2O Dt:lO-6-2O21 - Disconnection of unauthorized

Electrical Connections - Report submitted - Reg.

Rel- Orders of the Hon'ble National Green Tribunal, Chennai

issued vide OA No. I 14 l2O2O to l22l2O2O Dt:lO-6-2O21

I invite kind attention to the reference cited.

It is submitted that in obedience to the orders of the Hon'ble National

Green Tribunal, Chennai issued vide OA No. 11412O2O to l22l2O2O Dt:lO-
6-2021 the Fisheries Department had noticed total 167 aqua farmers are

having unauthorized ponds. During field verification it was brought to light

that some of the farmers of unauthorized aqua ponds had approached the

Hon Hon'ble High Court on the action of the aqua authorities of demolishing

of aqua ponds and they are pending before the Honble High Court and some

are authorized ponds. After excluding those ponds which are involved in
court cases before the Hon'ble High Court and authorized ponds , it had

been evaluated that there are totally 119 aqua ponds farmers are there for

which action has to be initiated for disconnecting the Electrical

Connections.

For the 1L9 aqua ponds farmers had got total 61 service connections.

The details of the aqua ponds for which electrical service connections were

disconnected are as follows:

1

t

Southern Power Distribution Companv of AP.. Limited

Sir,

v#'
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ACTION TAKEN REPORT ON AQUA PONDS IN PITTMNIPALLI of Chittamur Mandal

Electricit! -epartment

S.No Father Narne Address
Survey
Numbe

rs

Extent
in Ha

As per
the

Firsherie
s

Departm
ent

(Authoris
ed/

Unautho
rized)

Action taken
by the

Fishries
Department (
Demolished

or Not
Demolished)

Status on
Disconnec

tion of
Electrical
Services

ACQUQ
SC NO

1
Konduru

Baskar

Konduru
Viltage
Vakadu
Mandal

3 0.95
Unautho

rised
Demolished

Discomec
ted

2

Chintha Reddy
Parandhama

Reddy

Chintha
reddy

Chenga
reddy

Muttembaka
Vakadu

3 0.79
Unautho

rised
Demolished

ted
130

Chintha reddy
Kota reddy

Chindra
reddy

Chenga
reddy

Muttembaka
Vakadu

4-1,2 1.58
Unautho

rised
Demolished

Disconnec
ted

l
Puchalapalli

Sudarshanam
ma

Copalrao
Vidyanagar

Kota
5-'t,2,3 "1.74 Unautho

rised
Demolished

Disconnec
ted

151

f

Puchalapalli
Sudarshanam

ma
Gopalrao

Vidyanagar
Kota

6 0.13
Unautho

rised
Demolished

ted
127

6 Malli Seenaiah
Malti

Kistaiah
venlarmapale

m Kota
8-1,,2 0.89

Unautio
rised

Demolished
Disconnec

ted
L22

7 l\{alli Seenaiah
Malli

Kistaiah
venkarmapale

m Kota
9-P 1.8

Unautho
rised

as per the
orders of the

HHCW?
No:.1,482/2Q2

1

8 Malli Seenaiah
Malli

Kistaiah
venkamapale

m Kota

9-
A,A3,B,

C
3.22

Authoris
ed

as per the
orders of the

HHCWP
No:.142j2/202

1

9
Pitti

Hanumanthaia
h

Ramanaiah
Pittivanipalli

Chittamur
Mandal

10 0.26
Unautho

rised
Demolished

Disconnec
ted

No
service

181

Devalayama
Land

11 0.33
Unautho

rised
Demolished

1t Malli Seenaiah
Malti

Kistaiah
venkannapale

m Kota
-12 1.85

Autho s
ed

Authorised

12
Manubolu
Anandh

Pittivanipalli
Chittamur

Mandal
20- 1,3 1.32

Autlo s

ed
Authorised

13 Malli Seenaiah
Malli

Kistaiah
venkannapale

n Kota
"14-1,2 Unautho

rised
Disconnec

ted
724

l.l Manubolu
Satheesh

Pittivanipalli
Chittamur

Mandal
15 1.02

Authoris
ed

Authorised

15
Manubolu
Venkaiah

Peda
Pitchaiah

PittivanipaUi
Chittamur

Mandal
1.7-1.,2 0.65

Authoris
ed

Authorised

2

Name of the
Aquafarmers

140

Disconnec

3 134

Disconnec

10

Manubolu
Satheesh

Demolished

Manubolu
Sai.taia
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16 Kaluva

Manubolu
Satheesh

't9 0.72
Unautho

rised
Demolished

).,/
Manubolu
Artandh

Pittivanipalli
Chittamur

Mandal
1.32

Unautho
rised

Demolished
Disconnec

ted
66

18 Rangaiah Eswaraiah
Muttembaka

Vakadu
20-"t A,

28
'1.29 Unautho

rised
Demolished

Disconnec
ted

172

19 Krishna reddy vidya nagar
Kota

2l I 1/ Unautho
rised

Denrolished
Disconnec

ted
189

20
Teruvayi
Tirupalu srinivasulu

Pittivanipalli
Chittamur

Mandal 74,23 1.19
Unautho

rised
Demolished

Disconnec
ted

135

2'l Rangaiah Eswaraiah Muttembaka
Vakadu

"1,25'6,8

o
2.03

Unautho
rised

Demolished
Disconnec

ted
113

22 P Chan&aiah
Pittivanipalti
Chittamur

Mandal

2+
7,23A,s

,6
1.n Unautho

rised
Demolished

Disconnec
ted

167

T.Seenaiah 25 1.03
Unautho

rised
Demolished Disconnec

ted
137

Manubolu
Venlcaiah

Peda
Pitchaiah

Pittivanipalli
Chittamur

Mandal

't,23A,s

,6,7,8,9

2.32
Authoris

ed
Authorised

Manubolu
Satheesh

Manubolu
Arrandh

Pittivanipatli
Chittamur

Mandal
28-2 0.92

Authoris
ed

Authorised

26
Marubolu
Satheesh

Manubolu
Arandh

Pittivanipalli
Chittamur

Mandal
28-"1 1.06

Authoris
ed

Authorised

27 Muni Baskar
Siddiguntapal

em Vakadu
29-

1,2{5 0.95
Unautho

rised
Demolished Disconnec

ted
95

28
Kalluru

Prabakar
Sesha reddy

Kalluru
Vakadu
Mandal

30-2A "1.52 Unautho
rised

Demolished Disconnec
ted

72

29 P.Baskar chengaiah
Pittivanipalli
Chittamur

Mandal
30-28 0.36

Unautho
rised

Demolished
Disconnec

ted
95

30 Malli Seenaiah
venkannapale

m Kota

31-
5A,5B,6

A,6B
0.71

Unautho
rised

Demolished
Disconnec

ted
122

31 31-7,2,7
Authoris

ed
Authorised

Kalluru
Prabakar

Sesha reddy
Kalluru
Vakadu
Mandal

32-
1,34,6,7

0.s8
Unautho

rised
Demolished

Disconnec
ted

722

JJ
Kalluru

Prabakar Sesha reddy
Kalluru
Vakadu
Mandal

32-5 0.23
Authoris

ed
Authorised

34
Siva kumar

reddy
Allipuram

Nellore tA,'tB2 o.99
Unautho

rised
Demolished

Disconnec
tecl

35
Nunjala
Madhu

raiaiah
Pittivanipalli
Chittamur

Mandal
$-rc 0.98

Unautho
dsed

Denrolished
Disconnec

ted
94

3

20-1,,3

24

T.Seenaiah 0.51

61
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36
Nunjala
Madhu

rajaiah
Pittivanipalli
Chittamur

Mandal
3,1 0.16

Unautho
rised

Demolished
Pi"aor-"fl

94
ted

Manubolu
Satheesh

Manubolu
Anandh

Pittivanipalti
Chittamur

Mandal

3G
"12,7D,"1

E

1.21
Unautho

rised
Demolished

Disconnec
ted

66

38 srinivasulu 36-l A 0.11
Unautho

rised
Demolished

Disconnec
ted

137

39 T.Seenaiah 37 o.32
Unautho

rised
Demolished

Disconnec
ted

63

l0 T.Seenaiah

38-
1,1,4,2,

3,34,4,
4l^,5,6,

6A

2.4
Unautho

rised
Demolished

Disconnec
ted

63

.11
kota

Kota mandal
39-2,14 0..15

Unautho
rised

Demolished 138

l2 T.Seenaiah
39-

4,481.
0.85

Unautho
rised

Demolished
Disconnec

ted
63

.13 Sai Reddy
kota

Kota mandal
39-1 1.09

Authoris
ed

Authorised

-+-l
Manubolu
Satheesh

Manubolu
Anandh

.10 0.06
Unautho

rised
Demolished

ted
65

.15
Manubolu
Satheesh

Manubolu
Anandh

Pittivanipatli
Chittamur

Mandal
]I 0.73

Unautho
rised

Demolished
Disconnec

65

.16 Jaya Balaiah
Rama

Kistaiah
Singanalthuru
DV.Sathram

lt 0.83
Unautho

rised
Demolished

Disconnec
ted

L47

l/- Nunjala
Madhu

Raiaiah
Pittivanipatli
Chittamur

Mandal
]I 0.56

Unautho
rised

Demolished
Disconnec

ted
94

{8 Manubolu
Venka teswarlu

Papaiah
Pittivanipalli
Chittamur

Mandal
ll 0.91

Unautho
rised

Demolished
Disconnec

ted
741

{9 Chiranieevi Narasaiah
Pittivanipalli
Chittamur

Mandal
.ll 0.68

Unautho
rised

Demolished
Discomec

ted
132

50 Beedu (Kalava)
Pittivanipalli
Chittamur

Mandal
o.22

Unautho
rised

Demolished

5.1
Teruvayi

Chandraiah

Pittivanipalli
Cfuttamur

Mandal
.ll 0.57

Unautho
rised

Demolished
Disconnec

ted
r47

52 Malli Seenaiah
Matli

Kistaialr
l3 0.66

Unautho
rised

Demolished
f'lisconnec

ted
722

53
Kalluru Sesha

reddy

Kalluru
Vakadu
Mandal

19-1,2 0.85
Unautho

rised
Disconnec

ted
t77

5.1

Parri
Koteswaramm

a
Rarnanaiah

Mallam
Chittamur

Mandal
50-2 0.43

Authoris
ed

Authorised

4

37

Teruvayi
Tirupalu

Pittivanipalli
Chittamur

Mandal

Sai Reddv
Disconnec

ted

Pittivanipalli
Chittamur

Mandal

Disconnec

ted

,1I

venkataiah

venkarnapale
m Kota

Demolished
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55 Ter 1vi Moni venkataiah
Pittivanipalli
Chittamur

Mandal
50-2A 0.13

Unautho
rised

Demolished
Disconnec

ted
79

56
Teruvayi

Chandraiah
venkataiah

Pittivanipalli
Chittamur

Mardal

5G,2B,

1A,1B,1
c

0.19
Unautho

rised
Demolished Disconnec

ted
147

57
Nunjala
Madhu rajaiah

Piftivanipalti
Chittamur

Mandal

50-
"1,17,5,9 0."12

Unautho
rised

Demolished Disconnec
ted

58 kaluva 59 0."r2
Unautho

rised
Demolished

59
Teruvayi
Tirupalu srinivasulu

60-
1,10,10
1-44,4

c,7

't.21 Unautho
rised

Demolished Disconnec
ted

131

60
Duvyuru
Dayakar
Reddy

6l 0.75
Unautho

rised
Demolished Disconnec

ted
129

6'l
Duvvuru
Dayakar
Reddy

Mallam
Chittamur

Mandal
bl 0.08

Unautho
rised

Demolished Disconnec
ted

729

62
Kalluru

Prabakar
reddy

63-2 0.4
Unautho

rised
Demolished Disconnec

ted
722

Duwuru
Dayakar
Reddy

Mallam
Chittamur

Mandal
63-2 0.71

Unautho
rised

Demolished Disconnec
ted

t29

@
Duvvuru

Madhu Reddy

Mallam
Chittamur

Mandal
64 0.05

Unautho
rised

Demolished Disconnec
ted

153

65
Duwuru

Madhu Reddy

Mallam
Chittamur

Mandal
65 1.43

Authoris
ed

Authorised

66 Krishna reddv Vidya Nagar
Kota Mandal

66 1.09
Unautho

rised
Demolished Disconnec

ted
199

67 Matlikarjun 66 0.346
Unautho

rised
Demolished

Disconnec
ted

1?5

68
Beedu ( No

Culture) 67 0.1
Unautho

rised
Dernolished

69
Parri

Vijayakumar

Mallam
Chittamur

Mandal

68-
"t,"t8,4 0.29

Unautho
rised

Demolished
Disconnec

ted
77

70
Pari

Koteswaramm
a

Ramanaiah
Mallam

Chittamur
Mandal

6y2,3 0.56
Authoris

ed
Authorised

7'l
Kapuluru Vata

lakshmi Sundaraiah
Pittivanipalli
Chittamur

Mandal
69-3 0.49

Authoris
ed

Authorised

72
Parri

Koteswaramm
a

Sundaraiah
Mallam

Chittamur
Mandal

69-1 0.28
Authoris

ed
Authorised

73
Teruvayi
Tirupalu srinivasulu

Pittivanipalli
Chittamur

Mandal
0.85

Unautho
rised

Demolished Disconnec
ted

89

94

Pittivanipalli
Chittamur

Mandal

Mallam
Chittamur

Mandal

63

Ramanaiah

7U
1,3A,3B
,3D,3E,

3F
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71
Teruvayi
Tirupalu sdnivasulu

Pittivanipalli
Chittamur

Mandal
7"t-1,2 0.r8

Unautho
rised

Demolished
Discorur-

89

Pitti
Chandramma

Parandamaia
Ir

Piftivanipalli
Chittamur

Mandal
73 0.27

Unautho
rised

Demolished
Disconnec

ted
189

76
Beedu ( No

Culture)
Parandamaia

h

Pittivanipalli
Chittamur

Mandal
0.3

Unautho
rised

Demolished

77
Beedu ( No

Culture)
75 0.r8

Unautho
rised

Demolished

78 Ka Iuva
Pittivanipalli
Chittamur

Mandal
76 0..15

Unautho
rised

Demolished

79
Parri

Koteswaramm
a

Ramanaiah
Mallam

Chittamur
Mandal

78-1,2 0.26
Authoris

ed
Authorised

80
Prabhakar

Reddy
Sesha reddy 7.n Unautho

rised
Demolished

Disconnect
ed

72

8l
Parri

Koteswaramm
a

Ramanaiah
Mallam

Chittamur
MandaI

793,1,5 0.75
Authoris

ed
Authorised

82
Parri

Ranranaiah
Subbaramaia

h

Mallam
Chittamur

Mandal

8G.

7,8,9,1,O
1.07

Unautho
rised

Demolished
Disconnect

ed
77

83 Geetha reddy
94-

7,3,4,7,8
1.88

Unautho
rised

Demolished
Disconnec

ted

8.1
Kalluru

Mallikarjun

Kalluru
Vakadu
Mandal

95-
3,4,54,

6
0.67

Unautho
rised

Demolished
DiscoNrec

ted
r79

85 Geetha reddv 105-5 o.17
Unautho

rised
Demolished

Disconnec
ted

167

ti6 Allipudi Babu Chiftamu 100 0.06
Unautho

rised
Demolished

Disconnec
ted

757

87 Allipudi Babu Babu Chittamu l0l o.69
Unautho

rised
Demolished

Discorurec
ted

r57

88 Allipudi Babu Babu Chittamu
103-
7,2A,

0.47
Unautho

rised
Demolished

Disconnec
ted

157

89 Geetha reddy
10,r-

78,24
0.38

Unautho
rised

Demolished
ted

90 Ceetl1a reddv
't1,2,172

-2
1.13

Unautho
rised

Demolished
Disconnec

ted
167

91
Teruvayi
Buiamma

l! ani
Pittivanipalli
Chittamur

Mandal
1-l 1.0.1

Unautho
rised

Demolished
Discomec

ted

92
Nunjala
Sumathi

Nunjala
Madhu

Pittivanipalli
Chittamur

Mandal
1-1A 0.4

Unautho
rised

Demolished
Disconnec

ted
94

93
Malli

Guravaiah

Pittivanipalli
Chittamur

Mandal
1-3 0.5

Unautho
rised

Demolished
Cisconned

ed
r7!

91
Beedu ( No

Culhr!e)
i 0.45

Unautho
rised

Demolished No service

Disconnect
ed

95
Pakam

Chengaiah

Patli palem
Vakadu
Mandal

l-l 0.61
Unautho

rised
Demolished 98

6

ted

Kalluru
Vakadu
Mandal

Babu

Disconnec
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96
Venkatasubbai

ah

Muttembaka
Vakadu
Mandal

1-1 0.4
Unautho

rised
Denolished Disconnect

ed

97 Pandi Kotaiah Chenga
reddy

Muttembaka
Vakadu
Mandal

1-1 0.4
Unautho

rised
Demolished Disconnec

ted
242

98
Putta

Subramanyam

Muttembaka
Vakadu
Mandal

1-1
Unautho

rised
Demolished

Discomec
ted

545

99
Kalluru Sesha

reddy

Kalluru
Vakadu
Mandal

45-1 0..1
Unautho

rised
Demolished Disconlec

ted
353

ACTIoN TAKEN REPORT ON AQUA PONDS IN PADARTHWARI KAITDRIGA Village of chittamur Mandal

10

11

12

1

c

5

6

7

9

Address Survey
Numbers

Exten
tin
Ha

As per the
Firsheries
Departme

nt
(Authoris

ed/
Unauthor

ized)

Action
taken by

the
Fishries

Departme
nt(

Demolishe
d or Not

Demolishe
d)

Status on
Disconnection
of Electrical

Services

Konduru
Krishna
reddy

Pattbira
mi Reddy

Vidya Nagar
Kota

Mandal
3,4 1.64 Unautho

rised
Demolish

ed
Disconnecte

d
Konduru
Krishna
reddy

Pattbira
mi Reddy

Vidya Nagar
Kota

Manda-l
5-2 o.4 Unautho

rised
Demolish

ed
Disconnecte

d
Konduru
Krishna
reddy

Pattbira
mi Reddy

Vidya Nagar
Kota

Mandal
5-3 0.61 Unautho

rised
Demolish

ed
Disconnecte

d
Konduru
Krishna
reddy

Vidya Nagar
Kota

Mandal
5- 14 o.7 | Unautho

rised
Demolish

ed
Disconnecte

d
Beedu (No
Culture) 6 o.97 Unautho

rised
Demolish

ed
Beedu (No
Culture) 8 t.2t Unautho

rised
Demolish

ed
Beedu (No
Culture) 10 2.Oa

Unautho
rised

Demolish
ed

Mohan
kumar Vljayawada o.71 Unautho

rised
Demolish

ed
Disconnecte

d
Mohan
kumar Vijayawada t2-3,4,5 0.68 Authoris

ed
Authorise

d

13-
3,2,5,1A o.94 Unautho

rised

WP No:
3342 /2O2

0
Mohan
kumar Vijayawada 73-2,3 0. 15

Authoris
ed

Authorise
d

Mohan
kumar

15-4D,
15-6 2.53 Authoris

ed
Authorise

d
Parwath
Reddy

Venkatara
mana

Narayan
a Reddy

Mallam,chit
tamuru
mandal

16-
21.,t6-

28

Unautho
rised

WP No:
t4646120

2l

Electricity Dept

ACQU
QSC
NO

189

r99

190

la7

1.)

Kasthuraiah 0.4

S.No

4

8

Name of
the

Aquafarme
rS

Father
Name

Pattbira
mi Reddy

11-
tA,,lt-2

Mohan
kumar Vijayawada

Vijayawada

o.7

150

7

111



15

17

21

18

19

20

22

23

21

25

26

Reddy

Valipi
Seenaiah

Valipi
Ankaiah

Venkannap
alem,kota
mandal

0.8s Authoris
ed

Authorise
d

Valipi
Seenaiah

Valipi
Ankaiah

Venkannap
alem,kota
mandal

18-2B1 0.99 Unautho
rised

WP No:
3342 /202

0

Valipi
Seenaiah

Valipi
Ankaiah

Venkannap
alem,kota
mandal

o.25 Authoris
ed

Authorise
d

Valipi
Seenaiah

Valipi
Ankaiah

Venkannap
alem,kota
mandal

19 0.94
Unautho

rised

WP No:
334212O2

0

Valipi
Seenaiah

Valipi
Ankaiah 20-t,2 Authoris

ed
Authorise

d

Valipi
Seenaiah

Valipi
Ankaiah 21-5,6 Authoris

ed
Authorise

d

Valipi
Seenaiah

Valipi
Ankaiah 21

WP No:
14646120

2t
Valipi

Seenaiah
Valipi

Ankaiah

Venkannap
alem,kota
mandal t,2,3,4,5 1. 13

Unautho
rised

WP No:
t4646120

2t
Valipi

Seenaiah
Valipi

Ankaiah

Venkannap
alem,kota
mandal

0.72
Authoris

ed
Authorise

d

Parwath
Reddy

Venkatakri
shna

Reddy

Narayan
a Reddy

Mallam,chit
tamuru
mandal

0.61
Authoris

ed
Authorise

d

Valipi
Seenaiah

Valipi
Ankaiah

Venkannap
alem,kota
mandal

23-l t.t2 Authoris
ed

Authorise
d

Valipi
Seenaiah

Venkannap
alem,kota
mandal

21 0.36 Unautho
rised

Demolish
ed

Disconnecte
d

Valipi
Seenaiah

Valipi
Ankaiah

Venkannap
alem,kota
mandal

25 0.08 Unautho
rised

Demolish
ed

Disconnecte
d

Valipi
Seenaiah

Valipi
Ankaiah

Venkannap
alem,kota
mandal

27 -P7,P2 1 0 1
Authoris

ed

Valipi
Seenaiah

Valipi
Ankaiah

Venkannap
aiem,kota
mandal

27-
1,3,4,5,
6,4,9,2

Unautho
rised

WP No:
13368120

27

191

ACTION TAKEN REPORT ON AQUA PONDS IN RANGANADHAPURAM Village of Chittamur Mandal

Electrlclty Dept

S.No

Name of
the

Aquafarm
ers

Father
Name

Survey
Numbe

rS

Exte
nt in
Ha

Autho
rised/
Unaut
horize

d

Demolis
hed or

Not
Demolis

hed

Status on
Disconnecti

on of
Eleckical
Services

ACQU
QSC
NO

8

11

16

27

28

t7-
2C,28

18-
2A,2A2

Venkannap
alem,kota
mandal

1.19

Venkannap
alem,kota
mandal

0.7 5

Venkannap
alem,kota
mandal

0.93
Unautho

rised

Valipi
Ankaiah

Authorise
d

191

Address
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1

Marri
Siva

t.- Reddy

Balakris
hna

reddy

Vidya Nagar
Kota

mandal
78-1,2 4.35

Unaut
horise

d

Demolis
hed

Disconnec
ted 61

2
Marri
Siva

Reddy

Balakris
hna

reddy

Vidya Nagar
Kota

mandal
79-B o.49

Unaut
horise

d

Demolis
hed

Disconnec
ted 62

3
Marri
Siva

Reddy

Balakris
hna

reddy

Vidya Nagar
Kota

mandal
81-3,4 1.21,

Unaut
horise

d

Demolis
hed

Disconnec
ted 63

4
Marri
Siva

Reddy

Balalris
hna

reddy

Vidya Nagar
Kota

mandal
79-t,2 0.78

Unaut
horise

d

Demolis
hed

Disconnec
ted 64

5 Nalajam
Manjula

Munikist
aiah

Mallam
Chittamur

Mandal
79 0.43

Unaut
horise

d

Demolis
hed

Disconnec
ted 61

6
Nalajam
Syamala

Mallikarj
una

Mallam
Chittamur

Mandal
79 0.3

Unaut
horise

d

Demolis
hed

Disconnec
ted 62

7
Poluru

Bujjamm
a

Mallam
Chittamur

Mandal
79 o.4

Unaut
horise

d

Demolis
hed

Disconnec
ted 64

8
Pulasa
Kotaiah

Vidya Nagar
Kota

mandal
100

Unaut
horise

d

Demolis
hed

Disconnec
ted 56

9
Pulasa
Kotaiah 80 1 .42

Unaut
horise

d

Demolis
hed

Disconnec
ted

10
Ramanai

ah

Mallam
Chittamur

Mandal
91 4.1

Unaut
horise

d

Demolis
hed

Disconnec
ted

1467 ,

Malla
m

11
Ramanai

ah

MaIlam
Chittamur

Mandal
97 1.56

Unaut
horise

d

Demolis
hed

Disconnec
ted

1468,
Malla

m

t2 Sivalanki
Sudhakar

Vidya Nagar
Kota

mandal
97 8.1

Unaut
horise

d

Demolis
hed

Disconnec
ted

877
Kogili

13 Balaji Kota 90 1.56
Unaut
horise

d

WP No:
t36rs l2

027

l4 Balaji Kota 92 o.49
Unaut
horise

d

WP No:
13615 l2

02L

15
Gudur
Subba

rao

Vidya Nagar
Kota

mandal
92 2.39

Unaut
horise

d

WP No:
136tsl2

02r

16
Gudur
Subba

rao

Vidya Nagar
Kota

mandal

89-
2,3,4 J.l1

Unaut
horise

d

WP No:
r36rs l2

02r

17
Gopala
Krishna Kota o.4

Unaut
horise

d

Demolis
hed

Disconnec
ted 60

18
Gopala
Krishna Kota 82-t,2 1.52

Unaut
horise

d

Demolis
hed

Disconnec
ted

19
Gudur
Subba

fao

Vidya Nagar
Kota

mandal
88 3.66

Unaut
horise

d

WP No:
136ts l2

02l

)a
Purnamal

u
Venkatas

Kota 87 1.99
Unaut
horise

d

Demolis
hed

Disconnec
ted

20s.
Pallam
parthi

9

3.79

Vidya Nagar
Kota

mandal

89- l

60

113



ubbaiah

21 Beedu 0.34
Unaut
horise

d

Demolis
hed

Disconnec
ted

205,
Pallam
parti

22 Seshu
Reddy

Mallam
Chittamur

Mandal
111 0.95

Unaut
horise

d

Demolis
hed

Disconnec
ted

956,
Malla

m

23 Seshu
Reddy

Mallam
Chittamur

Mandal
107 -1,2 2.31.

Unaut
horise

d

Demolis
hed

Disconnec
ted

957,
Malla

m

24 Seshu
Reddy

Mallam
Chittamur

Mandal
108 o.2a

Unaut
horise

d

Demolis
hed

Disconnec
ted

957 ,
Malla

m

25 Valipi
Seenaiah

Venkannap
alem Kota

mandal
10, r0-2 0.66

Unaut
horise

d

Demolis
hed

Disconnec
ted

191

26 Valipi
Seenaiah

Venkannap
alem Kota

mandal
9-2,3 1 0 1

Demolis
hed

Disconnec
ted

191

27 Valipi
Seenaiah

Venkannap
alem Kota

mandal

11-
|,2,3 1.4

Demolis
hed

Disconnec
ted

191

28 Valipi
Seenaiah

Venkannap
alem Kota

mandal
t2 1.04

Unaut
horise

d

Demolis
hed

Disconnec
ted

192

29 Valipi
Seenaiah

Venkannap
alem Kota

mandal
7 0.53

Unaut
horise

d

Demolis
hed

Disconnec
ted

t92

30 Valipi
Seenaiah

Venkannap
alem Kota

mandal
6- t ,3,7 0.18

Unaut
horise

d

Demolis
hed

Disconnec
ted

192

31
Bala

Krishna
Reddy

84 o.4
Unaut
horise

d

Demolis
hed

Disconnec
ted

193

M.Ravan
a Reddy 84 0.76

Unaut
horise

d

Demolis
hed

Disconnec
ted

193

Maram
Reddy

Chiranjee
vi reddy

Narayan
a Reddy Naidupeta a4-1

Autho
rised

WP No:
t36s2 /2

027

Maram
Reddy

Kasthur
reddy

Jayarami
Reddy

Naidupeta 84- 1A 1 .A2
Autho
rised

WP No:
r36s2l2

02l

35

Kami
reddy

Chandra
Reddy

Jayarami
Reddy

Naidupeta
84- 1A,
tP-2, 1,.82

Autho
rised

WP No:
r36s2/2

02r
Purnamal

li
Venkatas
ubbaiah

Kota 85
Unaut
horise

d

WP No:
t36L5l2

02r

Bala
Krishna
Reddv

83-
1,2,4

1 .72
Unaut
horise

d

Demolis
hed

Disconnec
ted 193

38

Purnamal
li

Venkatas
ubbaiah

Kota 3.38
Unaut
horise

d

WP No:
13615 l2

02l

10

t^
I

o?

Unaut
horise

d
Unaut
horise

d

32

3.64

36

86
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Maram
Reddy39

|-dhiranjee
I vi reddv

Narayan
a Reddy

Naidupeta 85 3 .1_7

Unaut
horise

d

WP No:
136L5 l2

02l

40 Valipi
Seenaiah

valipi
Ankaiah

Venkannap
alem Kota

mandal
1-l 1.11

Unaut
horise

d

Demolis
hed

Disconnec
ted

192

Abstract of the service connections in the unauthorized aqua ponds
which gbt disconnected.

Name of the Village No of services
disconnected

1 Pittivanipalli 39
2 Padartivarikandriga 6
.f Ranganadapuram 16

TOTAL 61
As the remaining service connections which are yet to be

disconnected are in the aqua ponds which are involved in the Hon'be High
Court, AP, Vijayawada, soon after receiving verdict on the above court cases
necessary steps will be taken for disconnection of the electrical services
subject to the outcome of the verdict.

This is submitted for kind information and necessary action.

Yours faithfully

Executive Engineer,
Operation, SPDCL

Gudur

11

Sl.No
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Government of Andhra Pradesh
Panchayat Raj & Rural Development Dept.,

Office of the Divisional Panchayat Officer, Gudur

From

Sri P.Venkataraman a, M.Com.,
Divisional Panchayat Officer,
Gudur.

To,

The District Panchayat Officer,
S. P.S. R. Nellore District.

Sir,
Sub : lmplementation of Hon'ble National Green Tribunal orders-

lssued in O.A.No.122 ot2020- lnstructions issued bythe Sub-

Collector, Gudur in the meeting conducted by the Sub- Collector,

Gudur on 03.07.2021- Report Submifted regarding contamination

of drinking water sources with caused due to effluents

discharged from the illegal shrimp culture -Report-Submitted.

Ref : 1. Rc No.1053/2019, Daled 03.7.202't of the Sub-Collector, Gudur.
2. Report of the Assistant Engineer, R.W.S' Chittamur Mandal Dated

16.07.2021 along with report of issued by the Water quality

monitoring laboratory, Gudur. (Received on 21.07 .2021)
3. Statements of the Panchayat Secretary, Mallam and

Ranganathapuram Gram Panchayats of Chittamur Mandal
dated 22.7.2021 .

4. lnstructions of the Revenue Divisional Officer, Gudur dated
18 08.2021.

@@@@@

I submit that, as per the instructions issued by the Revenue Divisional

officer, Gudur in the reference first cited, the Assistant Engineer, R.W.S., Chittamur

has informed that, out of the Padarthivarikandriga, Ranganathapuram and

Pittuvanipalli villages of chittamur Mandal, there is no population living in the

padarthivarikandriga and Ranganadhapuram Vilages. Hence, there is only one

village of Pittuvanipalli is inhabitant with population of 299 as per 2020. Further he

informed that, the said village having one (1) PWS Scheme and source of the

scheme is at 3 Km distance from the village and aqua ponds or shrimp farming area.

The drinking water sample collected at source of the PWS Scheme of the

Pittuvanipalli village and as per the analysis report, the TDS values are in the range

of .1203 mg / lit ; and physical parameters such as color, Turbidity, odor, PH Ranges,

Electrical conductivrty all are in safe range and the results indicate that, there is a no

Physical and chemical parameters are affected due to shrimp culture. He enclosed

the report issued by the Water quality monitoring laboratory, Gudur'

Further, I submit that, I have enquired with the Panchayat secretaries of

Mallam in which the padarthivari kandriga village is situated and Ranganathapuram

Gram Panchayat, in which the said Ranganathapuram and pittuvanipalli villages are

..P.T.O...

Roc. No. 523 / 2021- D. Dated :18.08.2021
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situated, regarding any instances noticed about the drinking water contamination
and any allegations leveled against the quality of drinking water such as, color, taste
and smell etc., of drinking water supplied by the Gram Panchayats and also any
complaints noticed regarding health conditions of the villagers due to consumption
of drinking water supplied by the Gram Panchayats.

Hence, in view of the report of the Assistant Executive Engineer, R.W.S.
Dept.,Chittamur Marrdal in the reference first cited, and as per the written statements
of the Panchayat Secretaries of the Mallam and Ranganathapuram Gram
Panchayats of Chittamur Mandal in the reference third cited, I submit that, the
allegation is leveled about Three (3) Villages, i.e., 1. Padarthivarikandriga village of
Mallam Gram Panchayat, 2. Ranganathapuram village and 3. Pittuvanipalli village
of Ranganathapuram Gram Panchayat. But, there is no population residing at
Padarthivarikandriga Village of Mallam G.P.and Ranganathapuram village of
Ranganathapuram G.P, and there is only one village of Pittuvanipallli village having
population and ground water is not feasible for drinking water purpose in that village

...P.T.O...

Further I sLrbmit that, The Panchayat Secretary, Mallam Gram Panchayat
has informed through his statement stating that, there is no population residing in

1. Padarthivarikandriga 2. Devunikandriga 3.Kothapalem villages and in the
remaining Villages of Mallam Gram Panchayat, i.e.,1. Mallam 2. Kotigunta 3. Sri
Vallipuram 4. Kokkupalem and 5. Jalapeddipalem villages of Mallam Gram
Panchayat, the Ground water is salty in taste and the water in the said villages is not
feasible for drinking purpose and there are no open wells or bore well water is being
used for drinking water purpose. Hence the drinking water is being supplied from the
source from the Bore well at Vakadu Village through pipeline. The area in which the
Prawn culture is cultivating is at 3 Kms distance to the Gram Panchayat and the
water supply pipeline is not passing through the shrimp culture areas. There are no
open wells or bore wells were being used for drinking water purpose in the Gram
Panchayat. Further he informed that, there are no complaints received regarding
contamination of drinking water supplied by the Gram Panchayat.

Further I sLrbmit that, the Panchayat Secretary, Ranganathapuram Gram
Panchayat of Chittamur Mandal has informed through her statement stating that,
there are two (2) villages were in the Ranganathapuram Gram Panchayat and out of
the two (2) villages there is no population residing in the Ranganathapuram village.
The Ground water in the said village is not feasible for drinking water purpose
.Hence, the drinking water is being supplied from.the Chittamur village through
pipeline and the pipeline for which the supply of drinking water to the Pittuvanipallli
village is not passing through the shrimp culture ponds. The area in which the Prawn
culture is cultivating is at 3 Kms distance to the said village. There are no open wells
or no Bore wells being using for drinking water purpose in the sald village. Further
informed that, there are no allegations received against the contamination of drinking
water or quality of drinking water supplied by the Gfam Panchayat. Sanitation work
in the said village is also maintaining.
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and there are no open well or bore well water is being used for drinking water
purpose. The drinking water is being supplied through a pipeline from a Bore well
point situated in Chittamur Village to the Pittuvanipalli village of Chittamur Mandal.
The said pipeline which is supplied drinking water is not passing through the prawn
culture ponds. Further there are no allegations received against the contamination of
drinking water or quality of drinking water supplied in the Pittuvanipalli village of
Ranganathapuram Gram Panchayat of Chittamur Mandal.

Hence, as per the instructions of the Revenue Divisional Officer, Gudur in

the reference fourth cited, it is submitted for kind perusal with a request to submit to
the Hon'ble National Green Tribunal, Southern Zone, Chennai.

Encl : copy of reference 3'd cited.
Yours faithful r.%

/LU0Y
Divisional t Officer,n

Gudur.

Copy submitted to the Revenue Divisional Officer, Gudur for favour of information.
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It is su

Iro:1 of

following Point.

1o shrimp culture

Encloser: water sample report enclosed.

bmitted that the Hon'ble National dreen tribunal' Southern Zone' Chennai vide

2021 , Dated, 10 '06'2,21had 
directed to submil the detailed repon on thc

o

The villages Pittuvanipalli' Padarthivarikandriga' Ranganalhapuram in thal

Pittuvanipalli is only inhabitant with population as per 202o is 299' the village is having 1

PWS scheme, the source of the scheme is 3 km away from the village and aqua ponds or

skimp farming area. The drinking water sample collected at source as per analysis report' the

TDS values are in the range of 1203 mg/lit ; and physical parameters such as colour' Turbidity'

Odour,PH Ranges, Electrical conductivity all are in safe range'

The results indicate that there is a no Physical and chemical parameters are a{tected doe

Grt
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